Un-starred Question Mo. 62 (14/16/592) Ch. Aftab Abhmed (Nuh)

Reply:

Sir,

aj

b

a)

b

Will the Home Minister be pleased to State:

the number of times togetherwith the detzils of places where the
section-144 is imposed in State from the year 2015 till to date;

The number of times togetherwith the details of places where the
internet services have been discontinued in State during the above said
period alongwith the details thereof?

SHRI ANIL V1J, HOME MINISTER, HARYANA
a statement is laid on the table of the House.

The details of places where the Section-144 is imposed in State from the
year 2015 till to date is placed at Annexure-‘A°,

The details of places where the intemet services have been
discontinued in 5tate during the above said period is placed at
Annexure-‘B°,
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Annexure-4

Distict wise details of places where the Section 144 imposed in the State:-

District Panchhkula
| 5r. Period of Purpose Flace Where the
| Mo imposition  of section 144  was
Secttion 144 imposed
1 1.01.2015 New year Clebration Entire district |
Panchkula ]
2 12.01.2015 Checking of cyber cafes, hotels cctv st Entire district
Fanchkula
3 26012015 Republic Day Entire district
Fanchkula
4 | 26.01.2015 “Tao ban China doharny Manza. Entire district
Panchiula
5 | 12.02.2015 On the release of M5G movie Entire district
Panchkula
& 02.03.2015% | Mining Ban Entire district
| Panchkula
7 02.03.3015 | Stop Monkies to coming Mational Highway, Entire district
Panchiula
a 02032015 Checking of cyber cafes, hotels cotw ate Entire district
L L Panchkula
9 02032015 Reg tenamt werification (terrorist activities) Entire district
] Fanchiula
10 02.03.205 Drders near all rivers, rivulet, stream, drain etc | Within 20 meter of
in the season of Momsoon. rivers, streams efc,
11 03.03.2015 BSEH Exam Within 0.5 KM of Exam
Centres
12 03.04.2015 Dharna Within 1 KM Dharna
ground
13 09.05. 2015 Mining Ban Entire district
= Fanchkula
14 09.045. 2015 Stop Monkies to coming National Highway, Entire district
Fanchkila
15 09.05.2015 Checking of cvber cafes, hotels coiv etc Entire district
L Panchkula
16 | 09.05.2015 Reg tenant verification (terrorist activities) Entire district
IS Panchkula !
17 09.05.2115 Orders near all rivers, rivulet, stream, drain etc | Within 20 meter of |
in the season of Monsoan, rivers, streams elc.
18 | 30.05.2015 Exam Within 0.5 KM of Exam
.. Centres
19 02-07-2M15 Agitation in distt panchiula Entire District
Panchkula
20 02.07.2015 Mining Ban Entire District
Panchiula —
21 QZ-07-2015 Bank, ATM, lewellery Shops etc. Entire District
Panchikula
iz 14.07.2015 Agitation Entire District
Panchkula
3 09.08.2015 HSSC Exam Within 0.5 K.M. from
the Exam Centres
24 | 15.06.2015 Independance Day Entire District
Panchkula
25 23.08.2015 H5%C Exam Within 0.5 K.M. from
the Exam Centres
i 03.09.2015 To ban Hookah Bar Entire Drstrict
Panchiula
27 | 03.09.2005 Bank, ATM, Jewellery Shops etc. Entire District
Panchikula
8 03.09.2015 To ban China Manja Entire District
; Panchikula
29 03.09.2015 Foultry farm Entire Diskrict
Panchikula
30 | 03.09.2015 Regarding Tenant  Verifications  (Terorist | Entire Panchikula: i
Activities)
TR | .09.2015t | HBSE BExam within 0.5 K.M. from
21.10.2015 the Exam Centres
2 ] 01.10.2015 To stop monkeys for coming an highways | Entire Panchiula




[ B9}

33 | 01.10.215 Mining operation Entire Panchkula
34 [ 01.70.2015 Regarding Bank, ATM, Hotal etc. Entire Panchkula
35 | .10.2015 Bank, ATM, Jewellery Shops etc. Entire Panchkula
Ik M.10.215 | Dhama Entire Panchkula
37 | 01.10.2013 Petrol Pump Entire Panchkula
38 | 01.10,2075 Cyber Cafe Entire Panchkula
3 | 31122015 MNew Year Entire Panchiula
40 10-01-2016 Panchayat Election 2016 Within 1 K.M. from the
polling booth,
41 | 10-01-2076 Fire Arms Entire ~ District
N - Panchkula -
42 | 15-01-201% T stop monkeys for coming on highways Entire District
p——r o o - Pam"'k.l-ﬂa
41 | 15-01-201% Mining operation Within 1 K.M. from the
| mining area.
44 [ 17-01-2014 Regarding Bank, ATW, Hotel etc, Entire District
- = Fanchkula
45 | 26.01.2014 Republic Day Entire District
o - Panchkula
46 | 27-01-20146 Counting Panchayat election Within 1 .M. from the
counting beoth.
AT 14-02-2016 TGT Exams Within 0.5 K.M. from
the Exam Centres
48 | 21-02-2016 Jaat Agitation Entire District
Fanchlula
4% | 08-03-2016 HBSE Exams Within 0.5 K.M. from
29-03-2016 the Exam Centres
50 | 09-03-2016 Law and arder situations at Petral Pumps Entire District
Panchkula
81 | 09-03-2076 | Tenant ! paying Guest Verification Entire District
| Fanchkula
52 | 09-03-2018 Banks, ATMs etc. Entire District
Panchkula
53 23-03-26 For sale of synthelic colour Entire Districe
Fanchkula
a4 21-04-2016 For agitation in panchkuia Entire District
Fanchhula
53 21042016 Morkey feed cases Entire Districk
FPanchkula
b 21-04-20 6 Bank, ATM, Jeweliery Shops, Hotels etc. Entire Mstrict
Pamchhkula
57 21-04-2016 Hookah bar Entire District |
Panchkula ,
T 24-04-2016 Fegarding ban of using china manja. Entire District |
N Panchiula
59 2804 2016 HS5C Exames Within 0.5 K.M. from
the Exam Centres
&0 29-04-Z01 6 Jall Bharo Agitation Entire District
Panchkula
61 23-053-201 6 Poultry farm Entire District
Panchikula
62 23-05-2016 Agltation Entire District
Panchkula
63 03-06-2016 Jaat Arkansan Entire District
Panchiula
&4 18-06-2016 HTET Exams Within 0.5 K.M., from
B the Exam Centres
63 | 28-06-2016 Hooke bar Entire District
Panchiula
66 | 17-07-2016 Firings illegal in marriage Entire District
Panchikula
&7 18-07-2016 Bank ATM Entire District
Fanchkula
68 18-07-2016 Jaat Arkansan Entire Dristrict
Panchhula
6% 18-07-2016 Agitation Entire District
Panchkula
7o | 21-07-2016 Kavad Mela Entire District
Panchlula
71 30-07-2016 Exams Within 0.5 K.M. from
the Exam Centres




lak

71 15.08. 2018 Independence Day | Entire District
- Panchkuda
73 | 2T-0B-2016 | HPSLC Exams Within 0.5 K.M. from
the Exam Centres
74 24-09-2016 Firings illegal in marriage Entire Districe
Panchkula 2
75 24-09-2016 illegal mining Entire District
Panchkula
76 | 09-10-2016 Ban of harvesting by combine Entire Dristrict
- mehulﬂ
7| O9-10-2016 Ban of buming wheat waste Entire Mstrict
78 19-12-2016 Firings illegal in marriage Entire istrict
T Pan:l-*u‘i
Fi 31122016 Mew Year Entire District
= Fanchkula
a4 13.01. 2017 HPSE Exam Within 0.5 KM of Exam
Centres
81 26.01.2017 Republic Day Entire District
| Panchkula
a1 28.01.2017 HP5C Exam ‘Within 0.5 KM of Exam
Centres
83 26,02.2017 Exams f Within 0.5 KM of Exam
| Centres
&4 | 07.03.2017 HS5C Exam | Within 0.5 KM of Exam
: Centres
85 11.04.2017 To stop firing of wheat wastes., Entire District
Panchkula |
B 12062017 Checking of shops, malls etc reg jaat agitation Entire District |
Panchkula
B7 16-07-2017 Exams Within 0.5 K.M. from
| the Exam Centres |
Ba 21-07-217 Exams within 0.5 K.M. from |
the Exam Centres |
89 27-07-2007 Exams Within 0.5 K.M. from |
the Exam Cantres |
90 [ 22.08.2017 Hearing of Baba Ram Rahim In the CBI Court | Entire District
27.08.2017 FPanchikula. Fanchkula
91 | 02-08-2017 HS5C Exams Within 0.5 K.M. from
the Exam Centres
92 | 15.08.2017 Independence Day Entire District
. Fanchxula
93 18-08-2017 Heanng of Baba Ram Rahim in the CB! Court | Entire District
Panchikula, Fanchkula
G4 24.08.2017 Hearing of Baba Ram Rahim in the CBl Court | Entire MMstrict
27.08. 2017 Panchiula, Fanchkula
g5 28.08.2017 Account of werdict im the rape case and | Entire Dristrict
30,09.2017 conviction of Baba | Fanchkula
Ram Rahim in the CBI Court Panchiula. i
96 14-10-2T7 iCrackers and firaworks at Diwall Entlre District
Fanchikula
uT 3022017 New Year Entire District
Fanchkula
k1] 26.01_2018 | Repiblic Day Entire District
Fanchkula
99 13.06.2018 Orders near all rivers, rivulet, stream, draln etc | Within 20 meter of
in the season of Monsoon. | rivers, streams etc,
100 | 19.07.ZM8 Firings illegal In marriage Entire District
Parchiula
101 | 15.08.2018 Independence day Entire Dstrizt |
Parchila
10z | 17.09.2018 Bank ATM Entire District
Panchiula
103 | 05.11.2018 Deepawali Entire District
Fm'u:h‘i.ulu“_
104 | O1.12.2018 Exam Within 0.5 K.M. from
the Exam Centres
05 | 31.1%1.2018 Hew Year Entire Diskrict
Panchiula
10 11.01 2019 YT of Baba Ram Rahim Entire District
Fanchkula
107 | 16.01.2019 Hearing of Baba Ram Rahim in the CB Court | Entire District




=, . gl Panchkula. Panchkula S
| 108 | 26.01.201% Republic Day Entire District
Panchkula
109 | 26.03.2019 HLS Exam Within 0.5 KM of Exam
Centres
110 | 10.05.2019 Lok Sabha Election Entire Districk
Panchiula
111 | 25.05.219 HPSC Exam Within 0.5 KM of Exam
Centres
112 | 10.068.209 LM Wisit Within 1 K.M. from the
113 | 15.08.219 independence Day Entire District
Panchikula I
114 [ 311220019 | Mew Year Entire District
- —— - Fammu‘a
115 | 10-04-2020 Banner/poster ban Entire District |
| Panchkula I
116 | 14.01.2020 Reg. Hotel Dhabas, Restaurant stop Iliegal | Entire District
activities. Fanchkula
117 | 27.01.2020 HPSC Exam Within 0.5 KM of Exam
Centres
118 | 14.02.2020 CESE Exam Within 0.5 KM of Exam
Centres
119 | 22.03.2020 Reg Covid-19 Entire District
Fanchkula
120 | 27.10.2020 BSEH Exam CWithin 0.5 KM of Exam |
Centres
T 141 | 26.11.2000 Kisan Agitation Entire District
Fanchkula
122 | 30.12.2020 HTET Exam Within 0.5 KM of Exam
Centres
173 [ - To stop firing in celebration like marriages eic. Entire Drstrict
Fanchkula
124 | 29-09-2021 | Hon'ole CM Programme at Taw Devi Lal Stadium, | Within 1 K.m. from the
| Sactaor-3, PEL | Yenue
125 | 08-10-2021 MDC Temple | Within 1 K.M. from the
[ e e S _| Temple
126 22-10-2021 Hen'ble CM Programme at PWD Rest Howuse, | Within 1 E.8. from the
sector-1, PKL venue
127 28-10-2021 Hon'ble CM Frogramme at Gymkhana Club, MDC, | Within 1 K.M. from the
PHEL VENUES
1238 | 31902021 Hon'ble ©M Programme at  Indradhanush | Within 1 K.M. from the
Audutoriem, Sector-5, PEL wEefiuae
12% | 31-10-2021  to | Exam H33C Male Constable GD. Within 0.3 K.M, from
| [0z117021 — ___| the Exam Centres
130 | OB-11-2021 Hon'ble CM Programme at PWD Rest House, | Within 1 K.M. from the
Sector-1, PEL NETILE
131 | OF 122021 Hon'ble CWM Programme at Prace Ground, Sector- | Within 1 K.M. from the
3, PEL VETLIE
132 | 02-01-2022 Hon'ble CM Programme at Tau Devi Lal Stadium, | within 1 K.M. from the
Sector-3, PEL vEnue
133 O0F-01-2022 Hon'ble CM Programme at MDC Temple, PKL Within 1 .M. from the
WETILE
134 21-01-2022 Hon'tle CM Programme at PWD Rest House, | Within 1 KM, from the
Sector-1, PKL veTiLE
135 23-01-2022 Hon'ble CM Programme at PWD Rest House, | Within 1 K.M. frem the
Sector-1, PEL VETILE
136 | 26-01-2021 Hon'ble Governor Programme at Prade Ground, | Within 1 K.M. from the
sector-3, PEL venue
137 | 05-02-2022 Hon'bie CM Pregramme at Gymikhana Club, MDC, | Within 1 K.M. from the |
PHL VENUEe
138 | 23-03-2021 Hon'ble CM Programme at Community Centre, | Within 1 K.M. from the
Sector-7, PKL Ve
13 | 10-04-2022 Hon'ble C¥ Programme at Tau Devi Lal Stadium, | Within 1 K.M. from the
Sector-3, PHL VEenue
140 | O7-05-2022 Hon'ble W Programme at  indradhanush | Within 1 K.M. from the
= Audutorium, Seckor-3, PEL venue
141 01:06-2022 Hon'ble CW Programme at BJP Office, MDC, PEL | Within 1 K.M. from the
¥enuza
142 | 28-06-2022 Hon'ble CM Programme at Yadwinder Garden | Within 1 K.M. from the
Pinjore, PEL venue |
143 | 28-06-2022 Hon'ble €M Programme at PWD Rest House, | Within 1 K.M, from the |

P




. |Sector-1, PHL venue
144 | 29-06-2027 to | for ban in swimming in river, pond etc, Within 1 K.M. from
| 30-09-2022 rivers, pond etc.
145 | 20-07-2022-19- | Regarding Tenant Verifications ({Terrorist Ent1re- Panchkula
0g-2022 Activithes)
146 | 21-07-2022 Hon'ble CM Programme at PWD Rest Houwse, | Within 1 K.M. from the
sector-1, PKL venue
147 | 4-07-2022 HP5C Exam (HCS Pre| Within 0.5 K.M. from
the Exam Centras
148 | 17-08-2022 Hon'ble €M Programme at  Indrachanush | Within 1 K.M, from the
Audutarium, Sector-5, PEL VB
149 | 29-08-2022 Regarding Lamfi disease of Animals like cows, | Entire Panchkula
buffaloes etc. : -
180 | 30-09-2022 Hon'ble €M Programme at PWD Rest House, | Within 1 K.M. from the
N | Sector-1, PKL venue
181 | 01-16-2022 Hon'ble CM Programme at PWD Rest House, | Within 1 K.M. from the
sector-1, PEL YErIUE
152 | 06-10-2022 Hon"ble CM Programme at BJP Office, MDC, FEL | Within 1 K.M. from the
VEmLe
153 | 23-10-2022 Hon’ble CM Programme at Village-Thapli, Morni, | Within 1 K.M. from the
PEL VEmLe
154 | 29-10-2022  to | HPSC Exams Within 0.5 K.M. from
01-11-2022 the Exam Centres
155 | 31-10-2022 Hon™bie CM Programme at Basolan Pinjore, PKL | Within 1 K.M. from the
venue
186 | 27-11-2022 Counting of Votes Panchayat Raj Election BDO | Within 1 K.M. from the
| office, Pinjore, Raipur Rani, Govt. College | venue
Barwala
157 | 03-12-2022  to | HTET Exam | Within 1 K.M. from the
04-12-2022 L | venue
158 | 05.12.2022 Call ror Gherao of Residence of Hon'ble CM | Entire District
Haryana by Haryana Roadways dismissed Workers = Panchiula
159 | 051212022 Hon'ble CM Programme at PWD Rest House, | Within 1 K.M. from the
i Sector-1, PEL VETILE
160 | 25-12-2021 Hon'ble CM Frogramme at Red Bishop, Sector-1, | Within 1 K.M. from the
FEL YEnue
161 26122001 Call for Gherao of Harmyanma YVidhan 3abha | Entire District
Chandigarh by Haryana Gramin Safai karamchari | Panchkula
- workers Union,
162 | 27.12.2021 Call for Gherao of Haryana Vidhan Sabha | Entire District
Chandlgarh by Aasha Workers and Szamajik | Panchkula
Chikitsak Unign |
163 31-12-2021  to | HS5C Exam Various Posts Within 0.5 K.M. from
01-01-2023 L the: Exam Centres
164 15.01. 2022 HPSC Exam Within 0.5 KM of Exam |
Centres '
165 | 26.01.2023 Republic Day Entire District |
Panchkula '
166 | 06.02.2023 CH Harvana Yisit Within 01 KM of venue |
167 | 23.02.2023 Call for Gherao of Haryana Vidhan 3abba | Entire District |
Chandigarh by Youth Congress. Panchkula
168 | 2702.2023 to | BSEH Exams Within 0.5 KM of Exam
28.03,2023 Contres
{Except 05, 08B,
1, 12,19, 23
and 26 March
2003)
169 | 01.03.2023 Call for Gherao of Haryana Vidhan 5abha | Entire District
Chandigarh by Sarpanch/Panches Panchkula
170 | 17.03.2023 Call for Gherao of Haryana Vidhan Sabha | Entire District
Chandigarh by Sarpanch/Panches Fanchiula
[ 171 18.03. 2023 CM Harvana Visit Within 01 KM of venue
172 | 21.03.2023 Call for Gherao of Residence of Hon'ble CM | Entire District
Haryana by Labour Union Fanchkula
| 173 | 30.03.2023 CM Haryana Visit Within 01 KM of venue
174 | 31.03.2023 G-20 Dinner Celebration Within 01 KM of venue
175 26.04,2023 CM Haryana Visit Within 01 KM of venue
176 | 27.04.2023 | CM Haryana Visit Within 01 KM of venue
177 29,04, 2023 & | HS5C Exam Within 0.5 KM of Exam
30004, 2023 Centres
[ 178 | 30.04.2003 CM Haryana Visit Within 01 KM of venue
| 179 | 05.05.2023 CM Haryana Visit Within 01 KM of venue




180 | 21.05.2023 HPSC Exam Within 0.5 KM of Exam
Centres
181 | 23.05.2023 to | To ban Hookah Bars Entire Dristrict
21.07.202% Panchkula
182 | 29.05.2023 C# Haryana Visit Within 01 KM of venue
183 | 25.06.2023 o | Orders near all rivers, rivulet, stream, drain etc | Within 20 meter of
30.09.2023 in the season of Monsoon. rivers, streams etc.
184 | 26.06.2023 HPSC Exam Within 0.5 KM of Exam
Centres
185 | 26.06.2023 CM Haryana Wisit Within 01 EM of venue
186 | OB-07-2023 Exams Within 0.5 K.M. from
the Exam Centres
187 | 09.07.2023 CM Haryana Visit Within 01 EM of venue
188 | 20.07.2023 to | To ban Heavy Yehicles in city area City Area
17.09.2023
189 | 212.07.2023 to | To ban Hookah Bars Entire District
19.09.2023 Panchlcula
190 | 23.07.2023 Chandigarh Police Exam Within 0.3 KM of Exam
Centra
191 |- Breaking of Banks/strong rooms Entire District
Panchkula
192 | 26.07.2023 to | BSEH Exam Within 0.5 KM of Exam
23.08.2023 Centres
193 | 06.08.2023 B | H5SC Exam Wwithin 0.5 Km of Exam
07.08. 2023 Centres
194 | 15.08.2023 Independence Day Entire Digtrict
Famchkula |
195 | 20.08.2023 HPSC Exam Within 0.5 KM of Exam |
Centres
196 | 12.08.2023 B | HPSC Exam Within 0.5 Km of Exam
13.08.2023 o Centres
197 24-08-2023 Hearing of Baba Ram Rahim Im the CBI Court | Entire District
Panchkula. Panchkula
198 24-08-2023 Mabile Netwark Entire District |
Panchkula
199 | 75-D8-2023 | Hearing of Baba Ram Rahim im the CBI Court | Entire District |
Panchikula, Panchikula
200 | 02-09-2023 stride n India Entire District
Panchkula
Fali | 08-0%- 2023 Exam of Haryana Education Board Within 0.3 K.M. from
the Ezam Centres
2 | 24-09-2023 Petrol Pump Entire Discrict
| Panchikula
203 24-09-2023 Bank AT | Entire District
| Panchiula
District Ambala,
&r, Pericd of Purpose Places where the
He. imposition  of section 144 was
Section 144 imposed
1. | 20,01, 2015  to | Ban of Chinese String (Dori) District Ambala
19.04. 2015
2. [13.00.3015 | Releasing of Messenger of GOD (MSG) Film District Ambala
2, | 18.03.2015 Restriction on the use of DJ and Loud speakers District Ambala
{(10:00 PM to
06:00 AM)
4, | 18.03.2015 Regarding not provide the petrol/diesel to the | District Ambala
owener of vehicle having no registration nember.
5. | 18.03.20n5 Prohibiting the wse of cyber cafe by unkmown | District Ambala
pErsans
&, | 18.0%.2015 Prohibiting of filegal mining District Ambala
7. | 08042075 Two | Report about/private servants, temants and | District Ambala.
mianths paying gussts
B. | 11.07. 2015 During Dharna of Guest Faculty TEE:HI_:_hEl"S. District Ambala.
9, | 15.07.2015 call to protesting surplus Guest Teachers for | District Ambala
recall_i the termination order
10, | 20.07.2015 Regarding Kawad Shivir distance of 50 Gaj from | District ambala
Road
11. | 31.07.2015 "CCTV cameras installed in and around all the | District Ambala
e Banks, ATM, Malls etc.
~12.| 31.07.2015 Illegal mining Dstrict Ambala




13. [ 31.07.2M5 All the mobile company 5iM card sellers in the | District Ambala
m;_sut;f'ict shall cbtain valid authentic residential
[ i
14. | 19.08.2015 Khap Panchayats Dhras of large scale protest District Ambala
15. | 01.09.2015- Skrike Sarv Karmchari Sangh Harvana Emolovees | District Aambala
o 03.09.2015 mf2O9205 - 1
16. | 15.09.2015 Report about/private servants, tenants and | District Ambala
17. | 15.09.2015 Prahibition of Hooka and serving of Micotine in | District Ambala
Liguid form in Restaurents, Cafes ete,
18: | 15.09.2015 Restriction on the use of DJ and Loud speakers District Ambala
19, | 15.09.2015 Ban the storage, sale and purchase of Chinese | District Ambala
String (Dori)
20. | 19.09.2015 Voting for Panchayat Genera Elections 2015 | District Ambala
i 04,11 ,1B-10.2015
21. | 28.10.2015- I:nun‘nng on fields crop residue to stop alr | District Ambala
_____ 30.10.2015 pollution
22. | 29.09.2015- During exams of HBSE [ristrict Ambala
21.10.2015 N
23. | 30.09.2015- HBSE Exams District Ambala
21102015 | "
24. | 30.09.2015- Stop harvesting the crop from 7 pm to 10 am ( | District Ambala
29. 110015 comtaining high maoisture) ) _
75, [12.10.2015 CCTY cameras installed in and around all the | District Ambala
Banks, ATM, Malls etc.
26, [ 12.10.2015 Profibiting the wse of cyber cafe by unknown | District Ambala
TSOMNS
Z7. [ 12.10. 35 All the mobile company SIM card sellers in the | District Ambala
district shall obtain valid authentic residential
proof.

28, | 12.10.2015 ill=gal mining District ambala
79, [ 18.10.2015 CCTV cameras installed in and around all the | District Ambala
purudwara, Mandir, Banks, ATM, Malls eic.

30, | 20.10.2015 CCTY cameras installed In"ﬁid around all the | District Ambala

gurudwara, Mandir, Banks, ATM, Malls etc, during
recent agitation in Punjab due to religious
sentiments
31. | 14.11.2015 During HESE Exams Mistrict Ambala
31| 26.10.2015- Ban of uwsing fire crackers near oil installations | DNstrict Ambala
20.12.2015 ate.
33. | 35123015 Three wheeters drivers/owner will glve identity Msorct Ambaia
3. | 24.12.2015 Panchayat Genera elections 2015 Mstrict Ambaia
35. | 08.01.2016 Elections of Panchas District Ambaila
36. | 11.01.2016 Elections of Panchas and Gram Sarpanches District Ambala
31 i 12.01.201% To report about domestic/privation servants, | District Ambala
] tenants
38. | 12.01.2016 Regarding not provide the petrol/diesel to the | District Ambala
owner of vehicle and no registration number,
39, | 13.07.2016 GPS System in School Vehicle DIStrict Ambala
40. | 16.07.2016 D.Ed. Exam District Ambala
26.07.2016 j S—
41, | Z7.06.2016 Ban o sale of fluid and thimnes District Ambala
1&-.0&.11]1&_ .
47, | 27.06.2016 Dhama in -all Power Houses by H3EE Worker | District Ambala
Lindon
43. | 28.06.2076 ' Examination of Male Canstable District Ambala
44, | 01.0%.2016 HEB5E Exam HEE.. District Ambala
43, | 21.09. 2016 Election of Panch of Gram Panchayat District Ambala
46. | 18.10.2016 Ban on Sale of Combat Pattern Cloth District Ambala
47. | 27.10.2016 Dhamma Driver District Ambala
48, | 11.11.2016 Exam of Clerk District Ambala
49, [ 13.12.2016 Exam of Post of Statistical Assistant District Ambala
50. | 15.12.2016 | Restriction of Asta on Marmiage Palace District Ambala
51. | 03.01.2017 Exam of staif Nurse District Ambala
52. | 11.01.2017 Barricade during Road Construction District Ambala
53. | 1.03.2017 HBESE Exam District Ambala
54. | 17.03.2017 Jat Agitation District Ambala
[ 55| T2.04.2017 To stop burning on crop residue in field. District Ambala
56, | 05.04.2017 To stap hﬁming on crop residue in field. District Ambala
57. | M.05.2017 Exam of Water Pump Operator Grade-Ii District Ambala
58. | 12.05.2017 llegal encroachment Near Old Anaj Mand| District Ambala
59, | 15.06.2017 Exam for the post of tracer District Ambala




60. | 19.05.2017 Exam for the post of mundi supervisor District Ambala
61. | 14.06.2017 Regarding not provide the petrol/diesel to the | District Ambala
| | gwmer of vehicle and no registration number
62, | 14.06.2017 Report about/private servants, tenants and | District Ambala
paylng guests
63, | 23.06.2017 Regarding not provide the petrol/diesel to the | District Ambala
owner of vehicle and no registration number
64, | 22.06.2017 Examination for the post of computer health | District Ambala
service
65, | 28.06.2017 | CBT for the post of ﬁel.d Jinspector Hafed District Ambala
66. | 28.06.2017 Panchayat  Election at  Vvillage  Bihta, | District Ambala
| Jawahargarh, Mallor etc.
67, | 03.07.2007 | Exam of HBSE District Ambala
68, | 09.07.2017 [INLD Party called not to emter the vehicle | District Ambala
Harvana coming from Punjab Border regarding
comstruction of SYL
&9, | 11.00.2017 Exam for the post of Soclal Education and | District Ambala
Panchayat Officer
70, | 18.07.20%7 Exam HBSE District Ambala
1. | 25.07.2017 Exam post of taxation inspector District Ambala
i | 02082097 Exam post of heavy vehicle driver District Ambala
71. | 10.08.2017 Exam post of Assistant Secretary District Ambala
74, | 21.08.2017 Decision by Hon'ble CBl Court Panchkula in case | District Ambala
of Dera Sacha Sauda Head
75, | 23.08.2017 Decision by Hon'ble CBI Court Panchkula In case | District Ambata
of Dera Sacha Sauda Regarding not provide the
petrol/diesel to the cwner of vehicle and no
i egistration number —
7o, | 24.08.2017 Trial faced by Dera Sacha Sauda District Arnbala
77| 23.08.2017 Post of Forestor District Ambala
78. | 21.08.2017 Announcement of Decision in case of Dera Sacha | District Ambala
Sauda Head
79, | 25.08. 2017 Trial faced by Dera Sacha Sauda District Ambala
80. | 08.09,2017 Exam of conductor District Ambala
81, | 19.09.2017 Exam of Sub Inspector District Ambala
82, | 22.09.2017 Exam of Open School HBSE District Ambala
83, | 06. 10,2097 Exam of Forestor District Ambala
B4, | 14.11.2017 Exam of Supervisor District Ambala
8%. | 01.12.2017 Exarn of Excise Inspector e : District Ambala
B4, | O7.12.2017 To stop heavy vehicle in Ambala City during | District Ambala
L 08:00 AM to 08:00 PM
87, | 13.120.207 Strike by HHM Employees Illis.tm:l; Ambala
848. | 15.12.2017 HTET Exam District Ambala
B9. | 16.01.2018 Republic Day District Ambala
90, | 19.01.2018 CCTY Surveillance District Ambala
91. | 24.01.2018 Showing of Padmayati Film District Ambala
92, | 22.02.2018 | Ghero of Delhi Kisan Mahasangh District Ambala
93, | 01.03.2018 | HASE Exam District Aambala
94, | 02,03.2018 Ban of Drone District Ambala
95, | 30.03.2018 burning on fields crop residue to stop air | District Ambala
lution
96, | 02.04.2018 Bharat Bandh SC/ST Act District Ambala
97, | D6.04.2018 Bhim Rao Ambedkar Work Celebration District Ambala
98, | 05.04.2018 Bharat Bandh OBC/General Caste District Ambala
99, | 12.04.2018 Manak Shah Fakir Film Akali Dal District Ambala
100] 14.04. 2018 Naraingarh Susar Milis Protest by Kisan District Ambala
101] 13.04.2018 Bhim Rao Ambedkar Work Celebration District Aambala
102) 15.04.2018 | Naraingarh Sugar Mills Protest by Kisan District Ambala
103] 02.06.2018  Strike by Kisan Union District Ambala
104 12.06.2018 Gherav by Aasha Worker District Ambala
105] 09.06.2018 Kisan Unkon Mahasangh hunger strike District Ambala
106) 14.06.2018 Sarv Karamchari Sangh Strike District Ambala
107] 25.06.2018 Haryana Roadways Workshop stri !.hstnv:t Ambala
108) 26.06.2018 Dharma PWD Worker Union District Ambala
109 30.06.2018 HESE Exam District Ambala
1104 06.07. 2018 Memarandum by Govt Teacher Sangh District Ambala
111] 07.07. 2018 Gherav by TGT/PGT Teacher District Ambala
112] 12.07. 2018 Jall Bharo Andolan by INLD District Ambala
113) 15.07.2018 Dharna Kisan Union Naraingarh Sugar Mills District Ambala
114] 13.07.2018 HESE Exam_ District Ambala
115 14.07. 2018 Dhama Kisan Unicn at Maralngarh Sugar Mills | District Ambala




Lystems

116) 18.07.2018 Dharna by Aasha Worker [Hstrict Ambala
117 19.07.2013 Motor Transporter Called by Chakka Jam District Ambala
118) 26.07.2018 Dharna Kisan Unlon Karaingarh Sugar mills I:hstn::t Ambala
119} 06.04.2018 Motor Transporter Called by Chakka Jam District Ambala
120, O7.08.2018 Hunger strike by mother of session judge District Ambala
121, 08.08.2013 Road Jam by uncle of late rahul District Ambala
122| 17.08.2018 Dharna by Roadways Haryana District Ambala
123 10.09.2018 Ehj:f Bandh by some pulmm[ parties in rise of | District Ambala
p
124, 08.09.2018 HBSE Exam District Ambala
125) 10.09.2018 Bh:::: Bandh by some political parties in rise of | District Ambala
L = S
126, 17.09,2018 _Jail Bharo Andolan District Ambala
127, 28.09.2018 Ban of Drone Fistrict Ambala
128, 37.09.2018 Exam Laboratory Attendnent District Ambala
129) 01,10.2018 Strike by employee of Municipal Corporation District Ambala
1300 04.10.2018 Dharna by Farmer Dlstrict Ambala
131} 15.10.2018 Election aof Student Union of College District Ambala
132} 15.10.2018 Agitation of haryaana Roadways Worker Union District Ambala
133} 02.11.2018 Group D Exam [istrict Ambala
134, 79.11.2018 Sub Inspector Exam District Ambala
135 17.12.2018 Male Constable Exam msp_jgtwﬁfniaﬁ@ |
136) 27.12.2018 Female Constable Exam District Ambala |
137, 03.01.2019 HTET Exam District Ambala |
138{ 16.01.2019 Deciston by Hon'ble CBI Court Panchkula in case | District Ambala
of Press reporter Sh. Ram Chander Chattarpati
Y —— Shivaji
139, 25.02.2019 CEBSE Exam District Ambala
140, 05.03.2019 HBSE Exam District Ambala
141, 18.03.2019 Lok Sabha Election District Ambala
142, 26.03.2019 HCS Exam District Ambala
143 22.04.219 buming on fields crop residue to stop air | Distric Ambala
| pollution
144 10.05.201% | Counting of Lok Sabha Election District Ambala
145/ 72.05.201% | Counting of Lok Sabha Election District Ambala
146, OB.07.2019 HBSE Exam District Ambala
147] 28.08.2019 HBSE Exam District Ambala
148/ 24.09.2019 General Election of Vidhan Sabha District Ambala
149] 19.09. 2019 Exam of Clerk | District Ambala
150] 14.10.2019 berning on fields crop residue to stop air | District Ambala
pollution ]
151 14.90.2019 Counting Yidhan Sahha EEEI:tmn District Ambala |
152 11. 10,2019 General Election of Vidhan Sabha District Ambala
153] 04.11.20n9 Post of Clerk in Court Dis._tlgi__a_:jlg_gjﬁ
154) 09.11.201% Wake of case ayodhya and dispute decision of | District Ambala
Hon'bie Supreme Court
155] 07.11.2019 HTET Exam District Ambala
156] 27.11.2019 Construction of road from Ambala Cantt to Saha | District Ambala
157 17.12.219 Dperation of Civil remotely piloted Air Craft | District Ambala

158] 06012020 Strike Harvana Ftuadway? Worker Union Districk Ambala
159 13.02., 2020 CBSE Exam District Ambala
160 27.0%.7020 HESE Exam District Amhajg

161 20.03.2020

Movel Corona Virus (COVID-19)

District Ambala

1&2] 23.03.2020

e o

Movel Corona Wirus (COWVID-19)

Districk ambala

163] 15.04.2020 burnirg on fields crop residue to stop alr | District Ambala
pollution

164] 17.05.2020 Movel Corana Virus (COVID-19) District Ambala

165| 28.07.2020 Prohibit Photography Air Force Statlon Ambala | Mstrict Ambala [
Cantt

166] 29.07. 2000 Prohibit Photography Alr Force Station Ambala | Nstrict Ambala =
Cantt

167 07.08.2020 Ban of heavy vehicle in entry in Ambala Cantt to | District Ambala

Saha during 08:00 AM to 03:00 PM

168, 16,09 2020 Prohibit pigeon rearing, paper kite flying near Alr | District Ambala
force Station Ambala Cantt

169 23,09, 2020 Maotor Cycle Rally by Lak Insaff Party District Ambala

1700 17092020 burning on fields crop residue to stop air | District Ambala
pollution

1714 22.10.2020 EXAM HBSE | District ﬂﬁg_ala

172 24.11.2020 Delhi Challo Kisan Andolan District Ambala
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173 16.12.2010 Exam for the post of Gram Sachiv District Ambala
174, 1212, 2020 Aditation Farmer District Ambala
1??»!13.11.@29 HTET Exam District Ambala
1764 13.01.2021 Exam post of Laboratory District Ambala
177 25.01.2021 Republic Day 2021 District Ambala
178, 26.00.2021 HESE Exam District Ambala
179 25.04. 2021 Spread of nCOVID-19 fn case public gathering District Ambala
180 23.07.2021 Pest of Health Department Exam District Ambala
181, 0&.0B. 2021 Exam of Male Constable District Ambala
182, 13.08.2021 ‘Ban on drones N District Ambala
183, 13.08.2021 ng.a Yatra District Ambala
184) 17.08.2021 HBSE Exam District Ambala
185, 04.09.202% HESE Exam District Ambala
186, 08.09.2021 HCS Exam District Ambala
187, 16.0%. 2021 Exam for the post of Male Canstable GD District Ambala
188, 21.09.2021 Exam for the Post of Sub Inspector Male/Female | District Ambala
189, 12.10.2021 buming on fields crop residue to stop air | District Ambala
polletion 000\
190) 12.11.2021 Exam Assistant Line Man District Ambala
| 191 14.12.2021 HTI-.‘I’ EXAam 2021 | District Ambala
192) 14.12. 2021 Report about/private servants, tenants and | District Ambala
paying guests
193] 11.12.2021 Prohibit Photography Afr Force Station Ambala | District Ambala
Cantt
194, 23.01._2022 Republic Day 2022 District Ambala
193] 26.03.2021 | Strike by Harvana Roadways Warker Union District Ambala
196, 28.03.2021 HESE Exam District Ambala
197 22.04.2022 ﬁe;:lrlcl:lnn movement of aAll wvehicle carrving | District Ambala
fodder
198] 25.04.2021 CCTV cameras imstalled in and arcund all the | District Ambala
Banks, ATM, Malls etc.
199] 28.04.2021 Banondrones District Ambala
200] 21.06.2021 Municipal Committee Elaction Naraingarh | District Ambala
20130720342 Ban on Drone Photography Air Force Station | District Ambala
- - Ambala Cantt
202 22.07.20217 HESE Exam | District Ambala
203) 21.07.2022 HCS Exam | District Ambala
204 12.08.2022 Independence Day 2022 | District Ambala
205) 20.08. 2022 Ban on movement of animals Lumpy Skin Disease | District Ambala
206) 03.10.2022 burning on flelds crop residwe to stop air | District Ambala
pollution
207 03.10.2022 Mo flying Zone District Ambala
208 12.10.2022 Mo Flying Tone during visit of Hon'ble CW District Ambala
209 17.10. 2022 Panchayati Raj Election District Ambala
210) 02_11.2021 CET Exam District Ambala
211 28.09.2021 | HESE Examn District Ambala
12 115 11.2021 Counting of Panchayti Raj Election District Ambala
713 74.11.202]7 HTET Exam . N District Ambala
214) 03.12.2021 Ne flying Zone during visit of Hon'ble CM District Ambala
215 06.01.2023 Hon'ble MP Rabul Gandhi Bharat Jodo yvatra District Ambala
216 18.01.2023 Report about/privabe servants, tenants and | District smbala
paying guests 4 | N e—
217 14.02.2003 CBSE Exam District Ambala
218| 23.02.2021 HESE Exam District Ambala
219 10.03.2021 Mo flying Zone during visit of Hon'hle CM Districe Ambala
220{ 10.05.2021 Mo flying Zone during visit of Hon'ble CH District Ambala
231 11.06_2023 Kizan l.lahaE_aanat District ambala
223 19.06.2023 Mo flying Zone during visit of Hon'ble Umnion | District Ambata
Minister
273} 24.07.2023 HESE Exam District Ambala
234 31.07 2023 Mndfl'_.ﬁl'ﬂ Zone during visit of Hon'ble Cik Dztrict Ambala
235 OF.08_2023 Mo flying Ione during Esit of Hon'ble CM Diztrict Ambala
236 14.08,2023 Independence Day 2023 District Ambala
27| 01.08,2023 Report about/private servants, temants and | District Ambala
paying guests e
238 2308 2013 Protest by Bhartiva Kisan Union District Ambala




District Yamuna Nagar
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ER Period of | Purpose Places where the |
Ho. imposition  of section 144  was
|| Section 144 - imposed.
1. 17.09.2015 General Panchayat Election Haryana 2005 District Yamuna Magar
- 18.02.2014 During JaatArakshan District Yamuna Hagar
3 16.03.2014 During JaatArakshan District Yamuna Nagar
4, 07,04 2016 To pronibit Stubble Burning District Yamuna Nagar
. 26.04.2016 HE5C Exam(Patwari) District Yamuna Nagar
& (11.05.2016 HESC Exam (Aucticn Recorder) District Yamuna Nagar
3 13.05.2M6 ' To prohibit agitation reg. Establishment of | Vill, Kulchandu Tehsil
| skatie, Jagadhri.
B. 01.06.2016 During Jaat Agitation District Yamuna Magar
g, 13.06.206 HSSC Exam District Yamuna Nagar. |
10. 24.06.2016 During agltation of UHBEY union District Yamuna Nagar.
11. 01.07. 206 During Hanyana Board Schood Exams District Yamuna Nagar.
12, 19.07.2006 During KawadYatra District Yamuna Nagar
13, A0.05.201 6 To curb [llegal Mining At all ghat of rivers in
_, | district Yamuna Magar
14, 01.09.2016 During Mation wide strike of SarvKarachariSangh | District Yamuna Magar,
15. 16.09.2016 To prohibit Stubble burning of Paddy District Yamilina Magar
16, 16.09.2016 During Bye Election Panchayat 2016 District Yamuna Nagar
[ 17 20.09.2016 To prohibit agitation reg.  Establishment of | Vill.  Malikpurkhadar,
statue, Teh. Chhachhrauli,
e e e e e —— w lfnrl
18. 13.10.2016 To stop combine harvester from 07.00 PM to | District Yamuna Nagar
- 10:00AM
19. 17.11.2016 | HSSC Exam (Clerk) District Yamuna Hagar
20, T1.00, 2017 H35C Exam (5taff Nurse) District Yamuna Hagar
1. 24.01.2017 During JaatArakshan District Yamuna Nagar
72, 28.00.2017 Reg. Verification of tenants. District Yamuna Nagar
3. 18.00.2017 During JaatArakshan District Yamuna Nagar
4. | 03.04.2017 | Te prohibit Wheat Stubble burning District Yamuna Nagar
[ 25. | 03.05.2017 H55C Exam [Water Pump operator) District Yamuna Hagar
26. | 11.05.2017F Reg. Yerification of tenants. District Yamuna Hagar
7. 30.05.2017 Reg. Cyber Cafe District Yamuna Nagar I
8. | 09.06.2017 Bye Election Panchayat 2017 District Yamuna Nagar |
9. 1 10.06.2017 Dunng protest of Congress party reg. Dweath of | District Yamuna Nagar
farmer in MP state LIS i
3. 23.06. 20007 Bye Election Panchayat 2017 Block Jagadhirt, Yor
4, 30,06, 2007 HBSE Exam 217 District Yamuna Magar
iz 21.07.2017 | HBSE Exam 2017 Gistrict Yamuna Nagar
33, 16.08.2017 HS5C Exam (Wild life guard) District Yamuna Nagar.
34, 21.07.217 Reg. Agitation of DeraSachhaSauda District Yamuna Magar
35, 21.08.20N7 Reg. Agitation of DeraSachhasauda District Yamuma Hagar
36, D&.09_ 2017 Reg. MC Election 1017 District Yamuna Nagar
37. 06.09. 2017 HA5C Exam (Conductor) District Yamuna Nagar
38, 20.0%9. 2017 To prohibit paddy stubble burning District Yamuna Magar
39, 26.09.2017 HRSE Exam 2017 District Yamuna Magar
40, 16.10.2017 Reg. Verification of tenants & Cyber Cafe | District Yamuna Hagar |
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41, 02.12.2017 | To prevent road jam PS Chhachhraudi
BKhizrabad, Ynr.

42, 12.12.2017 Reg. Strike of NHM emplovees Dsitrict Yamuna Hagar.
43, 23.01.Z018 Reg. Padmavat film. | District Yamuna Hagar,
44, 02.07. 7018 Reg. Satsang of Radha Swami Bias at 5arsawa District Yamuna Nagar,
45, 12.02.2018 Reg. SmantaDiwas rally District Yamuna Nagar
FT 31.03.2018 Reg, Bharat Band (SC & ST Act) District Yamuna Nagar,
47, | 31,05.2018 To prohibit wheat stubble burning District Yamuna Ragar

e 31.05.2018 Reg. Rastriyakisanmahasangh District Yamuna Nagar
49 31.05.2018 To prevent illegal/mechanical mining In river beds of district |

| Yamura Hagar
50. 12.07.2013 Reg. KawadYatra District Yamura Magar
5. "06.08.2018 Reg. Mation wide strike District Yamuna Nagar
52, 16.08.2018 Reg. Haryana Band ( INLD & BSP Alliance) District Yamuna Magar

53, 20.08.20148 Reg. Haryana Roadways Chakka Jam District Yamuna Nagar
54, 04.09.2018 Reg. Strike of All Haryana Roadways union etc. | District Yamuna Nagar.
55 06.09.2018 Reg. HBSE Exams District Yamuna Hagar
56. O7.09.2018 Reg. Haryana Band | INLD & BSP Alliance) District Yamuna NHagar
7 29.00. 2018 HSSC Exam (Lab Attendant) District Yamuna Nagar

| |
58, 16 10,2008 Feg. Mation wide strike of roadways % District Yamuna Hagar
59, 29.10,2018 Reg. Strike of employees District Yamuna Magar
&, 08.11. 20138 H3SC Exam (Group D) District Yamuna Nagar
61, 05.12.2018 ML Election 2018 District Yamuna Hagar
2. 28.12.2013 HS5C Exam (Female Constable) District Yamuna Hagar
63. 02.0n. 2019 HTET Exam-2019 District Yamuna Hagar

!' & 17.01.2019 Reg. DeraSachaSauda followers protest District Yamuna Hagar

| 65. 02.03.2019 HBSE Exams Tistrict Yamuna Nagar |

_:. &b, 13.03.2019 Reg. Printing/publication of election | District Yamuna Hagar

| pumplets/posters

Fl &7, 13.03.2019 Reg. LokSabha election Dstrict Yamuna Magar

| 68, 13.03.2019 To prohibit the weapons/arms District Yamuna Hagar
9. 27.03,2019 Reg. HCS Exam-201% Dstrict Yamuna Hagar
70, 26,04,2019 To profibit wheat stubble burning District Yamuna Hagar
Ti. 10,05.2019 Reg. LokSabha Election 2019 District Yamuna Nagar
72. 17.05.2019 Counting centers of Loksabha etection “At the counting centers

| Tamuna Nagar
FED 13.03.2019 Reg. Prevention of defacement of property | District Yamuna Nagar
| during loksabha election
Td. | 14.06_2019 To prevent illegal miming near HathniKund | Hathnikund — Barrage,
Barrage, Tajewala Yamuna Magar
75, 24.06.2019 To prevent bathing in river etc. District Yamuna Nagar
fa, 0D3.07.21% Rep. Kawaryatra District Yamuna Nagar
. 03.07.2019 Reg. HBSE Exam District Yamuna Nagar
| 78. 05.09.201%9 Reg. HBSE Sept, Exam District Yamuna Nagar
i B 17082015 | H55C Exam (Clerk) District Yamuna Hagar
BO. 25.00. 319 Haryana VidhanSabha Election 2019 I District Yamuna Nagar
B1. 12.09.201% Reg. vidhansabha election- Printing/ publication | District Yamuna Nagar
of election pumplets/ posters .
¥ 18.10.201% Prevention af electioneering-Vidhan5abha | District Yamuna Hagar
Elesction 2019
E3. 18702 % Vidhan3abha Election- to prevent campaign close | District Yamuna Magar
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B4 72.10.2019 I Reg. VidhanSabha Election-to prevent entry at | District Yamuna Nagar
SLrong roams
B5. 09.11.2019 Reg. Decision of Hon'ble High Court in case of | District Yamuna Nagar
Siva Sunmi
86, 11.11.219 Reg. HTET Exam District Yamuna Nagar
87. 06.01.2020 Reg. Strike of trade unions District Yamuna MHagar
Ba. 22.02.2020 Reg. Citizenship amendment act District Yamuna Nagar
B3, 24.02.2020 Reg. HESE Exams | District Yamuna Hagar
90, 21.03.2020 Covid-19- to prohibit gathering of people J District Yamuna Nagar
91, 21.03.2020 Covid 13- to peohibit  operations of | District Yamuna Hagar
Dhabas, restaurants.
9z, 23.03. 2020 Covid-19- reg, Social distancing District Yamuna Bagar
93. 03.05.2020 Covid 19 -reg. Restriction of movement District Yamuna Magar
94, 17.05.2020 Covid 19 District Yamuna Hagar
93, 29.05.2020 To prohibit bathing in rivers District Yamuna Hagar
96. 01.06. 2020 Cowvld 19- restriction on non essential purposes District Yamuna Hagar
97, 19.06. 2020 Covid 19- to prehibit gathering for prayer etc, District Yamuna Nagar
98. 01.07. 2020 Cowvld 19- to restrict movement at night. | District Yamuna Nagar
99, 06.07, 200 Covid 19- to prohibit the KawarYatra District Yamuna Magar
100, 25,09, 2020 Ta prohibit the stubble burning District Yamuna Magar
101. 20,10, 2020 HEBSE Exam District Yamuna Nagar
; 102, 24,10, 2020 To prohibit gathering i.e. during protest by kisan | District Yamuna Hagar
unicn
103. | 24.11,2020 Reg. Strike of various unfons District Yamuna Nagar
104, 07.12.2020 Reg Bharat Band by Kisan unions, to prohibit | istrict Yamuna Nagar
| carrying of anms etc, e o
105. 11122020 Reg Agriculture Bills, to prohibit gathering, | District Yamuna Magar
carrying of arms etc.
106. 13.12.2020 Reg. Protest by various Kisan unions etc. District Yamuna Nagar
107, 23.11.2020 Reg. 3 Agriculture Bills District Yamuna Magar
108, 28.12. 2020 Reg. Toll free protest /Kisan Union District Yamuna Hagar
109, 31.12.2020 HTET Exams. District Yamuna Nagar
110, 07.04 2021 HESC- ExamiGram Sachiv) District Yamuma Nagar
11, 12.01.2021 To prohibit China Dory District Yamuna Hagar
112, 14012021 HESE Exam-2021 District Yamuna Hagar
113, | 01.03.2001 HBSE Exam District Yamuna Magar |
114, | 27.03.2021 Covid 19, SOP reg. District Yamuna Nagar
115. 13.04.2021 Covid 1% to prohibit the movement of non | District Yamuna Nagar
essential purposes etc.
116, 13.04.2021 To prohibit wheat stubble burning DMstrict Yamuna Nagar
117, 14.04.2001 Covid 19- to prohibit the movement of non | District Yamuna Nagar
essential purposes etc.
| 118. 17.04.200 Covid 19 to prohibit the movement of mom | [Mstrict Yamuna Magar
essential purposes and Various services etc.
119, 27.04. 201 Covid 19- To prahibit the gathering District Yamuna Hagar
120. | 26.07.202 Reg. KawarYatra District Yamuna Nagar
121. 03.08.2021 H55L Exam (Male constable) District Yamuna Magar
122 16.08.2021 "HBSE {D.ELEd/5r. Sec. jExams District Yamuna Magar
123, 07.0%.2021 HBSE (Sec. /5. Sec.) Exams District Yamuna Magar
124, 07.0%. 1021 HCS Exam-20Z1 District Yamuna Hagar
125. 11.09. 2021 HASC Female constable exam District Yamuna Hagar
126, 22.09.2021 HS5C Sub Inspector exam District Yamuna Nagar
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127, _i' 01.10.2021 Reg. Kisan Union protest. District Yamuna Magar
128, 25,10,.2021 HEEC Male Constable exam District Yamuna Magar
129, | 18.11.2021 ‘During visit of Hon'ble Chief Minister, Haryana | District Yamuna Nagar
130, 21112021 During visit of Hon'ble Chief Minister, Haryana District Yamunma Hagar
131, | 07.12.2021 | HSSC female constable exams District Yamuna Hagar
132 14122021 HTET Exarms District Yamuna Nagar
133, 13.01.2022 During visit of Hon'bla Chief Minister, Haryana District Yamuns Nagar
134, | 2703262 Reg. Nation wide strike of employees unions District Yamuna Nagar
135. 27.03.2022 Reg. Hation wide strike of employees unions District Yamung Magar
136. 25.03. 2022 To prohibit the wheat stubble buming District Yamuna Nagar
137. 28.03.2021 HESE (Sr. Sec/Sec) Exams District Yamuna Nagar
135, 16.04. 2027 To make peace (Death of a person by firing) District Yamuna Nagar
139, | Z2.04.7021 To prohibit the transporation of Wheat stubble | District Yamuna Nagar
140. 27.04.2022 For security of Banks/ATMs District Yamuna Hagar
141. 14.05. 2021 During visit of Bon'ble Chief Minister, Haryana District Yamuna Hagar
142. | 24.05.2021 To prohibit Sex racket District Yamuna Nagar
143, 01.06.2022 mC Elections Sadhaura MC  limit,
- Yamuna Nagar.
144. 20.06. 2022 Durirg the protest against AgmipathojanaBharti | District Yamuna Nagar
145, 08.07,2022 Reg. Kawarratra District Yamuna Nagar
146, 11.07.2021 Reg. No entry of heavy vehicles District Yamuna Nagar
147, 26.07.2021 HESE [D.ELEd/Sec/5r. Sec.) Exams [Mstrict Yamuna Hagar
148, 14,08, 2022 During Visit of VIP on Independence Day District Yamuna Nagar
149, | 20.08.2022 Reg. Lumpy Virus Disease District Yamuna Nagar
150, 16.09.2022 T prohibic Stubble Burning District Yamuna Nagar
151, 20,09,2027 HESE (Sec./5r. Sec) exams District Yamuna Hagar
152, | O7.10.2022 Panchayat Election District Yamuna Nagar
153. | 01.11.2022 Reg. CET Exam District Yamuna Nagar
154, 25,.11.2021 T HTET Exams District Yamuna Nagar
155 24.12.2022 Reg. Panchayat Election (Chalrman election) District Yamuna Nagar
156, 74.01.2023 ' During visit of Hon'ble Chief Minister, Haryana | District Yamuna Hagar
157, 20.02.2023 i HESE Exams District Yamuna Nagar
158, 25.04.2023 Ta prohibit bathing in rivers District Yamuna Nagar
159, 10.05.2023 During visit of Hon'ble Chief Minister, Haryana 5| District Yamuna Hagar
160, 26.06.2023 During KawarYatra District Yamuna Hagar
161, 28.06.2023 During the visit of Hon'ble Defence Minister, | District Yamuna Nagar
Govt. af India
162, 14.07.2023 Reg., HESE {Sec./5r.5ec)Exam District Yamuna Nagar
163, 21.07.2023 Reg. HESE (Sec./Sr.Sec)Exam District Yamuna Nagar
164, 10.08.2023 During visit of Hon'ble Chief Minister, Haryana District Yamuna Nagar
165. 17.08,2023 Dusrina of Visit of Hon'ble Governor of Haryana. Dstrict Yamuna Hagar
District Kurukshetra
5r. Period of | Purpose Places where the
No. Imposition  of section 144 imposed
Section 144
7. | 06.01.2015 Regarding CCTNS Citizen Portal All owners/manager of |

all  Hotels, Guest
howses & Cyber Cafe




15

2. | 11.02.2015 Regarding "M5G the Messenger Film Screening At Ghitz Cinema district |
KKr
3. | 26.02.2015 | Haryana Karamchari Sangh & Mahasangh | Mini secretariat
demonstration | Kurukshetra
4, | 10.04.215 Regarding Stubble Burming District Kurukshetra
5. | 18.09.2015 Regarding 5tubble Burmning District Kurukshetra
6. | 26092015 Ta Stop Combine harvester District Kurukshetra
7. | 03102015 Regarding heavy Vehicle Main Bazaar in
Kurukshetra H
8. | 28.12.215 &wd e Kurukshetra
5. | April 2015 Maintenance of Law & Order | Owners of mechanical
| workshop &  Petrol
Furmps
10, April. 2015 Regarding Stubble Burning District Kurukshetra
1. | 15.06, 2016 H:ﬁﬁ'ﬂ Fage &7 #oh g diodfodo Beees District Kurukshetra
HiFe @t
12.| 07.01.201% Regarding Election District Kurubshetra
13.| O07.04.2015 Regarding Stubble Burning District Kurukshetra
14, | 19,05, 2016 ML Election Thanesar, Pehowa,
Shahahad, Ladwa
| 95.[28.09.2016 | rding Stubble Burning District Kurukshetra
| 16. | 05%.10.2014 He-gan:h Stubble Burning District Kurskshetra
17.| 05.12.2016 Hon'ble PFEEEEnt Visit In District Kurukshetra
18. | 05042017 Regarding Stubble Burmrﬂ District Kurukshetra
19, | 04.05.2017 Regarding Stubble Burning | District Kurukshetra
20. | 19.05.2017 Regarding Stubble Burning District Kurukshetra |
21.] 20.09.2017 MC Election W.No. 9 in MC Pehowa |
22,1 3335.3m7 Regarding CM Haryana Visit District Kurukshetra |
23.]29.10.2017 ‘Regarding CM Haryana Visit District Kurukshetra |
24 | 02.12.2017 Regarding Exam of Excise Inspector District Eurukshetra
25. | 10.08.2017 | Regarding Kissan Union District Burukshetra
26.| 13.12.2M17 | HHM Employee protest District Kurukshetra
7. | 29.06.207 Panchayat Election Village Madanpur,
Tehsil Shahabad
28, | 15.06.217 Regarding Kissan Union District Kurukshetra
29, 17.06.217 Lunflower sale “District Kurukshetra
g, | 09.07.2M7 Kanwad Yatra District Kurukshetra
21.07.2017
3. | 20.09.2017 Regarding Stubble Burning District Kurukshetra
32, | 10.07.217 Regarding Firing during Marriagies and other | District Kurukshetra
09.10.2017 function :
33. | 21.10.207 Secy. & EO, ULB exam District Kurukshetra
34, | 30.11.2017 Regarding CM Haryana Visit District Kurukshetra
35, [ 18.11.2017 WCD Supervisor(Female) exam District Kurukshetra
36, | 21.12.20n7 HTET-2017 District Kurukshetra
37, 2r.k.an? Roacways Union Strike | District Kurukshetra
3. | 22.03.2018 Regarding Stubble Burning District Kurukshetra
39.| 02.06.2018 | Regarding Kissan Union District Kurukshetra
40, | 30.06.2018 Regarding CM Haryana Yisit Bhstrict Burukshetra
41, | 20.09.2018 Regarding Stubble Burni District Kurukshetra
42, | 25.04.2018 Protest of Asha Worker, Mid day meal and | District Kurukshetra
anganwadi
43, ] 31.08.2018 Regarding CM Haryana Yisit District Kurukshetra
44, | O7.04.2013 Regarding CM Haryana Yisit District Burukshetra
45, | 08.09,.2018 Bharat Bandh District Kurghshetra
46, | 15.10.2018 Roadways Strike District Runskshetra
47.1 12.11.2018 Regarding CM Haryana Visit District Kurukshetra |
| 48.]29.11.2018 Regerding CM Haryana Visit District Hunskshetra
49 28.07.2018 Karwad Yatra Mstrick Kunukshetra
09.08.2018 |L
50. | 05.07.2018 Regarding CM Haryana Yisit District Kurukshetra |
51. | 21.08.2018 | Regarding CM Haryana Visit Dristrict Hurukshetra
52. | 18.10.2018 Regarding Celebration of Dussehra District Kurukshetra
53. | 13.09.2018 | Sahidi diwas in jainpur jattan Dristrict Kurukshetra
54. | 04.09.2018 | Panchayat By-Election in Khedi Dablan District Kurukshetra
55,/ 19.10.2018 Regarding CM Haryana Visit District Kurukshetra
56, 17.12.2018 | Regarding CM Haryana Visit District Kurukshetra
57. | OE.08.2018 Roadways Unica Strike District Kurukshetra
58, [ 17.08.2018 Regarding Haryana Bandh District Kurukshetra .
59. | 21.07.2078 Regarding CM Haryana Visit Shahabad
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60.] 30.10.2018 | Regarding CM Haryana Visit District Kurukshetra
61.| 10.12.2018  to | Geeta jayanti District Kurukshetra
| 23,12,2018 i
62.| 01.11.2018 Regarding Bar Councll Election Shahabad,  Pehowa,
RN
63. | 04.09.2018 Roadways Strike District Kurukshetra
&4, | 08.09.2018 INLD, Haryana Bandh awahan District Kurukshetra
65. | 08.02.2019 Regarding PM visit District Kurukshetra
66. | 0B.0Z.201% Regarding Stubble Burning District Kurukshetra
67. | 22.02.201% Regarding CM Haryana Visit District Kurukshetra
&8, | 06.05. .201% | During Visit of Hon'ble Prime Minister of india District Kurukshetra
€9, | D6.05.2019  to | Regarding PM Visit District Kurukshesra
| DB.05.2M%
70. | 22.05.201% Loksabha Election | District Kurukshetra
1. | 23.03.21% Maib Tehsildar Exam | District Kurukshetra
_ 72.| 06.06.2019 _Regarding CM Haryana Visit District Kurukshetra
73.| 27.06.2019 Regarding Article-15 Movie in Kessal Mall, KKR Hear Kesall Mall, KKr
74, | 30.06.2019 Regarding CM Haryana Visit District I-':un.ﬂqs.hura
759. | 16.01.2019 Ankit Chhatrpati Murder Mystery District Kurukshetra
76, | 05.03.2019 CBSE exam District Kurukshetra
77, 25.05.2019 Regarding Samagam In Shahabad Shahabad
78| 05.07.2019 During  Sarpanch/Panch/Panchayat/Block Samit! | Thanesar/Ladwa/Shaha
Election bad
79.| 15.07.2019 Regarding CM Haryana Visit District Kurukshetra
BO.| 17.07.201%  to | Kanwad yatra District Kurukshetra
30.07.2019 R =
B1. | 12.04.2019 Regarding 5C Community Protest District Kurukshetra
82. | 19.08.2019 Regarding CM Haryana Visit District Kurukshetra
83.| 24.08.2019 Regarding Clerk Exam District Kurukshetra
84. | 30.09.201% Regarding Stubble Burning District Kurukshetra
a5. | 05.09.2019 EE 1 TR & o o9 wEint ® e o ufasy | Kurukshetra
86| 16.09.2019 Regarding CM Haryana Visit Kurukshetra
a7, 11.10.2019 Regarding CM Haryana Visit VIP Marg
38, | 15.11.2019 HTET Exam District Kurukshetra
a8t | 271130119 Regarding Heawy Yehicle Ban strict Kunskshetra
20, | 03.12.2019 Regarding CM Haryana Visit District Kurukshetra i
91. | 03.12.2019 Wisit CM Uttarakhand District Kurukshetra
o2, | OF.12.2019 CTET exam District Kurukshetra
93,1 04.01.2020 Roacdways Strike District Kurukshetra
94, | 08.01.2020 Regarding Strike of SHS District Kurukshetra
95, | OF. 022020 Babain Sarpanch Etection Folice Thana Babain
Aren |
96, | 08022020 By Election Panchayat at Babain Al liquor  wendor  in |
jurisdiction of |
) burubshetra
97, 12.02.2020 By Election Panchayat at Babain Babain |
98. | 22.02.2020 Bheem Army protest regarding Cltizenship | Kurukshetra  Raliwey |
Amendment Act and promotion reservation Station and  other
station lie in boundary
and GT road
99| 27022020 Protest against Citizenship Amendment act District Kurukshetra
100] 29.02.2020 Regarding CM Haryana Visit KUK
101| 20.03.2020 Covid-19 Al Public places,
tamples atc.
102} 16.04.2020 wHE & T F an o e B mwey or wffay | District Kurukshetra
103| 03.05.2020 Covid-19 District Kurukshetra
104] 18.05. 2020 | Covid-19 District Kurukshetra
105] 31,05.2020 | Covid-19 District Kurukshetra |
106| 17,06, 2020 | Surya Grahan mela Brahmsarovar fSanihit
Sarovar
107| 30.06.2020 Regarding CM Haryana Visit District Kurukshetra
108 10.07.2020  to | Kanwad mela stop during Covid-1% District Kurukshetra
20.07.2020
109| 17.07.2020 to | Umnai mela pehowa Fehowa
18.07.2020 [
110| 19.07.2020 Regarding Kissan Unlion Protest | District Kurukshetra
111] 14.08.2020 GDEH Madi Mefa Mear LHJP, KKR DiEstrict Burukshetra
112 17.08. 2020 W T W NETTEN RS O Brahms=arovar /Saninit
Sarovar and Saraswatl
5 tirth Pehowa
113 19.08.2020 Regarding CM Haryana Visit Kurukshetra
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114| 15.09.2020 st arg & stew T FEmeE Ot | Brahmsarovar/Sanihit
Sarovar and Saraswati
| tirth Pehowa
113 30.09.2020 we F T & A g ot ot Fee o ohaag | District Kurukshetra
116| 04,11, 2020 e i v & P @ el & od my | | District Kurukshetra
117| 20.12.2020 Visit CM Himachal Pradesh District Kurukshetra
118 26.03. 2021 Regarding Kissan Andolan District Kurukshetra
118 27.03.2021 Covig-1% District Kurukshetra
120 13.04. 2021 LM Wisit District Kurukshetra
121 16.04.2021 Kissan Unlon Protest District Kurukshetra
122 19.04. 2021 & =u fie oW 30 TREE gEeg WA feER e District Kurukshetra
W T e o et A Rt g e weeen ey
123 27.04.2021 Covid-19 District Kurukshetra
124( 12.05.2021 Conid-19 District Kurukshetra
125| 18.06.2021 &l wn District Kurukshetra i
125 19.06.2021 &l og District Kurukshetra |
127 0B.07.2021 Kissan Union Protest against Grievance Meeting | KUK [
128( 10.07.2021 Kissan Union Protest against BJF Leaders Sterling Palace Near |
Greenfield School, KKR
1194&.1}11011 CM Visit _Erahma Sargver
130[ 25.07.2021 Kisan Union Protest against sh. Sandeep singh | In Garnl Roran, Sharat
Sports Minister Yikas Parishad pehowa
131| 01.08. 2021 Sikh Community Meeting In Radius of 1 Km of
Gurudwara Chhathi
Pattsahi
132) 01.08.2021 Kissan Protest against three agriculture law District Kurukshetra |
133 01.08.2021 Sikh Community protest in favour af sh Gurnam | Gurudwara 3
Singh Chaduni Pattsahil, KKR
134] 22.09.2021 Regarding Stubble Burning District Kurukshetra
135 75.05. 2021 Kissan Morcha Bharat Bandh Protest District Kurukshetra
136 30.09.2011 Regarding Stubble Burning District Kurukshetra
137] 26.11.2021 Geeta Mahotsay District Kurukshetra
138] 30.11,2021 T Visit B District Kurukshetra
139| 05.12.2021 CM Visit District Kurukshetra
140] 09.12.2021 _Hon"ble Governor Haryana Visit District Kurukshetra
141] 73.04.2022 | Regarding Stubble Burning District Kurukshetra
142 24.11.2022 I On Occasion of Intermational Geeta Mahotsav- | District Kurukshetra
2022 Visit of Hon'ble President of indla
143( 28.11.2021 CH Visit ' In radius of &2 Km of
Frogramme place,
| Helipad; Senior
| secondary model
| school KUK
144| Z2B.17.2021 Visit of Hon'ble President of India Declare red zone area
WWIP
145| 07.03.2021 M Visit District Kurukshetra
146| 27.03.2022 Regarding roadways union protest District Kurukshetra
147| 05.04.2021 M Visit DAV College Pehowa
148| 09.04.2021 Ch Visit District Kurukshetra
149 21.04, 2021 ATMe Safely District Kurukshetra
150 24.04.2021 Jaat habha Election Dstrict Kurukshetra
151 2704, 2027 Regarding Stubble Burning Mstrict Kurskshetra
T 1% 12.05.2021 ATMs Security Mstrict Kurukshetra
153| 14,05, 2022 CM Visit District Kurukshetra
154| 28.05.2001 Aam Admi Party Rally District Kurukshetra
155 12.08.2021 Regarding Independence Day District Kurukshetra
156 06.09. 2021 Regarding Stubble Burning District Kurukshetra
157 15.09.2022 CM Gujrat Visit, CM Haryana Visit District Kurukshetra
158 19.09.2022 CM Haryana Visit District Kurukshetra
156, 91.09.2022 Regarding Sikh Community | Gurudwara 6" Pattsahi |
' 160] 22.09.2022 Haryana Sikh Gurudwara Management Committee | Gurudwara 6™ Pattsahi
YL for Meetin
61| 22.08.2012 Regarding sale of Paddy i Shanabad Hh-44 |
162] 17.11.2022 " Geeta Mahotsav(19.11.2022 o 06.12.2027] District Kurukshetra |
163| 18.11.2022 O Visit District Kurukshetra
164] 29.11.2021 Hon'ble President of India Visit District Kurukshetra
165 06.01.2023 Bharat Jodo Yatra Sh. Rahul Gandhi Visit District Kurokshetra
166( 20.01.2023 Hon'ble Governor Haryana Visit | District Kurukshetra
_167] 25.01.2023 Hon'ble Governor Haryana Yisit District Kurukshetra
| 168[ 25.01.2023 | CM Haryana visit on 26.01,2023 District Kurukshetra




165 D3.02.2023 Regarding Firing In  marriage and other | Kurukshetra
function(01.02.2023 to 31.03.2023)
I?U'- 08.02,2023 CM Haryana visit District Kurukshetra
1?1 09.02.2023 M Haryana visit District Kurukshetra
172/ 13.02.2023 | CBSE Bxam District Kurukshetra
1?3 10.04.2023 . CM Haryana visit District Kurukshetra
174 12.04.2023 Regarding 5tubble Burning District Kurukshetra
1753 30.04.2023 CH Jansanwad 02.05,2023 District Kurukshetra
176 30,04, 2023 M Jansanwad 03.05.2023 District Kurukshetra
177 1.06.2023 Protest of Kissan for Sunflower Sale on M5P District Kuruskhetra
178 05.06.2023 Protest of Kizsan for Sunflower Sale an M5F District Kusruskhetra
179 12.06.2023 _Pipli Anaj Mandi Kissan Mahapanchayat | District Kuruskhetra
180/ 30.07.2023 | CM Haryana Visit kurukshetra
181| 0M.08.2023 Protest against BJP/JJP leader by Kissan Union in | Shahabad
| Shahabad
182 02.08.2022 Protest regarding Mewat Agitation District Kuruskhetra
1B3| 10.08.2023 Former President Yisit and CM Haryana Yisit Pistrict Kurukshetra
District Karnal
5r. Period of Purpose Places where the
Ha, imposition of section 144 was
section 144 imposed
1. | E.01.2015 to | Direction for owner of cyber cafe to check Anti | District Karnal
07.03.15 | Social Elernents
Z. | 16.01.2015 Direction for owner of cyber cale Lo check antl | District Karnal
o18.03.2015 social elements |
3. [18.01.2015 1o | To prohiblt the S5ale of acid (toc reduce of | District Karnal
17.03.2015 Incident acid attacks)
4. |18.01.Z05 o | Safety of the person and preventlon of danger District Karnal
17.03.2015 human life
3. [16.01.2015 o | Maintepance of Law & Order and checking of | District Karnal
17.03.2015 helnous crime at public places
a, | 18.01. 2015  to | Directions to the concermed regarding borewell | District Karnal
17.03. 2015 and tubewell/main  holes  which  are  left
uncovered
7. | 1B.01.20M5  to | Regarding miscreants hire taxl stands followed by | District Karnal
17.03.2015 looting drivers and mainitain law and order !
8. | 18.01.2015  to | Regarding compllance of order of Punjab and " District Rarnal
17.03.2015 Haryana high court CWP no. 14758/2007
9, | 18.01.2015  to | Regarding temrorist threat perception District Karnal
17.03.2015
10, 18.07.2015 1o | To maintain Law & Order in view of release of | District Karnal
17.03.2015 M.5.G. Film i
11.| OZ.03.2015 to | Tc maintain Law & Order during Examination | District Karnal
27.03.2015 N
12| Z4.03 1075 to | Regarding checking antl soclal elements for | District Karmal
23.08 2015 public safety i
13.| 24.03 2M5 o | To prohibit the sale of Acld to reduce of acid | District Kamal
23,05 2013 attacks
14, | 24.03 2015 to | Regarding the safety of persons and property District Karmal
23.05 2015
15.| 24.03 2015 to | Installation of CCTY Camera at different | District Kamal
23,05 2015 senestive amd important places to avoid any
mishappening,
16.| 24.03 2015 to | Directions to the concerned regarding borewell | District Karnal
23,05 2015 and tubewell!main holes which are  left
= uncovered
17.] 2403 2045 to | miscreants hire taxi stands Regarding followed by | District karnal
23.052015 [ looting drivers and mainitain law and order
1B.  24.03 2015 to | Regarding compliance of order of Punjab and | District Karnal
23.05 2015 Haryana high court CWF no. 14758/2007
19.| 24.03 2015 to | Maintenance of lawkorder and checking of | District Karnal
23.085 2015 | heinous crime at public places
20. | 25.07.2015 o 'i Regarding instances of death by drowning District Karnal
24.09.2015
21, | "27.07. 7075 to | installation of CCTV camera at different places | District karnal
24.09.2015 to maintain Law & Order.
22. | Z7.07.201%  to | miscreants hire taxi stands Regarding followed by | District karnal
24.09.2015% looting drivers and mainitain law and order
23.| 27.07.2015  to | Directions to the concerned regarding borewell | District karnal
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24.09,2015 and tubewell/main holes which are left
uncovered
24| 27072015 to | To prohibit the Sale of acld (to reduce of | District kamal
24.04. 2015 incident acid attacks)
25.| 27.07.2015 to | Regarding compliance of order of Punjab and | District kamal
24.09.2015 Haryana high court CWP no. 14758/2007
26.| 27.07.2015  to | Regarding the safety of persons and property District kamal
| 24,00 2015
| 27 ITO07.2015 to | To ensure peace by installation of ccte cameara at District karnal
| 24.09.2015 different places
| 28| 27.01.2016 to To prohibit the entry of heavy vehicles in main City Karmal
| 26.03.2016 eity during day time
29.| 28.03.201% to Increased incidences of crime in Banka, Abms, Dstrict Karmal
| 37082014 Malls and jewelars shops
30. | 18.03.2016 to Tao keep check on anti-social elements in Cyber | District Kamal
052014 cafe
31. | 28.03.20146 ta Matntenance of taxi stands District Karnal
27052016
32.| 28.03.201% to Prohibit entry Into bathing for Canals and water | District Kamal
27.05.201% channels
33. | 28.03.201% to Installation of CCTY Cameras in the business District Kamal
27.05.2014& points
34, | 28.03.201& to For uncovered borowells/ tubswells District Karnal
|27.05.2006 |
35.| 2B.03.2Mé to | To prohibit the Sale of acid District Kamal
27.05.2016 |
36. | ZB.03.2016 to | To prohibit iliegal mining Gistrict Kamatl
Z7.05. 206
37.| 2B.03.2016 to | For prevention of crime committed by servants District Karnal
I 27.05.2016 | and tenants
38. | 1.04.2016 to | Ta prohibit the entry of heavy vehicles in main District Karnal
31.05.2016 clty during day time
39| 9.08.20M6 to Ban on firing during marrizges Diskrict Karnal
091120146
40, | %.08. 2016 to Prevent use of Comection Fluld and thinner District Kamal
0B.11.2016 which has chemical substances in offices
41, | 1B.10.2016 to For prevention of crime committed by servants District Kamnal
17.12.2016 and tenants
47, 1B8.10.2006 to | Installation of CCTV Cameras in the business | District Karnal
17.12.2016 paints -
43, [ 18.10.2016 to | To keep check on anti-social elements In Cyber | District Karnal
17.12.2016 cafe
44, [ 1B.10.20% to Prohibit entry into bathing for Canals and water | District Karnal
17.12. 2016 channels
43, | 18.10.20% to For uncovered borewells/tubswells District Karnal
1712206
46, | 18.10.2016 to Maintenance of taxi stands District Karnal
1?'12'10.1* R HIA ERTHT UL P~ P R TLe L - —— e ——ea
47, | 1B.10.2016 to Tao prohit the 5ale of acid District Karnal
17022006
48| 1R.10.2016 ta | llegal mining District Karnal
17122016
49, | F.11.20M6 ta To prevent entry of heavy vehicles District Karnal
06.01.2047
50. | 10.11.2016 to To avoid burning of Soild wate/Biomass/ District Karnal
09.01.20M7 Leavies/ Tyres Lo prevent alr pollution
59, | 13.12.2016 to To prohibit the entry of heavy vehicles in main City Karnal
12.02.2017 clty during day time S—
52, OF02. 2007 o | Prevent wse of Correction Fluid amd  thinner | DEstrict Barnal
D605, 2097 which has chemical substances in offices
53. | OF.0L.2ZNT For prevention of crime committed by servants | District Karnal
06.04. 2017 and tenamnts
54, | OF.02.2017  to | To prohit the Sale of acid District Karnal
06.04. 2017
B, | O7.02.207  to | Maintenance of taxi stands District Karnal
0604, 2017
56. | 07.02.2017  to | For uncovered borewells/tubawells District Karnal
06.04. 2017
37, | 07.02.2017  to | Prohibit entry into bathing for Canals and water | District Karnal




06,04, X017 channals |
58, | OF.02.2017  to | Increased incidences of crime in Banka, Atms, | District Karnal
L 06.04. 2017 Malls and jewelers shops
59, | OF.02.2017  to | Installation of CCTY Cameras in the business | District Karnal
06.04. 2017 points
60, Q7022017  to | To keep check on anti-social elements in Cyber | District Karnal
06.04. 2017 cafe
61.| 07.02.2017  to | To prevent entry of heavy vehicles at Bastara | District Karnal
06.04,2017 Toll Tax g
62.| 07.02.2017  to | To prohit the Illegal mining District Karnal
0604, 2017
63.| 07.02.2017  to | To avoid burning of Soild water /Biomass & District Karnal
06,04, 2017 Leaves/Tyres to mﬂwgﬁjir Pollution
6d, | 06,07.2017  to | Prohibit entry into bathing for Canals and water | District Karnal
05.08 2017 channels
65. | 06.07.2017  to | To avoid burning of Soild water/Biamass & District Karnal
05.09. 2017 Leaves/Tyres to prevent air pollution
b, | 06.07.2017  to | Te probibit the lllegal Mining District Karnal
05.09.2017
67.| 06072017  to | To prevent entry of beavy vehicles at Bastara | Mstrict Karnal
05.09.2017 Tedl Tax
68, 06072017  to | Installation of CCTY Cameras in the business | District Barnal
05 0592017 points
69, | 06072017 Increased Incldences of crime in Banka, Atms, | District Barmal
| 105.09.2017 | Mallsand jewelers shops
J0.) 06072017 For uncovered borewells/ tubewells Dhstrict Karnal
| 05.09.2017
71.| 06.07.2007  to | Maintenance of taxi stands Mstrict Karnal
05.09.2017 I
73 06.07.2017  to | Te prohibit the sale of Acid in the District Karnal | District Karmnal i
05.00.2017 i vlew of Acid Attack. .
- 73 06072017 to| To keep check on anti-sacial elements in Cyber | District Karnal
| 05.00.2017 | eafe
74, 06.07.2017  to | For prevention of crime committed by servants | District Karnal
| 05.09.2017 and tenants ,
75. 06.07.2017 to | Prevent use of Correction Fluid and thinner | Mstrict Karnal
05.0%.2017 which has chemical substances in offices
Th. | 18.08.2017 Carrying of Fire Arms, Swords, Lathis etc. in | Gharaunda Town
Gharaunda Town
77.| 05.12.2017 For prevention of crime committed by servants | District Karnal
and tenants
78| 13.12.2M7 To maintain Law & Order during strike of medical | City Karnal
employess
79| 25.02.2017 Tao probibit carrying of arms and weapons during | District Karnal
jat agitation
80, 23.08.2017 For schools and colleges to remain ctosed during | District Karnal
Dera Sacha Sauda Chief Case,
B1.| 25.08.2017 Far schools and colleges to remain closed during | District Karnal
Dera Sacha Sauda Chief Case
B2.| 21.08.2017 To maintain peaceful situation in District Karnal | District Karnal
during Dera Sacha Sauda Chief Case. |
B3| 13.00.2018 to To avaid burning of Soild Water/Biomass & District Karnal
12.04. 2013 Leaves/Tyres to prevent air pollution
B4,| 13.02.2018  to | Installation of CCTV Cameras at important and | District Karnal |
12.04.2013 senestive places in view of safety polnts. |
85, | 02042008 till | To maintaln law and order sue to strike of 5C/5T | District Karnal
the strike s | Employees
aver,
B6.| 03.04.2018 to | To prohibit the entry of heavy vehicles in main | City Karnal
02,06, 2018 city during day time
87.| 1.04.2018 till | To prevent stubble burning in view of wheat | District Karmal |
the season I5 | season.
OVET.
88. | 14.06.2018 to | To prohibit the entry of heavy wvehicles in main | City Kamal
13.08. lﬂﬂis city dunlldﬂ"mne
29| 15.06.2018 to | To prohibit bathing into Canals and ‘water | District Bamal
14.08. 2018 channels in view of safety of public.
90. | 17.07.2018 to | To impose Ban on Firing during Marriages and | District Karnal
16.00. 2018 Party.
91.| 24.08.2018  till | To prevent stubble burning District Karnal




the season s
GVET.

9Z, | 24.8.1018 to | For uncovered borewells/ tubewells District Karnal
2310.218

93. | 24.8.2018 to | To prohiblt the Sale of acid District Karnal
23.10.20nE

94, | 24.8.2018 to | To keep check on-anti-secial elements In Cyber | District Karnal
23.10.201E8 cafe

95. | 24.8.2018 to | Installation of CCTY Cameras in the business District Karnal
23.10.201B paints

96. | 24.8.2018 to | Installation of CCTY Cameras in the business | District Karmal
23.10.201E paints

97, | 24.8.2018 to | Maintenance of taxi stands District Marnal
23.10.201E

98. | 24.8.2018 o | For prevention of crime committed by servants | District Karnal
23.10.201E and tenants

99, | 24.8.1018 to | Prevent wse of Comrection Fluid and  thinmer | District Karnal
23.10.201E which has chemical substances in offices

100 24.8.20138 to | Use of China Dori for flying kites District Karnal
23 10.2ME

101 24.8.2018  to | To avoid burning of Sofld waste/Biomass/Leaves/ | District Karnal
23.10.2018 Tyres to prevent alr pollution -

10Z| 24.86.2018 to | To prevent illegal minirg - District Karnal
23.10.201E R

103| Z1.09.2018  to | To prevent burning of crop " District Karnal
21.11.2018

i0d) OE11.200E ko | To peohibit the entry of heavy vehicles in maln | City Karnal
01.01.2019 city during day time

105) 30.01.2n%  to | Regarding the compliance of directions given by | District Karnal
29.03.2019 hon'ble punjab and Haryana high cowrt in CWP

... |Na487/2013 I

106| 25.02.2019  to | Regarding compliance of national green tribunal | District Karnal
24.04.201% direction

107 25.02.201%  to | Regarding installing of ccty cameras at hotel and | District Karnal
25, 05. 2019 banquet hall to reduce firing during marmiage and

other function

108) 25.02.2019  to | Regarding compliance to the owner of cyber cafe | District Kamal
24.04.2019 functioning

109] 25.02.2019  to | Regarding ban product notification tssued by | District Karmal
24,04, 2019 mintstry of health and family

110 25.02.2019  to | Regarding public peace in view of temrorist threat | District Karnal
24.04. 2019 perception

111 25.02.2019  to | miscreants hire taxi stands Regarding followed by | District Karmal
24.04.2019 ooting drivers and maintain law and order S

112| 25.02.2019  to | Regarding borewell and tubewsll and main | District Kamal

| 24.04.2019 | holes are left uncovered

113| 25.02.2019  to | Sale of acid (to reduce of incident acid attacks} | District Karnal
24,04, 2019

114 11.04.2019 1o | Regarding antl soclal elements to harm public | District Kamnal
till the matter is | property
not shortout

115| 14.04.2019 to | Regading stubble burning of wheat Dstrict Kamal
14,06, 2019

16| 16.04.2019 Regading stubble bumning of wheat District Kamal
bolé. 062019

117 05.05.2019  to | Regarding peace in society in view of agitation District Kamal
04.06.2019

118 29.07.2019 Regarding borewell and tubewell and main | District Kamal
ba30.09 2019 holes are left uncovered

119| 29.07.2019 Regarding no bath on river /canal banks District Kamal
bo30.09 2019

120) 29.07.2019 Regarding safety of property and persons against | District Kamal

| t030.09 2019 | neinous crime

121 29.07.2019 Regarding banned mining operation on river bad | District Kammal
Co30.09 2019

122 04,10.2019 Haryana vidhan sabha general election District Kamal

Eo21.10 2019




123 19.10.201%9  to | regarding Election code of conduct | District Karnal
22.10.201%9
124( 16.03.2020 to Closing Order of Educatiomal Institutions, | District Karnal.
31.03. 2020 Shopping Mall, Gym etc, where large number of
pecple are likely to gather in view of Covid-19
125 20003, 2020 to To impose Restriction on gathering of 20 of more | District Karnal.
31.03. 2020 persans durng Social function tike marriages,
Party, Religiows, Dharana E Agitation etc. to
mitigate the risk of Covid-19.
126| 18.05.2020 w Extended Order of Lockdown period in view of District Karnal.
31.03.2020 Covlg-1%
127| 01.09. 2022 two To Prohibit the unauthorized Mining works in the | District Karnal
30.10.2022 entire district.
123) 01.10.2027 to To stop stubble burning in the Dstrict  Karnal, District Karnal
30.11.2021
129 28.08.2021 to To maintain Law & Order in the District for the City Karmal.
29.08. 2027 visit of Hon'ble Chief Minister Haryana.
130 25.08. 2021 to To ban the Tobacco Products within 100 vards of | District Karnal.
253,10.2021 Educational institutions.
131 22072021 to To ban the Dharna/ Jansabha within 500 vards of | City Karnal.
22.09.2021 Mumicipal Corporation, Kamal Office in view of
Law & Order situation.
132 09.07. 2021 to Far profibition of bath in the canals, water District Karnal
08,09, 2021 channels for prevention of human life.
133 12.05.2021 to Order of Tikrl Pehra in the Willage of District District Karnal
11.07. 2021 Karnal in view of Covid-19
134 05.03.2021 to For Installation of High Quality CCTY cameras at | District Barnal
04,053,202 ;EEETE places of District Karnal in view of Law
rder. |
135( 05.03.2021 to Direction for Taxi Stands for maintaining proper | District Karnal.
04.05.2021 record register of the commuters.
136( 05.03.2021 wo To ban firing during marrlages and other function | District Karnal
04,06, 2021
137 05.03.2021 to Crime Against Property District Karnal
04.06, 2021
138| 05.03. 2021 to For the coverage of all uncovered borewells & District Kamal
04.05. 2021 tubewells/main holes and for digging work.
139| 05.03.2021 wo To prohibit the unauthorized mining works in the | District Karnal
04,05, 2021 DHstrict. . |
140 05.03.2021 to Ban on sale of Acid to stop acid attacks District Karnal |
04.0%, 2021 1
141| 05.03.2021 to To prohibit the entry of heavy vehicles in main City Karnal. |
04.05. 2021 City Karnal in day time.
142 05.09.2021 o T maintain Law & Order during Farmers |
07.09.2021 Agitation in the District Karnal.
143( 05.09.2022 wo To stop stubble burning in the District  Karnal. Hstrict Kamal
30112002
144| 04.09.2022 tili | To declare Red Zone to ban the UAV within O Kamal
05,00 P.M, K.M, radius of place of Visit of Hon'ble C.M,
Haryana
145| 27.06.22 to Te lssue directions for Owners of Cyber Cafe to | District Karnal.
26.08. 2073 chack the anti ﬂulaj“gtgglggt5 L
146 27.06.2012 to Crime against property- 1o maintain record of District Karnal
26.08. 2022 domestic/private servants, tenants and paying
guests and personal car driver by the Emplover &
House Crwmers.
147| 27.06.2027 to Direction for Taxi Stands for maintaining proper | District Kamal.
26.08.2022 record register of the commuters.
148 27.06.2027 to Topi prohibit the entry of heavy vehicles in main City Karmal,
26,08, 2022 City Karnal in day time.
149 2706, 2022 to For the coverage of all uncovered borewells & District Karnal
26.08.2021 tubewells/main holes and for digging work.
150 27.06.2022 to | For installation of High Quality CCTV cameras at | District Karnal
26,08, 2022 sensitive places of District Karnal in view of Law
& Order.
151 27.06.2022 to To ban firing during marrizgges and other functiom | District Karnal
| 26.09.2022
152] 27.06.2021 th | Ban on sale of Acid to stop acid attacks District Karnal
i‘ 26.09.2022
| 153] 27.06,2022 to Te prohibit the unauthorized mining works in the | District Karnal
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26.09.2022 District.
154 13.08.2022 to To declare Red Zone to ban the UAY in view of | District Karnal
15.08,2022 Independence Day Function-2022
155 26.07.2022 to | Prohibit the gathering of five or more persons in | District Karnal,
19.08.2022 the premises of examination centres and in the
arcund of 200 meters of Examination centres of
Board of School Education Haryana
136 18.06,2022 To prohibit the movement or protest of such District Karnal
sons against Agnipath scheme of Govt.
157| 22,04, 2002 to lEif;mt:lt the mavement of Fodder from District District Karnal.
further arders. Karnal to other border state due to the scarcity
and rising prices in the state.
158 31.03.2022 1o To stop stubble burning in the District District Karnal.
30,05, 2022
159 27.03.2022 to | To prohibit the gathering of people within 500 District Karnal.
Eill the Mt yards of Bus Stands of District Karnal in view
Roadways Strike | of Strike of Different Roadways Unions.
IS oveT
_"17H?| 30.01.2023to | To prevent sale of China Dori District Karnal
| 31.03.2023
161 12.02.2023 Ban on Unmanned aerial vehicles like drone District Kamal
during visit of Hon'ble Union Minister.
162 05.01.2023 Ban on Unmanned aerial vehicles like drone District Karnal
during visit Rahul Gandhi
163( 30.1.2023 For discharge of domestic waste into the drains District Kamal
and felds
164 24.02.20213 Ban on Unmanned aerial vehicles like drone District Kamal
| during visit of Hon'ble Chief Minister
165 5.03.2013 . Ban on Unmanned aerial vehicles like drone District Kamal
| during visit of Hon'"ble Chief Minister
166 10042023 Ban on Unmanned aerial vehicles like drone District Karnak
during visit of Hon'ble Chief Minister
167| 02.05.2023 Ban on Unmanned aerial vehicles like drene District Harnal
during visit of Hon'ble Chief Minister
168| 01.05.2023 To prohibit stubble burning District Karnal
169 14.05. 2023 Ban on Unmanned aerial vehicles (ke drone District Karnal
| during visit of Hon"ble Chiel Minister
170 01.06.2023 Ban on Unmanned aerial vehicles like drone District Karnal
during visit of Hon'ble Chiel Minister
171 | 09.06, 7023 Ban on Unmannad asrial vehicles like dione Destrict Karmal
during visit of Hon'ble Chief Minister
172 19.06. 2023 Ban on Unmannad asrlal vehicles like drone District Karnal
during visit of Hon"ble Chiel Minister
173 30.06.2023 Ban on Unmanned aerial vehicles like drone District Karnal
during visit of Hon'ble Chief Minister
174 13.07.2023 | During flood situation in District Karnal | District Karnal
173 21.07.2023 Ban on Unmanned aerial vehicles like drone | District Karnal
during visit of Hon'ble Chiel Minister
176 13.08. 2003 Ban on Unmanned aerial vehicles like drone District Karnal
during Independence day celebration
177| 11.08.2023 Ban on Unmanned aertal vehicles like drone District Marnal
during visit of Honble Chief Minister
178| 01.08.2023 To praohibit unlawful activities, blocking of roads | District Karnal
and passages during Huh incldent
District Kaithal
&r. Pericd of | Purpose Flace where the i
Ho. imposition  of section 144 was |
Section 144 imposed
1. | 21-01-2015  for | Chines Dor == ‘District Kaithal
treemonth |
Z. | 13-02-2015 to till | Film Messenger of God-RamRahim District Kaithal
| | Turther order
3. | 13-07-2015  to | Agigation of Guest Teacher and Khap Panchayat | District Kaithal
I | 15-07-2015
| 4. ]31-07-2015 Safety of Finanncial institutions banks District Kaithal
' 5. | 07-09-2015 Spreading of mosquito bite Dstrict Kalthal
| 6. | 15-09-2015 General elections 2013 of panchayat. Dlstrict Kalthal
7. | 29-08-2015 Fhaglu Mela 2013 by shopkeepers. District Maithal
8, | 17-12-2015 Due 1o fog District Kaithal
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dori/thread or any other synthetic material for |

9, | 19-02-201%  to | On account of Jat reservation, District Kaithal
18-04-20156
10.| 20-02-2016 On account of Jat reservation District Kaithal
11, 21-02-2016 On account of Jat reservation District Kaithal
12.| 22-01-201% On account of Jat reservation District Kaithal
13.| 09-07-2016 Celebratory firing during mamiage & other | District Kaithal
functions.
14.| 10-07-Z016 To stop the production storage, sale and | District Kaithal
! purchase of bottle correction fluid
15 14-00- 2016 | Prevention of cruelty to animal District Kaithal
16.| DE-10-201& For the safety of Banks, Hospitals, Petrol Pump, | District Kaithal
Financial Institutions
17.| 20-12-2016 To ban Celebratory firing during marriage B | District Kaithal
ather functions. :
18.] 26-01-2017 Jat Aarakshan Sangharsh 5amiti for protests District Kaithal ,
19.) 27-01-2017  to | Jat Aarakshan Sangharsh Samiti for its demand, | District Kaithal '
26-03-2017
20, 29-01-2017 Jat Aarakshan agitation/Dhama. District Kalthal
211 17-03-217 Blockage of rail track/roads etc. Im Jat | District Kaithal
reservation agitation.
211 30-03-2017  to | To ban Celebratory Firing during marriage & | District Kaithal
| 29-06-2017 ather funetions.
23, 21-08-2017 Dera Sacha Soda Disturbance District Kaithal
24| 14.09-2017 On account of some agitators, miscreants and | District Kaithal
antisocial elements of the visit of Sh, Raj Kumar
Sainin, Hon'ble M.P. (Loksabha), Kurukshetra.
25| 24-09-2017 & O1- | Written examinations for the post of sub | District Kaithal
10-2017 inspector against advt no 72015
26,1 1310-2017 1o | Prohibit the playing of fire crackers during diwall | District Kaithal
23-10-2017 i.e. on 19-10:2M7
27 26-11-201T Prohibit sale of liguor within limits of dstrict | District Kaithal
Kaithal.
8. 131227 On the account of striking NAM employees are | District Kamthal
disrupting the regular discharge of health
services by doing Dhama/strike in the Govt.
Health Facllities.
29, 12-01-2018 In view of Election of Rashtriva Vidya Samiti | District Kaithal
(Regd) Collegium - 2018
30, 14-02-2018 Rally of Bhartiya Janta Party at Jind District Kaithal
3. 22-02-2018 Delhi Gherao Call given by Various Kissan Unions, | District Kaithal
32| 77-00-2018 Dhamna called by Anganwadi workers, District Kaithal
33 08-03-2018 Dharna/Mashal Jaloos called by Anganwadi | DISLrict Kaithal
workers & Helpers
34 13-04-2018 During celebration of 127" Dr. B.R. Ambedkar | District Kaithal
Jayanti
35, 23-05-2018 During the election of president, Municipal | District Kaithal
. Council Kaithal.
36.) 04-09-2018 DhamasProtests by  Haryana — Roadways | District Kaithal
Karamchari joint Sangharsh Samitl,
37, 14-0%-2018 On the account of striking NHM employees are | District Kaithal
disrupting the regular discharge of health
services by doing Dharna/strike in the old civil
hospital Kaithal.
a8 05-11-2018 Prohibit the playing of fire crackers during diwali | District Kaithal
i.e. on 07-11-2018
3%.| 05-08-2019 Prohibit for taking a bath and Jumped in | District Kaithal
canals/water cannels in sirsa branch,
40. 25-10-2019 Prohibit the playing of fire crackers during | Mstrict Kaithal
dinwali,
41, 31-03-2020, Covid-19 District Kaithal
11-04-2020
15-04-2020
01-05-2020
03-5-2020
17-05-2020
31-05-2020
17-0-2020
01-07-2023
4%] 14-04-2020 Stubble burn . District Kaithal
43 17-07-2020 Prohibit the storage, sale and purchase of china | Discnct Kaithat




flying the kite.
44, 14-04-2020 Prohibit the burn of straw District Kaithal
45.( 10-11-2020 Ban against sale of all kinds of fire Crackers District Kaithal
46] 25.11-2020  to | Strike of Haryana Sarv Karamchar Sangh and | District Kaithal
27-11-2020 other unions,
A7, 21-01-2021 Prohiblt the storege, sale and purchass of china | District Kalchal
dori/thread or any other synthelic material for
flying the kite.
48, 27-03-2021 Convid-19 g1stri::t Kaithal
49, 06-04-2021 Prohibit the burn of straw District Kaithal
S0 11-04-2021 M.C no confidence motion in area Kalayat ‘District Kaithal
51, 17-04-2021 at Toll Barrier at village sangtpura District Kaithal
52, 17-04-2021 m.€ no confidence motion in area Kalayat District Kaithal
53 27-08-2021 Convid-19 District Kaithal
54, 12-10-2021 Stubble burning District Kaithal
55, 03-02-2022 Dhama Pardersan of Harvana Teacher Sangh's District Kaithal
hb.| 25-02-2032 CM Visit qﬁan the Unmannad A=srizl Vehicles) District Kaithal
57. 26-03-2022 Haryana roadways strike District Kaithal
58| 22-04-2022 stubble burning District Kaithal
T 59, 27-04- 2022 illegal transport of Grass for animal District Kaithal
60. 20-08-2022 LSO contral “District Kaithal |
&1, 12-08-2022 Stubble burning District Kaithal
61, 23-06-20023 Haryana roadways strike District Kalthal
&3, OF-De-2023 Farmer ajitation, District Kaithal
&4, 18-08-2023 China Dori District Kaithal
District Panipat
5r. Pericd of Purpose Places where the
Ho, Imposition  of Section 144 was
Section 144 imposed
1, | 05.01.201%  to | Strike by the contractor worker Unicn Panipat Refinery
04.03.2015 .
2, | 11.02.2015 For maintain Law & Drder | District Panipat
3, | 06032015  to | Board Examination District Panipat
0%.05.2015
4, 199}3015 Danger of Human Health | District Panipat
By | 10042015 To prevent the burning of crop residues District Panipat
6. | 16.04.2015  to | Strike by the contractor worker Union Panipat Refinery
L b N —
7. | 20052015 to | prohibited the Contraction of illegal tank/Haudi | District Panipat
20.07.201%5 |
&, | 22052015  to | For Examination | Around the
21.07. 2015 Examination Center
| . District Panipat
9. | 10.06.2015 to | For maintain Lav & Order DHHST Panipat
05,08, 2015
10.] 28.07.2013 For maintain Law & Order District Panipat
11.| 28.07.2015 to | For kawad Yatra Far kawad Yatra
12,08,201% District Panipat
12.| 1.05.2015 o | For maintain Law & Order District Panipat arcund DHHST & office
| 30.11.2015 | of EOWE , Panipat
13, O1,0%.2015 strike by Union of UHEYH | District Panipat
remain in Force
| untll strike |
14, 17.089.2015  to | For smooth flow of traffic District Panipat | District Panipat
16.11.2015
15.| 28.09.2015 to | For examination Argund the
27112015 Examination center
16.) 05.01.2016 Bathing jumnping washing of clothes Yamuna river | District Panipat
17| 24.01.201% to | For Examination Around the
06 022016 Examination centar
18, 01.02.2016 For Examination Around the
Examination center
19, 02.0Z2.201& HTET Exam Araund Ll
Examination center
20, 17.02.201& For maintain Law & Order District Panipat District Panipat f
21, 18.02.2014 Jat Aarakshan Panipat Refinery & |
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Refinery Township
42,1 19.02.2016 Jat Reservation District Panipat
23, 19.02.2006 For Examination Around the
Examination center
24.| 17.03.2016 Jat Reservation District Panipat
25.| 18.04.2016 Purchase of China Dora District Panipat
26.| #5.04.2016 For Examination Around the
Examination center
27, 30042016 Mirting Stop the mining area
28.| 04.05.2016 | Far Examination Araund the
E—— Examination center
29.| 08.05.2014 General Election MC, Samalkha N, area of Samalkha
30.| 10.05.2016 General Election MC, Samalkha Hu: ~area of Samalkha
31.| 24.05.2016 Far Examination “Areund the
Examination center
32| 30.05.2016 Jat Resarvation District Panipat
13| 02.06.2016 | Maintain law & order District Panipat
34.| 03.06.2016 Jat Aarakshan Gistrict Panipat
35,| 06.06.2016 Bathing jumping washing of clothes Yamuna river | District Panipat
36, 08.06.2016 HTET Exam Around the
Examination center
37.| 13.07 2016 Maintain law & order District Panipat
38,| 19.07.2016 Danger of Human Health District Panipat
39,| 13.08.2016 For Examination Around the
Examination center
40.| 31.08.2016 Sarav Karamchari Sangh Strike District Panipat
41.| 06.09.201& For Examination Around the
Examination center
42 | 76.09.2016 Fire brokenout At jai Maa Textile Gangapuri road Fankpat
43, #3.09.2016 For Examination Around
Examination center
44, 18.09 2016 Maintain law B order District Panipat
45, 03.10.2016 about stubble burning District Panipat
46,1 13.10.2016 Danger of Human Health District Panipat
47.1 15.02.2017  to | For maintain Law B Order District Panipat
1& cx.2my
48 01.03.3017 1o | For Examination Around the
| 08.04. 2017 Examination Center
_ District Panipat
49,0 31.03.207 To prevent the bumning of crop residues District Panipat
s0.0 11.05.27 For maintain Law & Order District Panipat
51.] 06.07.2017  to | For Examination Argund the
15.07.207 Examination —centers,
District Panipat
52.| Z8.07.27  to | For maintain Law & Order | Fanipat Refinery
70827 |
53, ZZDE.2MT7  to | For maintain Law & Order | District Panipat
21.09.217
54, I2.0B8.20N1T  to | For deposit arm and ammunition District Panipat
21.09. 207 s
55, 22082007 to | To profibit the sale of loose Petrol/ Diesel District Panipat
11.09.2017 o
56,1 23.09.2017 to | Account of Navratra Festival District Fanipat
19.09.2M7
7. 27.09.2017  to | For Examination Around the
16.10.2017 Examination centers,
District Panipat
58, | O, 10.2017 to | To prevent the burning of crop residues District Panipat
031227
59, 13.10.2017  to | Prevention of Alr Pollution District Panlpat
! 31.11].101?_' |
60, 25.01.2018 For makntain Law & Order District Panlpat I
gl.| 07.03. #2018 to | For Examination Arcund the
03.04 2018 Examination  centers,
District Panipat
62.| 01.04.2018 [0 | For safety of Human Life District Panipat
30.05.2018
63.| 04.04.2018  to | Ban of Use AL firlng in marriage District Panipat
03.06. 2018
64.| 04,04, 2018 For safety of Human Life District Panipat
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1G2| 06092021
29.09.2021

3. U'ir 07. li:lia Kawad Yatra District Panipat
66| 25.07.2018 F;mhlhn the bathing and jumping in Yamuna | District Panipat
river
67,] 24.09.2018 To prevent the burning of crop residues District Panipat
68, 27.06.2018  to | For Examination Arpund the
| 30.05.201% Examination centers,
I District Panipat
69, 29.09.2018  to | For maintain Law & Order District Panipat
| 30.09.2014
70.0 06.11.2018  to | Regarding festival of Diwali Panipat Refinery
| 08.11.2018
1.0 29112018 to | MC Election District Panipat
28.12.2018 . " N
T2.| 29.11.20148 Prohibit laying of all type of Vehicle during MC | District Panipat
Election.
73.| 29.11.20138 ML Elaction District Panipat
74.| 24.12.2013 to | Female Constable Exam Arourgd the
30122013 Examination centers,
District Panipat
75.| 26,11, 2018  to | For Smooth Traffic District Panipat
25.01.2019
JE.| 26.03.2019 For Examination Around the
LE Examination centes
77, 22.05.2019 For Examination Around the
Examination center
78.| 04,06, 2019 ILllegal Mining activity Tehsil Bapoli
79.| 02.07.2019 By election Gram Panchayat Pasina
Khurd and Marayana
B0.| 15.07.2019 Kawad Mela Mstrict Panipat
51.| 08.08.2019 Maintain law & order Panipat  Refinery & |
Eefinery Township
82.| 29082019 For Examination Arcund Lhe
Examination center
83.| 20.09.2019 For Examination Arcund the
Examination center
84| 15.10,2019 Haryana Yidhan Sabha Election 2019 [istrict Panipat
B5.| 08.11.201%9 Maintain law & order Districk Panipat
86.| 18.08,.2020 to | PTI Exam Around Lhe
23.08.20Z20 Examination centers,
District Panipat
87.| 39,08, 2020 Covid-19 i District Panipat
85.) 29,08, 2020 To prevent the burning of crop residues Districk Panipat
89.| 26.10.2020 o | Examination Around the
23.11.2020 Examination  canters,
District Panipat
9.| 25.171.2020 Movement of Bhartiva Kishan Union District Fanipat
01.12.2020
o1.| OF12. 2020 Bharat Bandh call by BEL District Fanipat
08,12, 2020
92.| 11.12.2020 | Agitation by Farmers District Panipat
o3 | OZ.01.2021 to | For Examination Around the
03.01. 2021 Examination
CEenters, District
o Fanipat
94| 16.01.2021 to | For Examination Around the
17012021 Examination centers,
District Panipat
5. 25.01.2021 ko | Republic Bay Function District Panipat
26.01.2021
96.| 29.01.2021 Agitatien by Kisan Unian District Panipat
28.03.2021
97.| 26.03.2021 Covid-19 District Panipat
9E.| D6.04.2021 To prevent the burning of crop residues District Panipat
99, 27.04.2021 Covid-19 District Panipat
100 07.08.2021 Lo | For Examination Arcund Lhe
0. 082021 Examination centers,
S = District Panipat
101 18.08.2021 to | For Examination Around the
01.09.2021 Examination oonters,
District Panipak
to | For Examination Arownd the |

Exarmination  centers, |




District Panipat

mil 08.10.2027

Ta prevent the burning of crop restdues

District Panipat

104 20001, 2021 Republic Day DMstrict Panipat
105 29.03.2021 For Examination Around the
Examination center
108 15.04,2027 about stubble burmning District Panipat
107 21.04. 2027 broke the fodder District Panipat
108 30.04,2027 Maintain law B order District Panipat
109 27.05.2022 Election Member of chairperson MC, Samalkha
110 10.06. 2022 Election MC Samalkha _MC, Samalkha
111 13.06.2022 Agnivesr Yojna District Fampat
112 16.06.2022 Bathing jumping wathing of clothes Yamuna river | District Panipat
11ﬁ 25.07.2022 For Examination Around the
Examination center
114 10.08.2022 Independence Day District Panipat
115 18.08.2022 Jain Festival District Panipat
116 22.09.2022 about stubble burming District Panipat
11 13.11]-1[@1 Eenm_l'_glectiun Panchayat District Panipat
118 26,10.2022 General Election Panchayat District Panipat
199 0. 11,2022 For Examination Around Ehi
Examination center
120 70.11.2021 For Examination Around Ehe
Examination center
121 25.01.2023 ko | For maintain Law & Order Districk Panipat
26.01.2023
118 27.02.2023 to | For Examination Around ELhe
28.03.2003 Examination centers,
= District Panipat
| 123 15.04.2023 | To prevent the burning of crop residues District Panipat
174 30.06.2021 Kawad Yatra District Panipat
1lj 05.07.2023 For maintain Law & Order Mini sacretariat
. Panipat
126 07.07.2023  to | Panchayati Raj Election Concerned Polling
09.07. 2023 station
127 12.07. 2023 For safety of Human Life District Panipat
128 01.08.20:23 For maintain Law & Order District Panipat
119 06.08.2023  to | CET Exam Around the
OF.08, 200 3 Examination  centers,
District Panipat
District Rohtak
[ 5r. Period ﬂ Purpose Places where the
| Ma, impasition section 144  was
Section 144 imposed
1. 05.01.2015- Due to Tenslon of inhabltant of villagers Area nearby Satlok
04,03.21015 ashram, Krontha in
District Rohtak
| Z E%fﬁf 20- | Prohibition of sale/storage of China Dori In whole district Rehtak
KR .02 3015 For the Movie Massanger of God (MsG) in Satyam Cinerna in
i 22.04.2015 = district Rohtak
4, 02.03.2015- H555, Examination - | Al examination
01.05.2015 Centres in district
| Rohtak
ER 04,03.2015- Prohibition of bath, washing clothes & disposed | JIN & YWS canals
03.05.2015 of material used for religious purpose passing In district
| Rohtak
0. [ 09,03, 2013 Due to Tension of inhabitant of villagers Area nearby Satlok
08.03.2013 ashram, Krontha in
) L District Rohtak
7. 20.05.2013- During the hearing of criminal case of agaimst 3h. | Area of disLrict cour
| 21.05.2013 Rampal, Satlok Ashram, Karontha Rohtak
8. 29.05%.2015- Diploma Entrance test Examination Centres of
28.07.20135 JaT Education Society,
Rahtak
2. 17.06.2013- Prohibition of bath, washing clothes & disposed | JLN & YWS canals
16.06.2015 af material used for religious purpose passing in district
Rohtak
10, 13.07.2015 During the agitation of school closing by | In whole District
12.09. 2015 KhapPanchyats in support of Guest Teachers Rohtak
11, 17072013 Commn Entrance Exam in Pt, B.D.5. PGE'IEJ Arcund all exarmn
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16,09.2015 Rohtak Centres in district
Rohtak
12. 21.07.2015 During the hearing of criminal case of against Sh. | Area of district court
22.07.2015 Rampal, Satlok Ashram, Karontha Rohtak
13. 30.07. 2015 Kawaryatra from Haridwar In whale District
20.08.2015 Rohtak
4. 05.08.2015- During the hearing of criminal case of against 5h. | Area of district court
07.08.2015 Rampal, Satlok Ashram, Karantha Rohtak
15. 18.08. 2015 ‘During the hearing of criminal caze of againet Sh. | Area of district court
17.10.2015 Rampal, Satlok Ashram, Karontha Rohtak
16. 16.09. 2015 Demonstration, Protest, Dhama by Covt. College | Area nearby Gowvt.
16.10.2015 for Wamen, Rohtak College for Women,
Rohtak
17. 29.09.2015 H555, Examinations All examination
28.11.2115 Centres in district
Rohtak
18. 07102015 Regarding ban on cutting of paddy by combine | In whole DMstrict
06.12,. 2015 machinea from 7:00PM to 10:004M Rohtak
19, 10,10, 2015« Day to Day Demonstration which disrupt the | Area of Mini Secretariat
08.12. 2013 public work in Gove. Offices Complax Rohtak
20, 05.11.2013 HTET, Examination 2015 All examination
04.01. 2018 Lentres i district
Rohtak
21. 2412, 2015 stike by Teaching & mon-teaching emploves of | Area nearby Vaish
23.01.2016 Vaish College of Engineering, Rohtak College of Engineering,
Rohtak
22. 28.12,2015- UG/PG Examination [2015-16) conducted by | All examination
27.02.2016 MU, Rohtak Centres in district
Fohtak
23. 06.01.2016- Panchyat General Election -2015 All polling stations of
05.03.2016 district Rohtak
| 2d. 20.01.2016- D.Ed Examination by Haryana Board of 5chool | Al examination
| 19,03, 2014 Education, Haryana Centres in district
L I Rohtak
| 23. | 27.01. 2016~ Counting of Panchyat General Election -2015 Ares of JAT Education
, £6.03.201¢ Society, Rohtak
| 26. 08,02, 2016~ PGT, Examination Al examinaticn
| OF. .04, 2014 Centres in district
Rohtak
27. 18.02.2014- Dwring the Jat Reservation Agitation In whole District
17.04.2014 Rohtak
ri-B 18,02, 2016~ During the Jat Reservation Agitation b whole District
17,04, 2016 Rohtak
9, 19.02.201%- During the Jat Reservation Agitation fn whole District
18.0:4. 2016 Rohtak
30. 21.02.2016- During the Jat Reservation Agitation In whale District
20.04.2016 Rohtak
31. 22.02.201¢- During the Jat Reservation Agitation In and around City
21.04.2014 Rohtak
iz 15.03.2014- For lllegal mining MadinaGidran and
14.05.2016 Mindana, Rohtak
33, 18.05.2016- Municipal General Election - 2016 Meham and Kalanaur
17.07.201&
34. 19.05.2023- Examimation by Board of School Education, | All examination
18072014 Haryana, Bhiwani Cantres in district
Rahtak
35, 23,056,106 Celebratory Fidng during marriage and  other | In whole District
22082016 functions Rahtak
36, 23,06 21 & Sale of correction fluid and thinner In whole District
22 0B 20146 Raohtak
37, 28 06 2014 Strike by Employees of loint &ction Comenittee, | In whola Diskrict
27.0B_X016 Haryana Rahtak
38. 0. 07 . 201 &- Common Entrance Exam in Pt. B.D.S. PGIMS, | ALl exam Centres in
6072016 Rahtak district Rohtak
39, 21.07. 2016 For Kawarkela in whele District
20.09. 2016 | Rohtak
40, 0209, 21 & | On Ganesh Chathurathi for prahibition of bath, | JNL and other river
01.11.2016 | washing clothes B disposed of material used for | passing through district
| religious purpose Rothak
41, 07.09, 201 &- For examinations conducted by Board of School | all exam Centres in
D6.11.20M6 Education, Harvana, Bhiwani district Rohtak
4z 22.09.2016- Prohibition of sale of petrol/diesel ar any other | Refilling Stations of |
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21.11.2016 | Inflammable material in loose District Rohtak
43, 06.10.2016- Fer Installation of CCTV Camera for securlty | Nearby NHAI College
05.12.2018 purpose and Hospltal, Petrol
| pump
44, 17.10.2016- Prohibition of burning of left over paddy straw | In whole District
16.12.2016 | Rohtak
45, 18.10.2016- Regarding ban on cutting of paddy by combine | In whole District
17122016 machine from 7:00PM to 10:008M | Rohtak
45, 25.11.2016- UG/PG Examination [(2016-17) conducted by | all examination
24.07. 2017 MDL, Rohtak | Centres in district
| Rohtak
47, 01122016 Day to Day Demonstration which disrupt the | Area of Mini Secretariat
31012017 public work in Govt, Offices | Complex Rohtak
43, 08.02.2017- Security arrangement of PGIMS, Rohtak All examination centres
07 .03.2017 in-district Rohtak
49, 06.03.2017- For examinations conducted by Board of School | All exam Centres in
05.05. 2017 Education, Harvana, Bhiwamni district Rohtak
50. 05,04, 2017 - Prohibition of burning of left over paddy straw Within the limit of
04.06.2017 District Rohtak
51. 27106, 2017- Bye Election Panchyat Area of village
6082002 [ Kisrainti, Rohtak
S5&. 30006201 7- Election of Vaish Education Sﬂr:lEEy'. Rohtak Ared of Yalsh Education
29.08.2017 Society, Rohtak
| 53, | 06.07.2017- D.EL.Ed/D.Ed examination conducted by BSEH, | All examination centres
15.09. 2017 Bhiwani in district Rohtak
54. 10.07.201%- Kawarvatra from Haridwar In whole district Rohtak
0908, 2017
5. 28,07, 2007 Common Entrance Exam 1017, Pt. B.D.5. PGIMG, | Exam Centres in
30.07.2017 Rohtak o district Rohtak
56, 13.08.2017- Hearing case of Gurmeet Ram Rahim Singh, | District Court Complex,
25.08.2017 DerasachaSouda Rohtak
57. 31.08.2017- Ban on Cyber Café for use by Anti Mational | Within the limit of
30.10.2017 Elements Dstrict Rohtak
55, 01,09.2017- On Ganesh Chathurathl for prohfition of bath, | JHL and other river
31.10.2017 washing clothes & dispesed of material used for | passimg through district
religious purpose Rohtak
i 05.0%.2017- Hearing case of Gummeet Ram Rahim Singh, | Radius of 05 KM of
10.09.2017 Derasachasouds Sunarian Jail, Rohtak
| 50, | 28.09.2017- Prohibition of burning of Left over paddy straw Within the limit of
| 27.11.2017 District Rohtak
61. | 28.0%.2017- For examinations conducted by Board of School | Around all examination
| 27.11.2017 Education, Haryana, Bhiwani centres in district:
i - Rohtak
B2, 25.11.2017- JatMaha Rally/ BhoomiPoojan at Jassia Within the Hmit of
27112018 District Rohtak
&3, 13.12.32017- Dharma Protest by HHM Emplovees Within the Umit of Govt,
12.01.2018 Hesalth Facility located in
) district Rahtak
4. 16.01.2018- During the hearing of 5h. Rampal, Satlok Ashram, | Area of district court
20.03.2018 Karantha Rohitak
&5, 24.01.2018- Demanskration against Movie “Padmavat” Within the Umit of [
23.03.2018 District Rohtak
&b, 27.02.2018- Examination conducted by BSEH, Bhiwani Around all examination
26,04 2018 centres in district
Rektak
&7. 0204, 2018 Bharat Band Protest 5C/ST Act. Within the limit of
10,0, 2018 District Rohtak
BB, 04, 04,201 8- UG DDE examinations conducted by MDU, Rohtak | Around all examination
03.06. 3018 centres in district
Roktak
69, 30,04 2018- Profibition of left over wheat stubble by farmers | Within the mit of
29.06.2018 District Rohtak
0. 0a4.05. 2071 B- Municipal General Election 2018 Limit of Kalanaur,
03.07.2014 Municipal Committee
7. 12.05.2018- | Municipal General Election 2018 Limit of Kalanaur,
11.07.2018 ! Municipal Committee |
72, 31.05.301 8- Regarding theft of public money from ATM Within the fimit of
30.07. 2018 Machines | District Rohtak
73 01.06. 201 - JetMahasamelan at Jassia | ‘Within the Hrmit of
05.06. 201 8 District Rohtak
74, C2.07. 201 B- PG examinations conducted by MDU, Rohtak | Around all examinatian
01.09.201 8 centres in district
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"13.07.2018-

Rohtak

73,

Senior Secondary examinations conducted by | Around all examination
12.09.2018 B3EH, Bhiwani centres in district
Rohtak
76, 27.07.2018- Kawar'Yatra from Haridwar Within the limit of
26.08.2018 Fristrict Rohtak
7, 29.07.2018- D.L.ED/D.Ed. Examination conducted by B3EH, | Around all examination
2B.09.2018 Bhiwani centres in district
Rahtak
78, 24,08.2018- Profibition of sale of China Dori Within the [imit of
23.10.2018 Dristrict Rohtak
749, 30.08. 201 8- Bye Election 2018 Area of village
29.10.2018 Hingana, Katesara and
Basana
ED. 0409201 8- Open School edaminations by EEEH, Bbwani Around all examination
03.11.2018 centres in district
Rahtak
B1. 10.09. 201 8- | For subletting of Houses on rent Within the limit of
09.11. 2018 | District Rohtak
B2, 11.09, 207 &- | Commaon Entrance Exam in Pt B.D.5. PGIMS, | Around all exam
15.09. 2018 Rahtak Centres in district
Fohtak
3. 21.09.2018- On Ganesh Chathurathl for prohibition of bath, | JNL and other river
20.11. 2078 washing clothes & disposed of material wsed for | passing through district
religious purpose Rohtak
B, 1140, 208 8- Demanstration given by INSC, 5F1 and others Area nearby all
15.10. 2018 Universities and
Loflege in district
Rahtak
a5, 1310, 200 8- By agitation by Employee of Haryana Roadways Within the limit of
14.11. 2018 District Rohtak
B6. 17910, 201 8- By agitation by Employee of Haryana Roadways Within the limit of
16.11.2018 District Rohtak
BT. 14.12.2018- General Election of Municipal Corporation Rohtak | Within the limit of
13.02.201% Municlipal Corporation,
Rohtak
g8, 18.12.2018- Counting of Geperal Election, Municipal | Within the Umit of
17.02. 2019 Corporation, Rohtalk Municipal Corporation,
Rahtak
89, 01.01.201%- HTET-201% examinations Around all exam
05.01, 2019 Centres in district
Raohtak
50. 0B.01.2015- By agitation by SarvKarmcharisangh, Haryana Within the Omit of
10.01. 2019 District Rohtak
. 09.01.2019- Hearing of OGumeet HRam Rahim Singh, | Within the limit of 05
15.01. 209 DeraSachabauda KM of District Jail,
0 Lfunarian, Rohtak
02, 25.01.201%- Examination conducted by Pt. BDS, PGIMS, | Around all exam
24.03. 7019 Rohtak Centres in district
Rahtak
LR 06,03, 2095 Regular/Open Schoal exams conducted by BSEH, | Around all examination
05052010 Bhiwamni centres in district
L O] | Rohtak
0. 26.04.2019- Prohibition of burning of crops straw Within the limit of
25.06.201% District Rohtak
5. 14.06.201%- | prohibition of bath, washing clothes & disposed | JHL and other river
13.08. 2019 | of material used for refigiows purpose passing through district
| Rothak
96, 08.07. 201%- | D.L.Ed/D.Ed. Examination conducted by BSEH, | Around all examination
07.09.201% | Bhiwani centres in district
Rohtak
q7. 16.07.201%- | KawarYatra from Haridwar Within the limit of
15.08.201% district Rohtak
08, 20.07.2019- Prohibition of sale of China Dori Within the limit of
19.09.201% - district Rofitak
9, 26,07, 201 9- Examination conducted by Pi. BDS, PGIMS, | Around all exam
25.09.2019 Rohtak Centres in district
Rohtak
1040, 16.08.2019- Examination conducted by Pt. BDS, PGIMS, | Around all exam
15.10. 2015 Rahtak Centres in district
Roftak
101. 24.08. 2019 Prohibition of fiying Drone etc. Within the limit of
25.08.201% district Rohtak
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10Z. 11.09.2019- | On Ganesh Chathurathi for prohibition of bath, [ JNL and other river
10.10.2019 washing clothes & disposed of material used for | passing through district
) religious purpose Rothak
103. 01,10, 2019- Prohibition of burning of left over paddy straw Within the limit of
30.11.2019 district Rohtak
104, | 04.10,2019- Examination conducted by Pt, BDS, PGIMS, | Arcund all exam
03.12.2019 Rohtak Centres in district
Rohtak
105. 11.10.2019- General Election to Legislative Assembly | Within the fimit of
10.12.2019 Haryana-201% district Rohtak
106. 20.10.2019- Counting of General Election to Legislative | Area nearby Jat
12.12.2019 Assembly Haryana-2019 Educatton Society,
) Rohtak
107, | 0e.11.2019- Prahibition of bursting of fire crackers other fire- | Within the limit of
05.01. 2020 works during wadding sessian district Rohtak
108. 07.11.2019- HTET-2019 Examinations Around all exam
10011, 2020 Centres In district
________ o Rohtak
109, | 09.11.2019- Judgement of Rem Janmbhoomi- Babrl Masjid | Within the imit of
- 08,01, 2020 case district Rohtak
110, 16.11.2019- Demodition/corstruction activities, Hot  mix | Within the limit of
15.01.2020 plants etc. district Rohtak
111. 22112014 UG/PG Examination (2019-20) conducted by | All examination
| 21.01.2020 MU, Rohiak Centres fin district
2 | Rohiak
112. | 06.01.2020- By agitation by Emplovee of Haryana Roadways Arcund roadways depot
05.02. 2020 in district Rohtak
113, | 23.00.2020- Prohibition of flying Drone et Within the limit of
24,03 2020 district Rohtak
114, 14,02, 2020- Examination conducted by CB5E, New Dethi All examination
13.04.2020 Centres in district
. - Rahtak
115, 05.02.2020- Panchyati Raj Bye Election Zila Parishad Ward
04,04, 2020 ne. 12 in district Rohtak
116, 24,02, 3020- Regular/Open School exams conducted by B3EH, | Around all examination
230420240 Bhiwamni centres in district
Rohtak
117, 13.03.20240- Ban on storage and sale of meat during Covid-19 | 'Within the limit of
12.05.2020 district Rohtak
118. 14,03, 2020- Mass gathering of people in rally, demonstration | Within the limit of
130652020 | coaching centres & religious places during Covid- | district Rohtak
| 19
19. |17.03.2020- | Mass gathering of people in | Within the lmit of
16.05. 2020 | social/cultural/sports/political/ district Rohtak
| religious/academic/family events/cinema Halls
| B night clubs ete, during Covid-19 -
120. 21.03.2020- | Prohibition of Gathering to prevent Human being | Within the limit of
20.05. 2020 | from Corcna virus Diseases,Cavid -19 district Rahtak
121, 31.03.2020- Prohibition of Gathering of people during Covid- | Within the limit of
_Enl_q;ﬂﬁ-lﬂlﬂ 19 district Rohtak
122, 16.04.37020- Prohibvition of left over wheat stubble by farmers | Within the limit of
15.06.2020 ! District Rohtak
123. 02.05.2020- Prohibition of bathing, washing clothes B | INL and other river
01.07. 2020 disposed of material used for redigious purpote passing through district !
Rothak
124, 30007, 2020- | Prohibition of bathing, washing clothes & | JNL and other river
29.09.2020 i disposed of material used for religious purpose passing throwgh district
| Rothak
125 03.10. 2020- | Prohibition of burning of left over paddy straw Within the limit of
30.11.2020 - district Robtak
126. 20:11.2020- | Examination conducted by Pr. BDS, PGINS, | Around all exam
19.01.2021 Raohtak Centres in district
----- M‘tak
127. | 25.11.2020- Geherao of Delhi by BhartivaKisan Unions and | Within the limit of
240120021 [ district Rohtak
128. 07 12.2020- Bharat band against to take back Mew | Within the limit of
0602, 2021 Agriculture Law by Bharthyvakisan Unions and etc. | district Rohtak
129, 0701, 202 1- Gram Sachiv Examinations Arpund all exam
10001202 1 Centres in district
ica i S . .
130. 15.01.2021- Re-appear/additional subject exams conducted | Around all examination
14.03.2021 by BSEH, Bhiwani ;..?hm? in district
ta
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131 21.01.2021- Frofiibition of flylng Drone ete. on Republic Day | Within the limit of
27.00.2021 2021 district Rohtak
134 12.02.2021- Examination conducted by Pr BDS, PGIMS, | Areund all axam '
11.04. 201 Rahtak Centres in district
_ Rahtak
133, | Z6.02.202%- Re-appear DO.LEd/D.Ed. Exams conducted by | Around all examination
25.04.2021 B3EH, Bhiwani centres in district
Rahtak
134, 0904, 2021 - Prohibition of left over wheat stubble by farmers | Within the [imit of
Q5. 06, 2021 District Rohtak
135, 13.04.2021- profibition of Dathing, washing clothes & | JNL and other river
12.06. 2021 disposed of materal used for religious purpose passing throush district
Rathak,
136. | 13.06.2021- Prohibition of Sale/Storage of China Dori In whole district Rohtak
12.08.2021
137. 25.06.2021- For subletting of Houses on rent Within the limit of
24,08, 2021 DisLrict Rohtak
138, 25.06.2021- For visiting/Residing in Akharas Within the Limit of
24.08. 2021 District Rohtak
139. 25.00.2021- For visiting hotels/ Dharamshallas Raln Baseras | within the limicof
24.08.2021 and 5arai as guest District Rohtak
140, 11.06.2021- Prevention In rainy seasons of public safety Within the Llimit of
10.08.2021 District Eohiak
141, 1%.08.2021- Examinations conducted by BSEH, Bhiwanl Anpund all examination
1E.10.2021 centres in district
| Rohtak
142, 23.07.2021- UG/PG  Examination (2021-22) conducted by | All examination
22,00 2021 MO, Rohtak Centres in district
Rohtak
143, 06092021 - Open School examinatiens by BSEH, Bhiwani Arcund all examination
05.11.2021 centres in district
Rohtak N
144, 08,07, 2021- Prohibition of flying Dvone etc, on Independence | Within the limit of
15.08.2021 Day 2021 district Rahtak
145, 16,09, 2021 - On  Ganesh Chathurathi for prohibition of | JHL and other river
15.10.2021 bathing, washing clothes & disposed of material | passing through district
uged for religious purpose Rothak
146, 01.12.2021- Prohibition of flying Drone etc. on Hon'ble CM, | Within the Limit of M.C,
04,12.2022 Haryana visit Rihtak
147, | 10.12.2021- Examination conducted by Pt BD5, PGIMS, | Arcund all exam
09.01.2022 Rohtak Centres In district
| | Rohtak
148, 14.01.2022- For visiting hotels! Dharamshallas Rain Baseras | Within the Gimit of
13.03.3022 and Saral as guest District Rohtak
1449, 14,01, 2022 - For subletting of Houses on rent Within the [imit of
13.03.2022 District Rohtak
150, 14.01.2022- Prohibition of flying Drone etc, on Republic Day | Within the limit of
26,01 2022 2023 District Rohtak
151 0702 2022 Prohibition of flying Drone etc. an Hon'Rle Ok, | 'Within the limit of s.C,
08, 02,2022 Haryana visit Rohtak
152, 25.03. 2022 Re-appear/Open School exams (2022) by BSEH, | Around all examination
24.05,2072 Bhiweanl centras in district
Rohtak
153, 27.03,2072- For strike given by the Central Trade Unions and | Within the limit of
26,04, 20027 Fedrations . L strict Rohtak
154, 06.04.2022- Examination conducted by Pt. BDS, PGIMS, | Around all exam
05.05.2022 Rohtak Centres in district
Rohtak
155. 08,04, 20022 - Prohibition of flving Drone etc. on Hon'ble CM, | Within the limit of M_C.
10,04, 2022 Haryana visit Rohtak
136, 12,04, 20022 - For major fire accident acouwrred in Quila Road | Quila Road Market,
= 11.04. EI]II Marl:et Mahbsk e o ] Rohtak
157. 13.04,2022- Eﬁmlnatlm conducted by Pt. BDS5, PGIMS, | Around all exam
12,05, 2022 Rohtak Centres in district
Rohtak
158. 21,04, 2022 For illegal encroachment! parking and rmamps in | Quila Road and raibway
| 120052022 | Quila Road and Ha:lway Road Market , Rohtak foad Market, Rohtak
159 21.04,2022- Prohibition of carrying of Iliegal ‘-'Zattl.e feed from | Within the limit of
20.06.2022 putside of district Rohtak District Rohtak
160, | 25.04,2022- For subletting of Houses on rent Within the limit of
24,06, 2021 District Rohtak
161, | 25.04.2022- For visiting hotels/ Dharamshallas Rain Baseras | Within the [imit of
24.06. 2022 and Sarai as guest District Rohtak
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162, | 15.04.2022- Prohibition of burning of left over wheat crop Within the limit of
| 14.06.2022 District Rohtak |
[163. | 27.04.2022- Prohibition of flying Drone etc. on Hon'ble | Within the limit of M.C.
18.04.2022 Governor of Haryana visit Rohtak
164, 03.05.2022- Prohibition of flying Drone et on Hon'ble CM; | Within the limit of M.C,
05.05.2022 Haryana visit Rohtak
165, 09.05,2022- Examination conducted by CESE, New Delhi All examination
0B.07.2022 Centres in district
| S— Rohtak
166, | 30.05.2022- General Election of Municipal Committes, Meham | Area of Municipal
29.07.2022 Committes, Meham
167. 01.06.2022- General Election of Municipal Committee, Meham | Area af Muricipal
31.07.2022 Committee, Meham
168. | 11.06.2022- | Pronibition of flying Drone etc. on Hon'ble CM, | Within the limit of M.C.
15.06.2022 | Haryana visit Rohtak
169. | 16.06.2027- Protest against Agnipathvojana launched by | Within the imit of M.C.
20.06. 2023 Unton govt. of India Rohtak
(170. | 20.06.202%- Prohibition of flytng Drone etc. on Hon'ble CM, | Within the imit of M.C.
22.08. 2022 Haryana visit | Rohtak
(171, 21.06.2022- prohibition of bathing, washing dothes & | JNL and other river
20,08, 2002 disposed of material used lor religious purpose ] passing through district
Rothak
172, | 29.06.2022- UG/PG Examination (202Z) conducted by MDU, | All examination
18.08.2021 Rohtak Centres in district
Rohtak
173. 21.07. 2022 Kawarvatra from Haridwar In whaole District
20.08, 2022 | Rohtak
174, | 22.07.20%2- O.L.Ed/D.Ed. Examination conducted by BSEH, | Around all examination
21.09.2022 Bhiwani centres in district
Fohtak
175. | 26.07.2022- Examination conducted by Pt. BDS, PGIMS, | Around all exam
75.09.2022 Rohtak Centres in district
Fohtak
{176, : 29.07.2023- Prohibitian of salefstorage of China Dori In whale district Rohtak
| 28.09.2022
177, (4.08.2022- Prohibition of flying Drone etc. on Independence | Within the Uimlt of
03.10.2022 Day 2032 district Rohtak
178. %.08.2022 For subletting of Houses on rent Within the limit of
08.10.2022 District Rohtak
179. 20.08.2023- For prevention of Lumpy Skin Disease in state of | Within the limit of
19.10.2022 Haryana District Rohtak
180, OF.08 2022 | Examination conducted by Pt. BDS, PGIMS, | Around all exam
01.11.2022 ! Rohtak Centres in district
Rohtak
181, 08,09, 2023- | Prohibltion of bathipg, washing clothes E | JHL and other river |
O7.11.2022 _l disposed of material used for religicus purpose passing through district
Rathak
1B2. 14.09,2023- | Prohibition of Mying Drone ete, for vislt of | Within the Hmit of M.C.
13.11.2022 ' Hon'ble €M, Haryana Rohtak ———
183 28.09, 203 1- | Re-appear/Open School exams (Sept-2022) by | Arownd all examination
27.11.2022 | BSEH, Bhiwani centres in district
| | Rohtak
184. 07.10.2022- | Prohibition of burning of left over paddy straw Within the limit of
06,12, 1022 district Rohtak
185. 17.10.2022- Ilegal encroachment of roads by shopkeeper in | Within the iimit of M.C.
16.12.2022 MC, Area Rohtak
186, 1810, 2023 Far General Election Panchayatiraj-2022 Within the limit of
17.12,2022 district Rohtak
187, OF.11.20232- Prohibition of flying Drone etc. for vwisit of | Wikhin the limit of M.C.
0B.11.2023 Hon'ble Wice President of India and CM, Harvana | Rohtak
188 25.11.2023- Counting of General Election of Panchayatiraj- | Area nearby Jfat
24.01.2023 2022 Education Society,
i Rohtak
189, 19112023 HTET-2022, examination conduct by Board of | Around all examination
78.01.2023 Schoal Education, Haryana, Bhiwani centres in district
Rohtak
1940, 0%.12.2022- Regarding celebration of foundation day by | Area nearby village
10.12.2023 AkhilBhartivaJatsarkshanSanghrashSamitteefJat | Jassia in district Rohtak
Sewasangh
[191. | 15.12.2022- UG/PG Examination (2022-23) conducted by | All examination
' ' 14.02.2023 MDL, Rohtak Centres in district
Rohrak
{ 192. | 23.01.2023- For visiting /Residing in Akharas Within the limit of




22.01.2023 | District Rohtak
193. | 23.01.2023- For visiting hotels! Dharamshallas Rain Baseras | Within the limit of
22.03.2023 and 5arai as guest District Rohtak
194, 23.01.2023- Prohibition of flying Drone etc, on Republic Day | Within the limit of
| 26.01.2023 2023 District Rohtak
195, 23.01.2023- For subletting of Houses on rent Within the limit of
22.03.2023 o | District Rohtak
196, 27.01.2023- Protest against e-Tendering by all Sarpanches of | Area nearby of village
L 30.01.2023 Haryana - Jassia, Rohiak
197, 14.02 2023~ Prohibition of flying Drone etc. for wisit of | Within the limit of M.C.
15.02.2023 Hon'ble CM, Haryana Rohtak
194, 24.01.2023- Re-appear/Open School exams (2023) by BSEH, | Arocund all examination
23.04.2023 Bhiwan centres n district
| Rohtak
199, 21.02.2023- Examination conducted by CBSE, New Delhi Al examination
20.04. 2023 Centras in district
_ Rahtak
200, 27.01,2023- Demanstration by AamAadmi Party on account of | Within the limit of
30.02.2023 arrest of Sh. Manish Sishodiva, Dy. C.M. Delhi Town Rohtak
101, |[10.04.2023- | Prohibition of left over wheat stubble by farmers | Within the [imit of
09,06, 2023 District Rohtak
102, 30.04,2023- Prohibition of fiying Drone etc. for visit of | Within the limit of M.C.
02.05.2023 Hon'ble CM, Haryana Rohtak
I03. | 06.06.2023- Prohibition of bathing, washing clothes & | JHL and other river
05.08.2023 disposed of material used for religious purpose passing throweh district
Rohtak .
04, | 26.06.2015- Prohibiticn of flying Drone etc, for visit of | Within the limit of M.C.
28, 08,2023 Hon'ble Governor, Haryana y Rohtak
205, .07, 2023- Examination conducted by PFt. BD5, PGIMS, | Around all exam
31,08, 2023 Rakhtak Centres i district
Rohtak
106. | 07.07.20Z3- | Prohibition of flying Drone etc. for visit of | Within the [mit of M.C.
10.07. 2023 Hon'ble Chief Minister of Uttar Pradesh Rohtak -
107. | 07.07.2023- Bye election Fanchyat In  village Dhamar,
06,09, 2023 KabulpurGerauthi,
Kharainti and
Garmauthi  in  district
B Rohtak
208. | 15.07.2023- Prohibition of flying Drone etc. for visit of | Within the limit of M.C,
17.07.2023 Hon'ble C.M., Haryana Rohtak
209, 11.08.2023- Prohibition of SaleSStorage of China Dori Within the limit of
8 10.10.2023 district Rohtak
210, 11.08.2023- Profiibition of flying Drore etc, for wisit of | Within the Umit of M.C.
10.10.2023 Hon'ble Governor of Haryana Raohtak
11, 12.08.2023- For subletting of Howses on rent Within the limit of
11.10.2023 e District Rohtak
212, 1708 2023- For wisiting/Residing in Akharas Within the limit of
16.10.2023 Dstrict Rohtak
District Sonipat
Er. Pariod of | Purpose Places where  the
Ho. imposition of section 144 was
Section 144 imposed
1. 12.02.2015 Regardingprotest of fllm MSG by Sant Gure Ram | District Sonipat
Rahim
. 05.05. 2015 Order regarding Ban Dhamas etc. Mini Secretariat,
Sonipat, District
o sonipat
3. 13.07.2015 to | Regarding agitation by Guest Teachers and Khap | District Sonipat
12.08.2015 panchayat, Sonipat
4. 10.08.2015 to | -do- District Sonipat
| 19.10,2015 .
5. | 30.10.2015 Regarding CCTV camers in Gurudwaras and | District Sonipat
| religious places
b, 18,00 2018 Regarding Jlat Reservation prohibit unlawful | Mistrict Sonipat
17.03.201&6 acti'nities
T. 73.02.201& Holidays of schools and colleges (Regarding Jat | District Sonipat
| 24.02.2018 Reservation] _ .
g 30.05.201& Regarding Petrod-Diesel not sold in loose in Jat | District Sonipat
' HU— Reservation
g, 04.06.201& Regarding Ban of JC8 {Jat Reservation] District Sonipat
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0. | 04.06.2016  to | Regarding Ban of Ligour |Jat Reservation) District Sonipat
05.06.2016
11. 24,06 2016 to | Ban for Arms Weapon in Marriages District Sonipat
23.08.2016
1 9.0 2017 Regarding Petrol-Diesel not sold in loose in Jat | District Sonipat
Reservation =
13 21.05.2007 Strike regarding BPS Medical College, khanpur | BFS Medical College,
kalan by cutsource employees Khanpur Kalan
14, 15.07.2017  to | Regarding Kawadiya mela (ban of Hockey stick, | District Sonipat
11.07.27 baseball bat etc.)
15, | 23.08.2017 to | Promouncement of werdict Sant Gurmeet Ram | District Sonlpat
| 22.09.2017 Raheem chief of Dera SachhaSauda
16. 26082017 Prohibit entry in Dera Sacha Sauda Bahalgarhfx Village
Barota
17. 28.08. 2017 Regarding haotiday of Schools, Colleges etc, District Sonipat
18. 7227 Regarding strike of Haryana Roadways Employes | District Sonipat
19. 25.01.2018 Regarding ban of film Padmeawat District Sonipat
20, 11.12.2019 Regarding  willage  sirsad  removel  of | Village SirsadEChidana
encroachment 384 acre
21. 0601, 2020 itz | Haryana sarvkarmcharisangh Strike Bus Stand,
19.01.2020 Sonipat/Gohana/
: Gannaur! Kharkhoda
| 22. 17.03.2020 Regarding Covid-19 (close Malls, shops ete.) District Sonipat
23. | 12.04.2001 Regarding Farmer agitation toll plaza District Sonipat [Kundli
o |BKnarkhoda)
24. | 20.07.2001 “Regarding Farmer agitation (Ban for Arms etc.) | NH-44, Singhu/Kundlig
KGP-EMP
5. | 11.08.2021 to | Regarding maintain Law & order 15 avgust 2021 | Dstrict Sonipat
15.08.2021
25, 30.08.2021 to | Regarding farmer agitation (Ban for Arms etc.) NH-44, District Sonipat |
10.09.2021 Area
i7. 21.01.2022 to | Regarding maintain Law & order 26 Janisary 2022 | District Sonipat
16,01 2022
DMistrict Sonepat by CP/Sonipat.
5r. Period of | Purpose Places where the
Mo, im position of section 144  was
section 144 o imposed
1. 0%-04-2023 to 0%- | Regarding- Public Worship {Ban of Fire arms, | District Sonipat
05-2023 Swords, Axes, Knifes etc )
F i 27-05-2023 to 05- | Regarding- Inauguration Mew Parliament House Gohana Ione
| os-2073 (Ban of Fire arms, Swords, Axes, Knifes etc)
3z 10-06-2023 to 12- | Regardinag- Kisan Union (Ban of Fire arms, East fome
0o-2023 Swords, Axes, Knifes etc)
4, 04-07-2023 o 15- | Regarding- ShivratrikawadTatra {Banol Fire arms, | Gohana Zaone
07-2013 Swords, Axes, HKnifes and DJ  Hight&lLoud
Ll | —_— Speakersound as per mormetc)
= 04-07-2023 to 15- | Regarding: ShivratrikawadYatra  (Ban of Fire | East fone
O7-2023 arms, Swords, Axes, Knifes and DJ Hightf Loud
Speakerfound as per normetc)
. ;;g;ﬁﬁu to 20- | Regarding- Maintain Law & Order Duty Pstrict Sonipat
7 01-08-2023 to 20- | Regarding Maintain Law & Order 15 August 2023 | Gohana Zone
08-2023 ;
4, 02-08-2023 Regording- Petrol-Diesel not sold in Logse in District Sonipat
Communal tensions
09 14-08-2023 to 15- | Regarding- Maintain Law & Order 15 August 2023 | West Zone
08-2023
10. 20-0B-2023 to 23- | Regarding- Maintain Law & Order Duty West Zone
08-2023
District Jhajjar.
5r. Date/Period  of | Purpose Places where the
Ho. imposition section 144 was im
: | of Section 144
1 01-01-2015 Imstallation of CCTV surveillance Cameras District Jhajjar
i 01-01-2015 Character verification of tenants/servants District Jhajjar
E| 20-01-2015 Prohibit of sale, purchase, storage & District Jhajjar
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e il use of China Dori for flying kites 3
A 13-02-2015 'Baba Gurmeet Ram Rahim/ NSG mavie District Jhajjar
3 20-03-2015 LG /DDE Examination of MDU Rohtak District Jhajjar
& 29-03-2015 Pratest by Gau Rakshak Dal District Jhajjar
7 01-04-2015 HESE Examinations Within 200 mtrs.
around the
Examinations centres
a4 05-04-2015 Protest by Gau Rakshak Dal District Jhajjar |
9 07-04-2015 MIOS Examination Within 200 mtrs,
around the
Examinations centres |
10 [ 17-04-2015 Prohibit the burning of Rabi Straw District Jhajjar |
1 | 22-04-2015 Control wastage of Water District Jhajjar |
12 | 26-04-2015 Protest by Gau Rakshak Dal District Jhajjar |
13 l 30-04-2015 Protest by Employees of Harvana Boadways Dstrict Jhajjar |
14 | 20-05-2015 Agitation by Guest Teacher District Jhajjjar
13 14-07-2015 | Agitation by Guest Teacher District Jhajjjar
16 01-09-2015 Installatian uf CCTV surveillance Cameras District Jhajjjar
17 04-089-2015 5|:-readmg of Dmg_uefhhlana District Jhajjjar |
18 07-09-2015 Restriction of using Acid at Land Village Asaudha '
.......... Siwan/ Todran
19 28-09-2015 Ban on wsing Combine for cutting Paddy Crops District Jhajjar
20 28-10-2015 HIOS Examination Within 200 mtrs.
| around the
i, Examinations centres
21 29-10-2015 Ban of Fire crackers and Explosive District Jhajjar
Material )
22 14-11-2015 HTET Examination Within 200 mirs.
around the
Examinations centres
23 20-12-2015 Prohibit of sale, purchase, storage & Mstrict Jhajjar
use of China Dorl for flying kites
24 19-12-7015 Gram Panchayat General Election 2016 District Jhajjar
| Suspend of Arms License
25 0-12-2015 | Gram Panchayat General Election 2016 District Jhajjar
Use of Loud Spealkers
26 I0-12-2015 Gram Panchayat General Election 2016 District Jhajjar
Defacement of Property
27 30-12-2015 Gram Fanchayat General Election 2014 Within 200 mtrs of
Ban of Any weapon Folling Station
District Jhajjar
I8 18-02-2016 Ban of Petrod District Jhajjar
pi 18-02-2016 Jaat Reservation Agitation District Jhajjar
(30 | 18-02:20i6 Jaat Reservation Agitation District Jhajjar
Ef 19-02-2016 Jaat Reservation Agitation District Jhajjar
32 19-02-2016& Jaat Reservation Agitation curfew | District Jnajjar
33 12-02-2016 Jatt Reservation Agitation District Jhajjar
34 12-02-2016 Jaat Reservation Agitation District thajjar
) 13-02-2016 Jaat Reservation Agitation District thajjar
36 15-02-2016 Jaat Reservation Agitation District Jhajjar
if 12-03-2016 Jaat Reservation Agitation District Jhajjar
38 | 13-03-2016 Jaat Reservation Agitation District Jhajjar
i9 13-03-2016 “Iaat Reservation Agitation District Jhajjar
(40 | 08-04-2016 Burring of Rabi Straw District Jhajjar
41 12-03-2016 Jaat Reservation Agitation District Jhajjar
42 02-06-20156 Jaat Reservation Agitation District Jhajjar
43 17-06-2016 Ban of intoxicating substance/drug District Jhajjar
e 19-06-2016 Strike of Haryana Power Corporation District Jhajjar
Worker Union
45 02-06-2016 Jaat Reservation Agitation District Jhajjar
A 02-D6-2016 Jaat Reservation Agitation Rally Districk Jhajjar
47 | 17-06-2016 Ban on Using of fluid and Thiner District Jhajjar
48 | 05-07-2014 Prohibit of celebratory firing during District Jhajjar
marriage & other function
49 08-07-2016 Prohibit of celebratory firing during District Jhajjar
Marriage & other function _
50 16-07-20n6 HBSE examinations Within 200 mitrs.
around the
Examinations centres |
a1 19-07-2016 Kawad yatra District Jhajjar '
52 22-09-2016 Ban on Entering of Heavy Vehicle Jhajjar City
{ 53 27-09-26 HIOS Examination Within 200 mtrs.
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around the
Examinations centres
03-10-2016 HEBSE Examination Within 200 mitrs.
arcund the
i e s o Examinations centres
04-10-2016 Ban on burning od! Paddy Straw District Jhajjar
07-10-2016 | Ban on spreading Garbage in public Flace District Jhajjar
10-10-2016 Ban on using combine for cutting paddy at night | District Jhajjar
14-10-2016 Installation of COTY survefllance Cameras District Jhajjar
ey W-10-2016 Ban of Fire crackers and Explosive District Jhajjar
Material
&0 09-12-2016 | Prohibit of celebratory firing during District Jhajjar
_ _ | marriage & ather function
61 01201 | Ban of Petrol District Jhajiar
&2 7-01-2m7 | Jzat Reservation Agitation District Jhajjar
&3 48-01-2017 | Jaat Reservation Agitation District Jhajjar
0 16-02-2017 | Jaat Reservation Agitation District Jhajjar
€5 07032017 HBE Examination Within 200 mitrs,
around the
Examinations cenkres
66 17-03-2017 Jaat Reservation Agitation District Jhajjar
&7 18-03-2017 Jaat Reservation Agitation Petrol Dustrict Jhajjar
68 13-07-2017 Kawad Mela District Jhajjar
69 12-08-2007 Dera Sachha Sauda-Baba Gurmit Ram District Jhajjar
(. Rahim for ban of use petrol in cans
0 12-08-27 Dera Sachha auda-Baba Gurmit Ram District Jhajjar
Rahim
| 71 02-09-2017 Jaat Reservation Agitation District Jhajjar
72 03-09-2017 Jaat Reservation Agitation Rasalwala District Jhajjar within
Chauk mir.
73 03-10-2017 Dhamma called by Gulia Khap Racius of 2 KM trom
the Panasonic &
Denso Company in
Village Dadri Toe,
District Jhajjar
74 09-10-2017 Ban on fire of Paddy Straw District Jhajjar
Fi] 15-11-2007 Jaat Reservation Agitation | District Jha jar
76 12122007 Dharna/Protests by HHM | 2 KM radiusof Govt.,
contractual employess Health facility in
Distt. Jhajjar
i 0-m-2018 Prohibit of sale, purchase, storage & District Jhajjar
use of China Dori for flying kites
78 17-01-2018 Board of School Education, Within 200 mtrs,
Haryana examination around the
Examinations centres
Fi) 24-01-2018 Celebration of Republic Day d018 District Jhajjar
g0 14-02-2018 Balldan Diwas Jatt reservationAgitation ML Areas Jhajjar
&1 14-02-2018 Balidan Diwas Jatt reservationAgitation I]I!‘.It:_ﬂhajjur
g2 14-02-2018 Motor Cycle Rally BaP Diste. Jhajjar
B3 07-03-2018 HESE examination Within 200 mtrs,
around the
Examinations centres
| 13-03-2018 Ban on using of D.J., Crackers District Jhajjar
B Loudspeakers
g5 15-03-2018 Mandatory police verification of all District Jhajjar
Migrated workers/labourerssservants
Wirking In factories
&6 02-04-2018 Rectification in 5Cs3T ACt 1989 District Jhajjar
BY 04-04-2018 Prohibit the burning of Rabl crop straw District Jhajjar
g8 13-04-2018 MDU DDE examinations Within 200 mirs.
around the
Examinations centres
a9 26-04-2018 Prohibit the burning of leaves & garbage Urban Ares in
N District Shajjar
S0 05-07-2018 Prohibit of celebratory firing during District Jhajjar
marriage & other function
21 05-0v-2018 Ban on using of 0.J., Crackers Districe Jhajjar
» & Loudspeakers
o2 | OF-07-2018 HESE Examinations Within 200 mtrs.
around the
Examinations centres
93 O7-09-2018 Prohibit the burning of Paddy straw District Jhajjar
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54 | 10-08-2018 Bhai Chara rally District Jhajjar
95 10-08-2018 Bhai Chara rally S |Bemn
56 11-10-2018 Election of Student 5angh in Colleges District Jhajjar .
97 17-10-2018 Agitation of Haryana Roadways Workers Within 200 mtrs. of Hr. J
Roadways Depot/Office
District Jhajjar |
8 | 21-11-208 MDU PG examinations District Jhajtar |
99 10-01-2019 Prohibit of sale, purchase, storage & District Jhajjar |
B use of China Dori for flylng kites
100 | 08-03-2M19 HESE Examinations Within 200 mtrs.
araund the
Examinations centres
101 13-03-2019 General elction of Lok Sabha 2019 District Jhajjar
102 13-03-2019 17" Parliamentary election process District Jhajjar
103 27-03-2 9 ML UG-PG examinations Within 200 mtrs.
around the
_ 0 Examinations centres |
104 | 02-D4-2019 HIOS examinations Within 200 mirs. :
around the
Examinaticns centres
105 | 29-05-2019 Prohibit the entry of persenschildren in Dlstrict Jhajjar
Canals
106 | 05-D&-2019 | Prohibit the illegal arrival and lifting Cstrict Jhajjar
| of mustard seed
107 | 04-07-2019 | Demand of NTPC Jharli employees District Jhajiar
108 [ 10-07-2019 | HBSE Examinations Within 200 mirs.
arpund the
Examinations centres
109 10-07-2019 Board of School Education, Within 200 mitrs.
Haryana examination grownd the
Examinations centres
110 15-07-21%9 Prohibit of sale, purchase, storage & Diserict Jhajjar
use of China Dari for flying kites
111 17-07-2019 Kawad Meia District Jhajjar
12 02-0%-2019 Demand of MBES Student of World Distnct Jhajjar
Caollege, Girawar
113 18-10-201% Ban of Flre Crackers and Explosive District Jhajjar
114 09-11-201% Ram Janam Bhooml ¥/5 Babr Masjid District Jhajjar
115 | 19-11-2019 Prohibit the burning of Garbage, Plastic & District Jhajjar
Indusirial waste
118 I9-11-21% Prohibit of sale, purchase, storage & District Jhajjar
wee of China Dori for flying kites
17 06-0n-2020 Agitation of Haryana Roadways Workers Within 400 mtrs, of Hary
Roadways
Depot/Office In
District Jhajjar
118 | 21-01-2020 Prohibit the burning of Garbage, Plastic & | District Jhajjar
Industrial waste |
119 15-02-2020 CB5SE Examinations | Within 200 mtrs.
around the
Examinations centres
120 14-03-2020 Computer based examinantion of ALM Within 200 mtrs,
-UHBVHL & DHEVHL around the
| L) [ Examinations centres
121 | 18-03-2020 Prohibit the burning of Garbage, Plastic & District Jhajjar
Industrial waste
122 21-03-2020 To prévent from spreading of COVID-19 District Jhajjar
123 14-04-2020 Prohibit the burning of Rabi straw District Jhajjar
124 | 17-04-2020 To prevent from spreading of uf LOVID-19 District Jhajjar
125 31 -0%-2020 To prevent from spreading of COVID-19 District Jhajjar
126 | 17-0é&-2020 Prohikit the entry of person/children in District Jhajjar
Canals
127 | 18-D6-2020 “Prohibit of dumping/unioading plastic Bahadurgarh, District
Waste of PVC Market Jhajjar
128 | 01-07-2020 To prevent from spreading of COVID-19 Districk Jhajjar
129 | 18-08-2020 Prohibit of dumping/unloading plastic Bahadurgarh, District
Waste of PYC Market Jhajjar
| 130 15-09-2020 MDU UG-PG examinations Within 200 mtrs.
around the
wwwww Examinations centres
13 01-10-2020 Prohibit the burning of residues/straws District Jhajjar
132 18-10-2020 Prahibit of dumping/unloading plastic Bahadurgarh, District
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| waste Jhajjar
133 10-11-2020 Ban of Fire crackers and Explosive District fhajjar
Material
134 25-11-2020 Delhi Gherao called by Kissan Mstrict Jhajjar
Organisations
135 02-12-2020 Prohibit the burning of Garbage, Plastic & | District Jhajjar
Industrial waste
136 18-12-2020 Prohibit of dumping/unloading plastic Bahadurgarh, District
R — Waste of PVC Market - Jhajjar
137 02-01-2021 HTET Examination Within 200 mtrs.
around the
Examinations centres
138 22-01-2021 RIQS Examination Within 200 mirs.
argund the
. _ — _ Exarminations centres
1349 18-02-2021 “Prohibit of dumping/unloading plastic | Bahadurgarh, District
Waste of PYC Market Jhajiar
140 05-04-2021 To prevent from spreading of COVID-12 Asaudh & Badll Toll
Plaza
141 13-04-2021 Prohibit the burning of crop residuesstraws District Jhajjar
142 13-04-2021 Prohibit the burning of crop residues! straws District Jhajjar
143 | 18-04-2021 Prohibit of dumping/unloading plastic Bahadurgarh, District
Waste of PV Market Jhaijar o
144 18-04-2021 Prohibit of dumping/unloading plastic Bahadurgarh, DMstrict
Waste of PVC Market Jhajiar
145 11-05-2021 To prevent from spreading of COVID-19 District Jhajjar
146 18-06-2021 Prohibit of dumping/unloading plastic Bahadurgarh, District
Waste of PYVC Market Jhajjar
147 09-07-2021 Prohibit the entry of person/children in District Jhajjar
Canals
148 | 18-08-2021 Board of Schoal Education, Within 200 mtrs.
Haryana examination around the
Examinations centres
149 18-08-2021 Prohibit of dumping/unloading plastic Bahadurgarh, District
Waste of PVC Market Jhajjar
| 130 07-09-2021 Board of School Education, Within 200 mtrs.
Haryana examination around the
s Examinations centres
131 19-09-2021 Probibit the burning of crop residuees/straws District Jhajjar
152 18-10-2021 Probibit of dumping/unboading plastic Bahadurgarh, District
- Waste of PVC Market Jhajjar
153 18=12-2021 H-TET examinations ‘within 200 mrs.
around the
. Examinations centres
154 18-12-2021 Frohibit of dumping/unloading plastic Babadurgarh, District
| Waste of FVC Market Jhajjar
135 10-01-2022 Prohiblt of sale, purchase, storage & District Jhajjar
e of China Dord for flying kites
156 15-02-2022 HBSE EBmamination Within 200 mirs. i
around the
Examinations centres
157 18-02-2022 Prahiblt of dumping/unioading plastic Bahadurgarh, District
Waste of PVC Market Jhajjar
158 30-03-2022 HBEE Examinaticns Within 200 mtrs.
arcund the
Examinations centres
159 04-04-2022 MIOS Examinations Within 200 mtrs.
arcund the
2] o Examinatians centres
160 | 18-04.2022 Prohibit of dumping/unicading plastic Bahadurgarh, District
Waste of PVC Market Jhajjar
161 18-04-2032 Prohibit the burning of crop residuss/straws District Jhajjar
162 21-04-2022 Band of entering of heavy vehicles in city District Jhajjar
163 | 04-05-2022 Information reg. person/migrant workers staying | District Jhajjar
on rént
164 | 06-05-2022 Ban on using black films & silencer District Jhajjar
on vehicles B motrocycles
165 31-05-2022 Prohibit the entry of person/children in District Jhajjar
Cangls
166 17-06-2022 Protest against Agnl Path Scheme by Govt. of | District Shajjar
Indiz
167 08-07-2022 Information reg. person/migrant workers staying | District .Jhaj_jEr
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an rent
168 | 14-07-2022 Kawad Mela District Jhajjar
169 18-06-2022 Prohibit of dumping/unloading plastic Bahadurgarh, District
‘Waste of PYC Market Jha] jar
70 [ 21-06-2007 Band of entering of heavy vehicles in city District Jhajjar
171 | 17-08-3022 Band of entering of heavy vehicles in city Dietrict Jhajjar
172 | 18-08-2022 Prohibit of dumping/unloading plastic Bahadurgarh, Dstrict
Waste of PVC Market Jhajjar
173 | 20-08-2022 Spreading of Lumpy diseases District Jhajjar
174 | 19-09-2022 Prohibit the buming of crop residues/ “Dstrict Jhajjar
Paddy straw
[ 175 12-10-2022 MIOS Examinations Within 200 mtrs.
araund the
Examinations centres
176 | 05-11-2002 Air Pollution District Jhajjar
177 | 13-11-2022 Arrival of Hon'ble Defence Minister, Within 500 mtrs. of
Govi of India all function sites
- in District Jhajjar
178 20-11-2022 Wisit af Hon'ble CM, Haryana Bahadurgarh,
District Jhajjar
1749 18-10-2082 Frohibit of dumping/unloading plastic Eahadurgarh, District
Waste of FVC market Jhajjar
180 03-12-2022 H-TET Examinations Within 200 mtrs.
arourd the
Examinations centres
181 13-12-2022 mMDU UG-PG examinations Within 200 mtrs,
around the
Examinations centres
182 18-12-2022 Prohibit of dumping/unloading plastic Bahadurgarh, District
WWWWWWW Waste of FYC Market _Jhajjar
183 12-01-2023 Wisit of Hon'ble CM, Haryana Within 300 mtrs. of
all function sites
in District Jhajjar
184 13-01-2023 Activities of some urscrypulous elements Bahadurgarh,
District Jhajjar
185 2a-01-2023 Dharna of farmers at Asodha KMP Tall KMP Toll Plaza,
Plaza Asodha
186 15-02-2023 CBSE Examinations Within 200 mtrs.
around the
Examinations centres
187 27-0-2023 HESE Examinations Within 200 mirs.
around the
Examinations centres
188 01-04-2023 MDU LG PG exarminations Wikthin 200 mitrs.
around the
Examinations centres
1849 0 -04-202 3 Prohibit the burming of crop residues/ District Jhajjar
Paddy straw
190 06-0:4-2023 HIOS Examinations Within 200 mtrs.
aroynd the
Examinations centresg
191 13-04-2023 Ban an using of D)., Crackers District Jhajjar
& Loudspeakers
193 18-04-2023 Erohibit af dumpingfunloading plastic Bahadurgarh, District
[ Waste of PVC Market Jhajar
| 193 27-05-2023 Dharna by wrestlers in Jantar-Matar, Delhi District Jhajjar
194 11-05-2023 Prohibit the illegal arrival and Lifting District Jhajjar
[ of mustard seesd
[' 195 12-06-2023 Prohitit the entry of person/children in District Jhajjar
Canals
[ 196 17-06-2023 Dharna of farmers of Bhoomi Bachao District Jhajjar
Sangjrash
197 18-07-2023 HSBE Examinations Within 200 mitrs.
around the
- Examinations centres
198 26072033 HSBE Examimations Within 200 mitrs.
aroend the
Exarninations centres
193 31-07-2023 Uncontrol situation in Distt. Meewat & nearby | District Jhajjar
places
200 03-08-2023 Record keeping of visitor/tenants in District Jhajjar
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| hotels, swest houses, PG ete.
201 | 18-08-2023 Prohibit of dumping/unloading plastic Bahadurgarh, District
Waste of PVC Market Jhaijjar
District Bhiwani
sr. Date/Period  off Purpeose Places where the _
MNo. imposition section 144 was impose:
of Section 144 i
2 16-04-2015 Regarding restriction of blade wires in fields | Bhiwani ’
within the limits of Village Chang, Sanvas, Lilas, |
Jhuppa, Kuddie, Kairu etc..
i 29-04-2{1 5 State wide strike by the Harvana Roadeays | Bhiveand
Department. {
3 14-07-201% Gust Teacher Sirike. BEhiwani |
4 29-07- 25 Restriction on the Hocky and Bat during the | Bhiwani |
kwadia mela |
5 18-02-2016 Regarding Jat Reservation Agitation Bhiveam |
6 19-02-20 6 Regarding Jat Reservation Agitation Bhiveani
7 22022k Regarding Jat Reservalion Agitation Bhivwani
g 25-02-2016 Regarding Jat Reservation Agitation Bhiwani
9 09-04-2016 For zila parishad election Bhiwani
10 12-05-2016 Undergracuate Exam Bhiwani
11 31-08-2016 Mational wide strike Ehiwani i
12 08-09-2016 | For Secondary and Senior Secondary Examination | Bhiwani i
13 10-11-2016 For Clerical Examination EBhiwani |
14 17-11-2016 For improvement of road conditions. “Bhiwani
15 17-09-2016 On restriction of D.J and Patakhe. Ehiwani
16 21-11-2016 On restriction of D.J and Patakhe. Bhiwani
17 23-11-2016 Strike for problem of water and sewraje. Bhiwani
18 25-02-27 egarding Jat Reservation Agitation Bhiwani
19 270437 On restriction of Fire paralf. . Bhivwani
70 03-07-2017 For Gecondary and Senior  Secondary | Bhiwani
{ Examination. |
21 11.7-2017 | Regarding murder of Baljeet s/o Sh. Subhe Singh. | Bhiwani
72 21-08-2017 Regarding arrest of Baba Ram Rahim, | Bhiwani ==
3 15-08-2017F Regarding arrest of Baba Ram Rahim, Bhiwani
24 10-11-2017 Regarding restriction on wooden fire in | Bhiwani
restalrant
25 | 24-01-E018 Regarding release of mevie Padhamavat. Bhiwani
3 30-01-2018 rding Panchayat Election. - Bhiwani
7 05-02-2018 I triction on over loading of vehicle in Khanak | Bhiwani
mlines.
28 |77-042018 | Regarding municipal council election. Bhiwani =
4| 04-09-2018 Regarding Roadways department strike Bhiwani
ki 03-09-2018 Regarding Panchayat Election. =2 Bhiwani
H 01-11-2018 Election in Rajsthan. Bhiwani
EF 15-10-2018 Regarding Roadways department strike Biviwani
33 10-03-2019. . Regarding Loksabha Election. Bhiwani
34 07-12-2020 For Covid-19 Bhiwani
a5 0g-07-2019 For  Secondary and  Semior  Secondary | Bhiwani
Examination,
36 16-11-2019 For HTET examination. Bhviwani
7 05-02-2020 For PFanchayat Election. Yillage Digava jatan
Election,
18 10-02-2020 For Secondary and Semior  Secondary | Bhiwani
Examination.
19 14-08-2021 For independence Day. Bhiwani
& il i07-09-2021 | For Secondary and  Senmior  Secondary | Bhiwani
Examination.
41 12-06-2082 For counting of Municipal Council Election. Bhiwani
| 42 1B-10-2022 On restriction of fire Paralf. Bhiwani
43 25-01-2023 On Republic Day | Bhiwani
44 19-06-2023 On release of movie Aadhipurush | Bhiwani
45 20-07-2023 For Secondary amd  Semior  Secondary | Bhiwani
Examination.
46 01-D8-2023 Regarding Neoh Violence. Bhiwani
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5. Period of | Purpose Places where the
Ho. impositicn af - Bection 144 Was
L - Section 144 imposed
1. 29-06-2017 By-Election Bhagashweri B
savrupgarh
2. 25-11-2017 to 27- | Jab Aarakshan Jurisdiction Charkhi
11-2017 Dadri
3. 23-12-2017 to 24- | HTET Exam Dadri
12-2017
4. 01-01-2019 H-TET Exam Charkhi Dadri Exam
Centers,
A 15-03-2019 Large Gathering Mini Secterait, Charkhi
Dadri.
5. 27 -04-2019 Bharat Bhumi Bachao Jurisdiction Charkhd
Dadri.
I 09-07- 2019 to 30- | DED Exam Examination Canters
07-2019 ]
B, 08-08-2019 to Public Tendering Dadri.
g, 01-09-2019 Jan Ashirwad Yatra Dadri.
10, 04-09-201% o 19- | Secondary & 5r. Secondary (Open School) Dadri.
09-1019
|11, 0902, 2020 Bye Elaction Baund Kalan Village
12. OB-12-2020 Bharat Bandh Dadri.
13. 12-12-2000 to 14- | Mationwide Toll free, boyoott of Reliance | Dadri.
12-2020 product
14, 26-11-2020 General Strike Dadri
15. 02-01-2021 £t 03- | HTET Exam Dradri
012021 _
16. 19-01-2021 Secondary B Sr. Secondary (Re appear exarn) Dadr
17, 18-12-2021 to 19- | HTET Exam Dadri
12-2021 |
iR, 08-09-2022 Haryama Roadways Strike Dadri & bus stand |
]| —) L | Badhra & Jhojhu Kalan
19, 09-09-2022 | Haryana Roadways Strike Dadri & bus stand
Badhra & Jhojhu Kalan
0. 6-07-2022 to19- | DL Ed , Secondary & Sr. Secondary exam Dacdr
08-2022
. 19-09-2027 to | Secondary & 5r. 5econdary Exams (Open 5chool) | Dadrd
17-10-2022
22, 03-12-2022 to 04 | HTET Exam Dacir
12-2003
23, D2-12-2002 Municipal Committes Badhira
14, 02-07-2023 Commaon Entrance Test Dadri
For Hursing and paramedical courses
District Hisar
Sr. Period of Purpose Places where the
Ha. imposition of Section 144 was
section 144 e imposad
1. 21-02-2016 Jat reservation agitation in hisar distt. Hisar
(0B:00 PM to
06:00 Ak Till Jat
agitation over,
2.1 18-02-2016/08:00 | Jat reservation agitation in hisar distt. Hisar
Pk to 06 00 AM)
till Jat agitation
| awver.
3. | I0-0Z-2016(08:00 | Jat reservation agitation in hisar distt. Hisar
Pidk to 0 D0 AM)
till Jat agitation
| over.
4, 12-02-2016(08:00 | Jat reservation agitation in Misar distt. Hisar
P to 06100 AM)
till Jat agitation
aver.
5. | 23-0Z-2016(0B:00 | Jat reservation agitation in hisar distt, Hisar
PO DE: 00 AW )
till Jat agitation
over.
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6. | 74-02-2016(08:00 | Jat reservation agitation in hisar distt. Hizar
P Lo ObcO0 A}
till Jat agitation
OVEr.
7.1 01-03-2016(08:00 | Jat reservation agitation in hisar distt. Hisar
PM to 06:00 AM)
till Jat agitation
CVEF,
8. | 18-04-2017 to 20- | Due ko burning of Residue of Crops under the | Hisar
05-27 jurisdiction of Distt. Hisar
9. | 12-05-2017 Hoise pollution caused by DJ's/Loudspeakears late | Hisar
From 10:00 PM to | might
06:00 AM .
10 06-05-2017 Functioning of Cyber cafes at various commercial | Hisar
placessshops and anti-social activities may be
dane,
11 25-06-2017F Causing annoyance distruption n the computer | Hisar
based online test.,
12] 21-06-2017 | Disturbance  in  the working of  Dhstrict | Hisar
| Administration due to notse pollution caused by
| DJ's/Loudspeakers at the main gate of Mini
| Sectt, Hizar by the peaples af
| ‘DharnaPardarshan’..
13] 1B-D6-2017 | Regarding date of hearing in Court of 5. Rampal, | Hisar
| Satlok Ashram, Barwala, Hisar
14) 04-07-2017 | Flre In marriages. Hisar
15] 06-07-2017 to 25- | Dsturbance of putiic peace and tranguility as a | Hisar
OF-2017 | resislt of tense situation due to commencement
of examination of D.L.Ed./D.Ed. of Board of
School Education, Bhiwani
16] 09-07-2017 to 21- | Regarding KawadMela on the religious occasion | Hisar
0F-En 7 of Mela of Shiviatr.
17 07-03-2017 1o 08- | Disturbance of public peace and tranquility as a | Hisar
O04-2017 result of tense situation due to commencement
of cramination of Secondary/5r,
Lecondary(Regular & Re-appear| of Board of
School Education, Bhiwani
18 27-07-2017 Disturbance of public peace and trangulility as a | Hisar
result of tense situation due to commenceament
of examination of Secondary /S,
Stecondary{Regular B Re-appear| of Board of
School Education, Bhiwani
19} I7-09-2017 1o 16~ | Disturbance of public peace and tranquility as a | Hisar
10-2017 result of tense situation due o commencement
of open examination of Secondary/Sr,
Secondary{Regular B Re-appear] of Board of
School Education, Bhivwani
s 13-11-2007 Moise pollution caused by DJ's/Loudupeakers late | Hizar
m'gl'_ltl_ wwwww .
21} 12- 2018 Cawsing incidents of injury to person, danger to | Hisar
human Life on account of we of China Dori for
flying kites or any other purpose in Distt. Hisar.
22 H0-1M-2018 to 27- | Disturbance of public peace and tranguility as a | Hisar
01-2018 result of tense situation due to suspicion of
terrorists/naxals incidents taking place in various
places in our country cn the eve of Republic Day |
celebration.
23 24-1-2018 Release of Movie Padmavat, Hisar
24{ 13-12:2017 On account of Dharna/Protests/Demontrations” | Hisar
being carried out by HHM contractual employess
in Distt. Hisar
25) 04-04-2018 Due to burning of Residue of Crops under the | Hisar
jurisdiction of Distt, Hisar
26; 19-06-2018 Blade/ranger wire imposed by villagers/farmers | Hisar
in their fields for protection but which causes
4 |‘KalaHiran'wounded.
271 07-07-2018 to 26- | Disturbance of publlc peace and trangullity as a | Hisar
O7-2018 result of tense situstion dus to commencement
of examination of D.L.Ed./D.Ed. of Board of
School Education, Bhiwani _
28] 15-07-2018 Disturbance of public peace and tranquility as a | Hisar

result of tense situation due to commencemeant

of examination of Secondary/5r. Secondary
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{Regular & Re-appear) of Board of School
_ . o : Education, Bhiwani =
|29 18072018 to 9- | ‘avadmela® and  noise  pollution by | Hisar
; 08-2018 DJ's/ Loud krs.
| 30{ 28-07-2018 to (9- | ‘Kavadmela® and noise  pollution by | Hisar
08-2M8 D)'s/Loudspeakers.
31| 1B-0B-2018 Theft incidents in disttHisar and establishment of | Hisar
Cameras on branch ATM Machines,
32/ 09-10-2018 Regarding decision in the Court for St. Rampal Hisar
33] 31-10-2018 to 12- | Assembly election in Rajsthan. Hisar
122018
34, 1910-2017 On the occasion of Diwall, Use fo Fire crackers | Hisar
0. and explosive materials,
35, 02-11-2018to 35- [Use of fire crackers/explosive/flammable | Hisar
11-2018 matertal on the occation of Diwali/Guruparb,
36} 22-11-2018 General Election of Municipal Corporation, Hisar | Hisar
37| 0212-2018 Disruption in the written exam far the post of | Hisar
sub inspector male hry HSSC
18] 17-07-2019 to 30- | ‘KawacMela' on the occasion of ShivRatri Hisar
07-2019
39] 3009-2019 Burning of crop residue Hisar
40{ 09-11-201% Possibility of disturbance in the matter of | Hisar
Ayadinga land disputes
41} 06-01-2020 Strike of Roadways Employees Hisar
imidnight} to
08-01-2020
41 11-10-2007F Burning of crop residue., Hisar
43 17-10-2016 Burning of crop resigue, Hisar
44! 31-03-2020 MWoval corona virus Hisar
45 09-04-2020 to 01- | Burning of crop residue. Hisar
052000
46, 08-05-2019 to 30- | Burning of crop residue, Hisar
05-201%9
47) 06-03-2020 to 25- | Taking bath 0 summer season at all | Hisar
09-2020 | Canals/Minors passing through the hizardistt,.
48| 15-09-2020 | Dhama Protest at umauthorized place in the | Hisar
| jurisdiction of Mini Sectt, Hisar
44 11-11-2020 Ban om the Tire crackers Hisar
imidnight) o
30-11-2CG20
imidnight)
90 23-11-2020 to 26- | Strike of HaryanRajyaKarmchariMahasangh and | Hisar
11-2020 ather unions
imidnight)
51) 25-11-2020 to 27- | Call of Central Trade unions and Employees's | Hisar
11-2020 o, Bh&rl:ﬂmun Union and others
Sa) 26-01-2021 Protest against Agriculture Laws. Hisar
53] 28-0B-2021 to Inthe matter of Maan Eye Hospital, hisar Hisar
29-08-
2021 {midmight}
54] 30-09-2020 Burning of crop residue. Hisar
55 01-10-20271 to 30 | Burning of crop residue, Hisar
| 12-2011
ey 01-11-2021 Ban on the fire crackers Hisar
{midnight) to
01-01-2022
{mitdmight }
571 01-12-2011 Incidents held in the program of Sh. | Hisar
| Ramchanderfangra, MP Rajyasabha
58; 31-01-2022 to 15- | Dharna by Bhim Army in the jurisdiction of PWD | Hizar
02-2022 deptt. farum
59 16-05-2022 General Election of MC, Hansi and Barwala Hisar
&0, 18-03-2022 to 29- | Strike of Haryana Ftnadway's employess Hizar
03-2072
1] 06-06-2022 Regarding theft incidents in the villages Gawar | Hizar
and Gorchii.
62 15-07-2022 to 26~ | KawadMela on the occasion of Shiv Ratri Hizar
07-2012
&3] 21-04-2022 to 15- | Burning of crop residue. Hizar
05-2022
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&4) 04-04-2022 to 30- | Burning of crop residue. Hisar
04-2022
&8] 01-10-2018 to 25- | Burning of crop residue. Hisar
10-2018
66| 20-08-2022 Wisit of Hon'ble CM Haryana at MAMC AgrohaHisar | Hisar
&7 07-10-2022 to 31- | Burning of crop residue. Hisar
10-2022
68l 12-08-2022 to 26- | ArmiKhuliBharti Rally in hisar Hisar
08-2002
&9 10-09-2022 Visit of Hom'ble CM in  village of | Hisar
RekhiGarhihansihisar
T0, 13-11-2022 Vigit of Hon'ble CM in hansi Hisar
1] 0-12-2022 Visit of Hon"ble CM bry and blocking of Drones in | Hisar
hisar
T2 i6-01-2023 Ftepmli: day celebration Hisar
73| 12-n 2073 Vhit of Hon'ble CM hry In ccs hau and Blocking of | Hisar
drones in hisar
740 12-03-2073 1o 13- | Visit of Hon'ble CM Hry in GJU Hisar and blocking | Hisar
03-2013 of drones in hisar
75 159-02-2023 to 05- | Examination of CBSE, Mew Delhi Hisar
04-2023
76 15-03-2023 Vigit of Hon'ble CM Hry in GJU Hisar and blocking | Hisar
of dranes in Hisar
7 06-06-2023 Protest{ dharmess in the jurisdiction of water works | Hisar
- and sewerage plants etc
Fa; #5-06-2023 Call of suike by Harngana  Roadways | Hisar
{midnight) KaramcharisanjhaMorcha and others
District Jind
' Sr. | Period  of | Purpose "Places where the
M. imposition of | sectlon 144 ]
Section 144 | imposed
1 T95-8l6/MA Due to agitation in DMstrict Jind, there 15 a | Jind
Dated 14.01.2015 | possibility of tension, anmyanos, obstruction or
injury to a person, danger to human bife and
property and disturbance of public peace in the
area of District Secretariat Jind. In order to stop
the agitation/dharna in the area of District
Cecretariat Jind being held by warious
organizations and associations regarding their
demands.
2 371-630/PLA storage, selling and use of fire crackers on the Jind
Dated 02.03.2015 | cccasion of Festival of Holi
3 3836-85./M4 Regarding updating information of daily Jind
Dated 2B.04.2M5 | visitors/stayers in their hotels/cyber cafes by
Cyber Cafe/Hotel owners in districk, Jind
4 6376406 MA Loud Speaker and D.J, Jind
Dated 03.08.2015
5 2501-51 /84 Stubble burning of Paddy Jind
| Dated 0B.10.2015
& S5E5B-T4/8B 1 Agitation of Guest Teacher /Khap Panchayat Jind
Dated 13.07.205
i 1769-1B00/MA INLDY Management of Gurudwara Shiromani Jind
Dated 13.01.2015 | against the messanger Movie
B T219-53/MA Crimes of house Robbery Jind
Dated 23.01.2M5
9 68-90/MA Dated | Agitation for Jat Reservation Jind
18,02 2016
10 1852-95 /M4 Conducting of S2condary MSenior Secondary Exam Jind
Dated O7.03. 2016
11 A TA-35/ M4 Written Examination for the post of Constable Jind
Dated 11.04.216
12 | 552-606/PASMA | Remaln of Paddy Crop restrain from fire Jind
. Dated 18.04. 206
13 | 646-81/MA Dated | Jail Bharo Agitation by Jat Yuva Ekta Manch Jind
| 30.04. 2016
14 | 50B3-5182/MA Municipal General Election-2016 Jind
Dated 19-03-2016
15 | 5183-5282/MA Mumicipal General Election-2016 Jind

| Dated 19.03.2016
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16 | 5526-80/Ma Demand of Jat Reservation Jind
Dated 30.05.2016 =
17 | 6470-6529/MA Haryana Teacher Eligible Test Jind
Dated 14-06-2016
18 | 7923-75/MA Sale of Correction Fluid and Thinner which are Jind
14.07 . 206 chemical Substance
19 | S059-92/M4 Performing celebratory firing during marriage Jind
Dated 18.07.2016 | and other functions.
20 | 3601-36335MA For High Yolume promuigate by Kawriva increase Jind
Dated 29.07.2016 | casualty in Road Accident
21 | 8592-8600/MA | Kawriya Fair Jind
Dated 29.07.2016
21| 9%07-30/MA | Written Examination for the pest of Male Jind
Dated 24.08.2016 | Constable
23 13136-70/MA For Prevention of Cruelty to animals in fanmer Jind
Dated 08.10.2016 | fields
24 14396-14428/MA | Agitation of People on Decres of Judiciary Jind
Dated 10.11. 2016
25 119-190/PAS MA Akhil Bhartiva Jat Arkshan Sangarsh Samiti Jind
Dated 28.01.2017
26 | 29711-2550/MA Holding Sr. Sec, Written Exam Jind
Dated 03.03.2017
21 | 497E-5072 5 MA For Prevention of Cruelty to animals in fanmer Jind
Dated 30.05. 2017 | fields
28 | 1422/CP Dated By election for the post of Sarpach Village Dhani, Butani,
29.06.2017 Hadwa and Sinsar
29 | 5984-6034 WA Holding D.L.Ed/D.ED/5r. S2c. Written Exam Jind
Dated 03.07.2017
30 | 1641- CBl Court's Judgment in case of Dera sacha Jind
1703 MASFA Sauda Case
Dated
21.08.2N7
31 | 8570-8620/MA The remaining residual stubble is being carried Jind
Dated 16.10.2017 | by the fanmers.
32 10502 -4 M, Haryana Teacher Eligibde Test Jind
Date 19.12.2017
33 | 2406-45/MA SeC. /3. Secondary examinations Jind
Dated 07.03.2018
34 1299-2325/PLA use of flre cracker on occaslon of Diwall Jind
Dated 25.10.2018
35 TOAZ T4/ My H.P.5.C. Exam “A Class Maib Tehsildar Jind
Dated 24.05.2019 - )
36 TI73-B000 WA Examination of D.L.ED/Sr. Sec. HBSE Jind
Dated 12.07.2019
37 | 9249-TO/MA Examination of 5r. Sec. Jind
Dated 12.00. 2019
38 | 9405- Yidhan Sabha Election Jind
J8/Ma Dated
2409 .29
39 | 9439-67/MA Regarding printing and publication of election Jind
Dated 24.09.2019 | pamphlats, posters (Vidhan Sabha Election)-2019
A0 | S468-98/MA corduct smoath and fair election of Vidhan Jind
Dated 24.09.201% | Sabha General Election-2019
a1 | 9499-9530/MA Loudspeaker for the electioneering campaigns Jind
Dated 24.09.201%
432 21738/ WA Remain of Paddy Crop restrain from fire Jind
Dated 28.09, 2020
431 | 9830-60/MA Remain of Paddy Crop restrain from fire Jind
Dated 09,110,219
44 | 3798-3824/PLA use of fire cracker on occasion of Diwali Jind o
Dated 23.10.2019
43 1778-1804/PLA use of fire cracker on occasion of Diwall Jind
Dated 12.11.2020
46 | 5272-92/MA Examination ~aof D.L.Ed (Re-appear/Regular) Jind
Datad Sec. /Sr. Secondary
19.11.2020
47 G252-62B6 A HTET Exam Jind
Daked 29,13, 20020
48 | 136-49/MA Dated | Examination {OMR Based) for the post of Gram Jind
05.01.2021 Sachiv
49 | 541-55/MA Dated | Examination of See. B S Secondary Jind
18.01.2021 (Compartment/Additional Subject)
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50 | 1489/1531/MA D.ELLEd (Re-appear) Exam Jind
Dated 01.03.2021
51 2411-43/MA Prohibited to prevent such danger to human Jind
Dated 15.04.2021 | health and Safety in view of the Covid-19 virus
Ry epidemic.
52 | 2458-2500/MA Prevention of such danger to Child health Jind
Dated 15.04.2021
53 | 2671-26B0/MA Shop, Restaurants and eating places in crowded Jind
Dated 23.04.2021 | market
54 | 2B24-2B33/MA | Shop, Restaurants and eating places in crowded Jind
Dated 28,04,2021 | market
9% | BBRI-69/MA :Cundlxtirq the Sec./Sr. 5ec, (Academic/Open) Jired
Dated 23.08.2021 | Exam .
5 | 1219-1158/PA Conducting the Sec. and Sr. Sec. {Open School) Jind
S Dated Exam
06,09, 2021
57 | 27E1-2800/MA During the Wisit of Hon'bDie Chisf Minister,
Dated 01.04.2022 | Haryana
B8 | 2477-1500/M4 Sec. 5. hec, (Academic/Open School) Exam Jind
Dated 25.03. 2032
59 | S07E-93/MA During the WVisit of Hon'ble Chief Minkster, Jind
| Dated 12.06.2022 | Haryana
&0 | B3VE-B394/MA D.EL.Ed. (Regular/Re-appear] and Sec./5r. Sec. Jind
Dated 25.07.2022 | Exam
&1 T740-57 I MA Sec./5r. 5ec. (Academic/Open School) Exam Jind
Dated 21.09.2022
61 | 3003-3103/PLA use of fire cracker Jnd
Dated 13.10.2022
63| AbE-55MA HTET-Exam-2012 Jind
| |Dated21.11.2022 | - SV
64 | 3474-927MA Prevent drought of dry fodder (Bhusa) in district Jind
Dated 21.04.2022 | Jind
&5 3691 - 3740/ MA Revised order (Prevent drought of dry Todder Jind
Dated 27.04.2022 | (Bhusa) in district Jind)
&b 5329-5351 /M4 Youth Sangthan against Agnipat Scheme Govi, of Jind
Dated 17.06.2022 | India in various district of State Haryana
67 | 6021-43/MA loud sound after the arrival of Kavadi in district Jind
Dated 15.07.2022 | Jind
68 | B138-567MA In order to stop the agitation/dharna in the area Jind
Pated 18.07.2022 | of CivIl Hospital, Jind o
6% | 6E66-6BE3/MA During animal related disease (LSD) in district Jind
Dated 10.08.2022 | Jind
70 | B1é6-3B/mA Regarding ban on buming of residue durine Jind
Dated 11.10.2022 | harvesting of paddy crop in Jind district.
7i B613-34/MA | General election of Panchayati Raj Institutions Jind
Dated 27.10.2022
7L BEAG-66 A Panchayat Samiti amd Zila Parisad Counting Jind
Dated 11.11.2022 | Centres
73 Dh44-65/ MA HTET-2021 Exam Jind
Dated 25.11.2022
74 | 9691-9725/ M4 (Revised Ovrder) Panchayat Samiti and Zila Jind
_____ | Dated 25.11.2022 | Parisad Cownting Centres o
7h 2117130 M During the W¥isit of Hon'ble Chisf Minister, Jind
Dated 02.02.2023 | Haryana
b 1434-35/ WA D.ELEd. {Regular/Re-appear) amnd 3Jec./ir. Sec, Jind
Dated 20.02.2023 | Exam 4
77 264060/ MA Cwe to agitation in District Jind, there is a Jdind
Dated 05.04,2023 | possibility of tersion, annovance, obstruction or
injury to a person, danger to human life and
property and disturbance of public peace in the
area of District Secretariat Jind. In order to stop
the agitation/dharna in the area of District
Secretariat Jind  being  held by wvarious
organizations and associations regarding their
dermands. L
78 | 32143240/ M8 Pravent drought of dry fodder (Bhusa) in district Jind
Dated 22.04. 2023 | Jind
79 | 3856-39/MA Risk of death due to drowning due to strorg and Jind
Dated 05.05.2023 | high depth while bathing inside the canal in
| district Jind
B0 | T176-T195/MA By election of Fanchayats Samiti Jind

Dated 03.07.2023
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81 | 75934-5E/MA D.EL.Ed. (Regular/Re-appear) and Sec./Sr, Sec, |
Dated 25.07.2023 | Exam
District, 5irsa
Sr. Perlod of | Purpose Places where the
M. imposition of section 144 was
Section 144 imposed
1. | 19.01.2015 to | MSG Film Release District Sirsa
11.02.2015
2. | 21.01.2015 to three | Implemenntation of Citizen Service Portal Distt, Sirsa
months
3. | 31.01.2015% to | For Distance Mode Examination Concernad Examination
19.02.2015 Centre
4, | 12.02.2015 to three | M55 Film Release OHM Cinema Village
months Maoriwala
5. [ 31.03.7023 to | for Crop residue burning [istt. Sirsa
Three months
6, | 2B.07.20M5 Lo | Kavad Yatra DisEt. Sirsa
12.08.2015 i
7.0 | 31082015 Lo | Tor Strike of employees DisEL. Sirsa
01.09.2015
8. | 12.09.2015 0| M3G-1 film release DistL. sirsa
18.09.2015
9. | 1092015 for | for Crop residus burming Distt. Sirsa
three months
10. [ 19.09.2013 to | Bhiwani Board Examination Concerned Examination
21.10.2015 Centre
11. | 28.09.2015 for | for Packly Harvesting throwah combine only in Criskt. Sirsa
| |Wreemonths | daytme
12. [ 14.11.2015 to | Bhiwani Board Examination Concemned Examination
13.11.2013 Centre
13. | 27.01.2016 o | COLU Examination Concerned Examination
23022016 Centre
14, | 20,02 2016 Bhiwani Board Examination Concerned Examination
Centre
15. | 22.03.2016 Omn Holi Festival to stop sale of Artificial Colowr | Distt. Sirsa
16, | 01.04,2016 to | Bhiwani Board Examination Concerned Examination
22042016 Centre
17. | 05.04.20146 for Crop residue burming Distt. Sirsa
18. | OF.07. 2017 Havad Yatra Cistt. Sirsa
19. | 02.04,2016 Election for the post of President and Vice 200 mtr Block offfce
president Panchayt Samiti Ellenabaad Ellenabaad
20, | 09.04.2016- Hamdhari Satgund sant Jagieet singh wife Mrs I the entire area of
10.04.2016 chand kawr was killed on which the Hamdhari Dera Jivan Hagar ,Dera
community mourned Mastangarh E Rania,
Ellersabad
21.| 12.04.2016 Election for the post of President and Yice 200 mtr Block office
president Panchayt Samiti Dabwali & Odhan Cabawali & Odhan
22. | 29.04.2016 Election for the post of President and Vice Zila | Panchayt Bhawan sirsa
Parishad Sirsa
23. | 22.05.2016 During Counting of vabe municipal councll At all  the palling
Dabwall, mundcipal committes rania/ellenabad | station located wnder
the respective
miunicipal council
Cabnwali, muricipal
COMmmiLLes
; rania/ellenabad
24_| 1B.06.2016  from | HTET LEVEL-3 various centre in sirsa
02:00 to 04:30 PM
25 11062016 ta | COLU B.ed. Exam. june 2016 various centre  under
06,07 2016 COLL Sirsa
6. | 19.06.2016 Sarv Karmchari sangh & Joint Action | District sirsa
Committee State Level Indefinite Strike |
27, 19.07 . 2016 to | Regarding Kawad yatra | district sirsa
01.08.2016
28. | 02.09.2016 | sarv Karmchari sangh, Haryana Roadwayas District sirsa
| worker B Jolint Action Committee State Level
| Strike
29_| 1.09.2016 ko2 | HBSE Examination warious centre
B.09. 2016
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30. | 25.09.2016 polling day and counting MC sirsa and bye At all the polling
elaction of Panchayt station located under
the respective
municipal council /
| Panchayat

31, | 3 Month To Prevent burnig of paddy straw district sirsa
32| ZIT0.2008 473 employees dharma at front of civil hospital | 1 km Radius of eivil

Sirsa nospital sirsa

33, | 26.11.2016 o | COLYU 5irsa Examination Various centre
02.12.2016 .
34, | 22012007 Akhil Bhartly Jat 5anghrsh Samitl aandolan DHstrick sirsa
33, | OF.03. 2007 to | HESE EXAMINATION sce. and sr. sec. (regular’ YAnous centre district
| b8.04.2017 open) dirsa
36. | 18.03.2017 to | akhil Bhartiy Jat Sanghrsh Samiti sandalan district sirsa
| 20.03.2017
37. | 3 Month To Prewent burnig of paddy straw district sirsa
38, | 18.08.2017 Account of prevalling law and order situation district sirsa
39. | 17.09.2017 to | HESE open schoal and sec open school Various centre
| 16.10.2017 examination
40. | 05.12.2017 NHM Employees strike District Sirsa
41, [ 23.12.2017 to | HTET EXAM Various centre
| 24.92.2017
42.| 25.01.2018 Regarding Film Padmawat District Sirsa
43, | 15402-2018 sh amit Sah BJF president Adress Rally o Jind | District Sirsa
i Akhil Bhartiy Jat Sanghrsh Samiti aandolan to
call delhi kooch bike ride
a4, | 23-02.2018 Akhil Bhartly Jat Sanghrsh Samitl aandolan to | District Sirsa
call delhi kooch
45. | O7.03,.2018 to | HBSE EXAM Yarious centre
03.04.2018
46. | 01.06.2018 to | gaon bandh call by the farmer District Sirsa
10.06.2018
47. | OF .07 . 2018 ko | HESE EXAMINATION july 2018 Varfoas centre
26.07. 2018
48. | 28.07. 2018 to | Regarding Kawd District Sirsa
05.08. 2018
49, | 10.08, 2018 Ercrochments in municipal area District Sirsa
50, | 04.09.2018 Panchayak Raj bye election At all Respectlve PS
Panchayat Raj bye
election
51. | D6.02.2018 to | hbse examinaticn Varfous centre
20.09. 2018
52. | 08.09.2017 Regarding SYL - Haryana bandh by INLD District sirsa
__53.| 08.09.2018 Regarding Law and arder - Bhart Bandh District sirsa |
12.12.2018 Rajsthan vidharsabha election Bistrict sisa  villages
near 5 km Rajsthan
State border
9% | 43.12.2018 HE5C MALE CONSTABLE EXAM Yarious centre
26, | 08.01.2019 to | Sary HKarmchari sangh, Haryana Roadwayes District sirsa
09.01, 2019 warlt::r B Jolnt Action Commities State Level
Stn
57. | 10.01.2019 DERA SACHA SAUDA District sirsa
5&. | 05.02.201%9 HHM EMPLOYEES STRIKE 200 mtr around civil
hospital sirsa
59, | (15.04.2019) 1 | To Prevent burnig of paddy straw districk sirsa
Manth
60. | 26.05.2019 HPSC conduction Maib Tehsildar exam Various centre
ot. | 23.05.2023 due to loksabha election -2019 counting hatl
at COLL sirsa
62. | 11.06.2019 Regarding BOREWELL district sirsa
63, | O7.07. 10 bye election panchayt PS chautala ward no 17
black Dabwali
64. | 02.07.2019 to | COLU Examination Various centre |
29.07.2019
6%, | 17.09.2019 to. | regarding kawad yatra district sirsa
30.,07.2019
66, | 22.07.2019 to | regarding NCVT exam Yarious centre
09.08. 2019
67. | 05.09.2019 to | HBSE examination Varjous centre
19.09.201% ) J
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6B. | 21.09.2019 to | HSSC Clerk Exam 2019 | Various centre
23.09. 2019
69, | (16 A0.2019) 3 | To Prevent burnig of paddy straw district sirsa
Month
70, | 09.11.20M9 Prnnu.mtéfnent of werdict by Hon'bbe Supreme | district sirsa
Court of India on the Ram janamabhumi amd
babri masjid
71, 161,209 to | HTET EXAM Various centre
1711209
72, 07.01.2020 sary Karmchari sangh, Haryana Roadwayes Districk sirsa
worker & Joint sction Committes State Level
Strike
73. | 29.01.2000 regarding Bhart band -bamsef , bhim army etc | District sirsa
74, | 09.02.2020 bye election panchayt respective ps
V5. | 23023010 call for bhart bandh District sirsa
76.| 15.04.2020 Crop Residue Burning District sirsa
7. 29,04, 2020 Mustard Purchase District sirsa
78. | 30.06. 2020 Covid Cistrict sirsa
9. | 06.01.2021 Exam Gram Sachiy YWariows centre
80. | 14.01.2021 Exam LA/ Female Sup. Various centre
a1. | 02.03.2021 BSEH Bhiwani Exam Variows centre
A, | 0F.04. 2021 | Crop Residwe Burning District Sirsa
83, | 26.07. 2027 | COLLY Exam Yarlouws cenire
Ha, | 04,08, 2027 | male Constable Exam H55C Yarious centre
85, [ 13.08. 208 B5EH Bhiwani Exam Yariouws centre
86, | 14.08.2023 Drone Flying District sirsa
&7, | 02,0920 HCS Exam Yarious centre
BE. | 10.09.2021 HCS Exam Various centre
&9, 1 30.09.2021 Ellenabad Bye Election District sirsa
90, | 05.10.2021 Crop Residue Burning District sirsa
91, | 22.10.2021 Ellenabad Bye Election District sirsa
§2. | 19.10.2021 Ellenabad Bye Election District sirsa
93, | 27.10.2001 Ellenabad Bye Election District sirsa
o4_| 15122001 BSEH Bhiwani Exam Various centre
oY, | 22.12.2021 HS5C Exam Yarious centre
G964, | 05042022 Crop Residue Burning District sirsa
97. | 21.04.2022 Pashu Chara District sirsa
98, | 27.04. 2028 Pashu Chara District sirsa
99| 17.05.2027 Drone Flylng District sirsa
100] 15,06, 2022 WC Election District sirsa
101] 70.08 2027 Lumpy Skin Deases District sirsa
102 02.11.2022 | Panchayat Election District sirsa
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103 02.11.2022 CET Exam Yarious centre
104) 07112022 Panchayat Election Dristrick sirsa
105{ 16.12.2022 COLU Exam Yarious centre
106 25.01.2023 Drone Flying District sirsa
107 21.02.2023 Blade Wire Pistrict sirsa
108) 12.04.2023 Crop Residue Burning District irta
109 12.05.2023 Dron= Flying District sirsa
110] 04,07, 2023 Havad Yatra District sirsa
111] 08.07.2023 Panchayat bye Election District sirza
|
113 27.07. 2023 : BRiwani Exam Yarous centre
Dhistrict Fatehabad
5r. Period of | Purpase Flaces where the
Ho. impasition of Section 144 Was
section 144 imposed
1. 194-265/M4 Dated | Regarding updating information of daily | Fatehabad
14-01-2015 visitors/stavers in  thelr hotels/coyber
cafes by Cyber Cafe/Hotel owners in
district Fatehabad
Z 334-600/MA  Dated | For ban on purchase, sale and storage of | Fatehabad
27-0-2015 Chinese thread in district Fatehabad.
3 1947-97 /M4 Dated | 2015 Regarding ban on burning of residue | Fatehabad
06-04-2015 during wheat harvesting in Fatehabad
district.
4, IN9-3300/MA Due to agitation in District’ Fatehabad, | Fatehabad
Dated 04-06-2015 | there i3 & possibility of temsion,
annoyance, obstruction or njury to a
person, danger to human life and
property and disturbance of public peace
im the area of District Secretariat
Fatehabad. In order to stop the
agltation/dhama In the area of District
secretarial Fatehabad being held by
various organizations. and associations
regarding thelr demands.
5 46924769/ NA in District Fatehabad, according to the | Fatehabad
Dated 04-08-2015 | orders of the Honble Supreme Court, no
Jugaad should rum on the road.
b. 3T1E1-5230/MA Regarding strike by Haryana Roadways | Fatehabad
Dated 31-08-2015 emplovess in district Fatehabad.
¥ Shdh- 3696 ML Regarding ban on buning of residue | Fatehabad
Dated 28-09-2015 during harvesting of paddy crop In
Fatehabad district.
B. 6817-70/MA Dated | Due to  the agitation in  District | Fatehabad
02-12-2015 Fatehabad, there & a possibility of

tension, anngyance, obstruction or infury
to the person, danger to human life and
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property and disturbance of public peace
in the area of District Secretariat
Fatehabad. In order &0 stop the
agitation/dharna In the area of District
Secretariat  Fatehebad being held by
variows organizations and associations
regarding their demands,

9. 1904-50/ vty Dated | Regarding removal of blade wires | Fatehabad
0Z-03-2016 planted by farmers around their fields
within the limits of distnict Facehabad,
10. 1960-2003/ Ma Regarding Zia Parishad elections in | Fatehabad
Dated 03-03-2014& Fatehabad district.
11, 3005-48/M4 Dated | Regarding ban on stubble buming during | Fatehabad
08-04-20156 harvesting of wheat,
12, 5700-60/MA Dated | To stop the battling af | Fatehabad
19-07-201é& Bwittambijpwadsinpak-Geepadmit in
district Fatehabad.
13. 5874-59407 WA Regarding banning belt, hockey, loud | Fatehabad
Dated 28-07-2016 soured after the arrival of Kavadis in
district Fatehabad,
14, &403-63 /M8 Dated | Due to  the awitation 0 District | Fatehabad
16-08-2016 Fatehabad, there is a possibility of
tension, annoyance, cbstruction or injury
to che person, danger to human life and
property and disturbance of public peace
in the area of District Secretariat
Fatehabad. In order to stop the
agitation/dharna in the area of District
Secretariat  Fatehabad being held by
various organizations and assoclations
regarding thelr demands.
15, BEI6-Te/MA Dated | Regarding strike by Harvana Roadways | Fatehabad
01 -089- 2016 employess in district Fatehabad.
16, T434-94 08 dated | Regarding ban on buming of residue | Fatehabad
29:09-201 b+ during harvesting of paddy crop in
Fatahabad district.
17, THGL-T952 WA In district Fatehabad, the paddy crop | Fatehabad
Daated 06-10-2076 | gets collected in the mandis due o
which the farmer spreads the paddy in
the mandiz. To prevent jam situation on
the roads.
14. B2TT-3337 WA Due to agitation in District Fatehabad, | Fatehabad
Dated 18-10-2016 | there is & possibility of tenslon,
annoyance, obstruction or injury to a
person,  danger to human  life and
property and disturbance of public peaca
in the area of DMsirick Secretariat
Fatehabad. In order to stop ihe
agltation/dharna in the area of District
secretariat Farehabad bDeing held by
various organizations and associations
regarding their demands.
19, | 9947-9964/MA Fatehabad to prevent drought of dry | Fatehabad

Dated 14-12-216

fodder (Bhusa) in district Fatehabad
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20. 1582- 1650/ MA Due to the agitation In  DistAct | Fatehabad
Dated 20-02-2017 | Fatehabad, there is a possibility of
tension, annoyance, obstruction or injury
to the person, darger to human life and
property and disturbance of public peace
in the area of District Secretariat
Fatehabad. In order to stop the
agitation/dharna in the area of District
Secretariat Fatehabad belng held by
various  organizations and associations
regarding their demands.
21, | 4759-4E10/MA Regarding banning Dell, hockey, loud | Fatehabad
Dated 06-07-2017 | sound after the amival of Kavadis in
district Fatehabad.
22, AOEE-S016 A Due to  the apgitation in “District Fatehabad
Dated 14-07-2017 | Fatehabad, there is a possibility of
tension, annoyance, obstruction or injury
to the person, danger to husman Life and
property and disturbance of public peace
i the area of District Secretariat
Fatehabad, In order to stop the
agitation/dharna in the area of District
Secretariat Fatshabad beimg held by
various  organizations and associations
regarding their demands.
23, | 5641-5900/MA Chief Dera Sacha Sauda In District | Fatehabad
Dated 19-08-2017 Fatehabad, Fatehabad during appearance
in C.B.I. Court of Sirsa
24, TH64-7220/MA Regarding ban on burming of resicue | Fatehabad
Dated 22-09-2017 | during harvesting of paddy crop in
Fatehabad district.
25. | 9653-73/MA Dated | Regarding strike by Mational Health | Fatehabad
12-12-21 7 Mission employess in District Fatehabad.
26. | 9851-71/MA Dated | Regarding strike by Haryana Roadways | Fatehabad
I7-11-2M7 employees in district Fatehabad.
27. 438-T0/MA  Dated | During the release of film Padmavat on | Fatehabad
24-01-2018 25.01.2018
28. | 1021-70/MA Dated | 5hri Amit Shah B.J.P. during the arrival | Fatehabad
14-02-2013 of the President
9. 1224-74/MA Dated | Regarding strike by Haryana Roadways | Fatehabad
19-02-2018 employees in district Fatehabad.
30. 2337-77/MA Dated | Regarding ban on burping of residue | Fatehabad
05-04-2018 during harvesting of paddy cop in
Fatehabad district.
31, | 2471-2551/MA, Dua to the agitation in District | Fatehabad

Dated 09-04-2018

Fatehabad, thers iz & possibility of
tenslon, annoyvance, abstruction or injury
to the person, danger to human life and
property and disturbance of public peace
in the area of Ditrict Secretariat
Fatehabad., In order to stop the
agitation/dharna In the area of District
Secretariat Fatehabad being held by
various organizabions and associations
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regarding their demands

32. | 4736-86/Me Dated | Regarding the removal of the blade wires | Farehahad
25-06-2018 planted by the farmer arownd his fields
within the limits of district Fatehabad
33. | 5656-94/MA Dated | To prevent bumming of fallen leaves, | Fatehabad
17-07-2018 gress, garbage, plastic, polythene from
bress. within  the  lmits of  district
Fatehabad
34, 13387118/ MA Fatehahad
Dated 18-07-2018
15, | 5964-6000/MA Regarding ban on belt, hockey, loud | Fatehabad
Dated 27-07-2018 sound after the arrival of Kavadis in
district Fatehabad
6. | 6436-86/Ma Dated | Aegarding strike by Haryana Roadways | Fatchabad
06-08-2018 emplovees in district Fatehabad,
7. A020-60/MA  Dated [-JUI'i!‘iE the by-election for the post of | Fatehabad
11-08-2018 Scheduled Caste Sarpanch in village
Bafjalpur district Fatehabad
8. | 7062-T142/MA Regarding strike by Haryana Roadways | Fatehabad
Datad 04-09-2018 employees in district Fatehabad
19. TI92-8017 /MA Regarding ban on buwming of residue | Fatehabad
Dated 05-10-2018 during harvesting of paddy crop in
Fatehabad district
4£0. | B035-70/MA Dated | Regarding ban on bwmning of residue | Fatehabad
07-10-2018 during harvesting of paddy crop in
Fatebabad district
a1, | 8145-8200/MA Regarding strike by Haryana Roadways | Fatehabad
Dated 15-10-2018 | employees in district Fatehabad
a2, 8213-8783 /M4 Student  undan  elections  in varlout | Fatehabad
Dated 16-10-2018 colleges in district Fatehabad during 8.00
am to 07.00 pm
43, | 8625-95/MA Dated | Regarding strike by Haryana Roadways | Fatehabad
18-10-2018 employees in district Fatehabad,
dd, G 75-9350/ MA Bar council elections Im Fatehabad | Fatehabad
Dated 01-11-2018 district from 10.00 am to 05.00 pm in
Fatehabad, Ratia and Tohana
45. | 9446-9524/MA Regarding ban on buming of resldue | Fatehabad
Dated 08-11-2018 | during harvesting of paddy crop in
Fatehabad district
A6, 10267103307 MA In view of the Rajasthan Vidhansabba | Fatehabad
Dated O6-12-2018 General Electiom 2048, during the
completion of the election process in the
radius of about 3-3 kilometers along with
the inter-state barder af
Fatehabad District
47. | 10343-73/NA Dated | During Municipal General Election Jakhal | Fatehabad

06-12-2018

Mandf and Um Mandal Adhikar Tohana &
District Fatehabad
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48, 761-300/MA Dated | Regarding strike by Haryana Roadways | Fatehabad
07-01-F049 emapioyess in district Fatehabad
49. | 461-500/MA Chief of Dera Sacha Sauda in district | Fatehabad
Dated!0-01-2019 Fatehabad, during his appearance in the
CBl court of Sirsa
50. 734-765/MA Dated | Chiel of Dera sacha Sauda in district | Fatehabad
16-01-201%9 Fatehabad, during his appearance in the
CBI cowrt of Sirsa
51. 1316-65/M4 Dated | To prevent burning of falien leaves, | Fatehabad
11-02-2019 grass, parbage, plastic, polythene from
trees  within the limits of district
Fatehabad
57, T4R5- 7550/ WA During Lok Sabha General Election in | Fatehabad
Dated 14-03-2019 strict Fatehabad
53. | 2551-2625/MA During Lok Sabha General Election in | Fatehabad
Dated 14-03-2019 District Fatehabad
54, | 2703-2773/MA During Lok sabha General Election i | Fatehabad
Dated 15-03-2019 District Fatehabad
55 36332702 FMA Diring Lok Sabha Geéneral Election 0 | Fatshabad
Dated 15-01-2019 District Fatehabad
6. | 3544-3600/MA Regarding ban on buming of residue | Fatehabad
Dat=d 10-04-2019 during harvesting of wheat crop in
district Fatehak
ET. 4315-36/M4 Dated | During Lok Sabha General Election in | Fatehabad
10-05-2019 District Fatehabad
58. 43376184 Dated [-Jurlng Lok Sabha General Election in Fatehabad
10-05-201% District Fatehsbad
TR 4436-85,/M4 Dated | During Lok Sabha General Election In | Fatehabad
10-05-2019% District Fatehabad
&0, 4354435/ MA During Lok 5abha General Election in | Fatehabad
Dated 10-05-201% District Fatehabad
61, 4487-4537 /A During Lok Sabha General Election in | Fatehabad
Dated 12-05-2019 District Fatehabad
62, 44BT- 4537 IMA During Lok Sabha Geperal Election in | Fatehabad
Dated 12-05-2019 CH=trict Fatehabad
63. AT75 450 MA Regarding bam on buming of residue | Fatshahad
Dated 08-05-2019 | during harvesting of wheat crop in
district Fatehabad
b, ATT] 4871 FMhA During Lok Sabha General Election in Fatehatad
(rated 20-05-2019 District Fatehabad
&5, 4013-62 /M4 Dated | During Lok sabha General Election n | Fatehabad
12-05-2019 District Fatehabad
o6, | 5626-75/MA Dated | Regarding not Leaving the borewell open | Fatehabad

10-06-2019

after shifting the tube well
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&7, 539 7-6050/ WA During Panchayat Genmeral Election in | Farehabad
Dated 27-06-2019 District Fatehabad
&8, 8276-96/MA Dated | During the General Election to the Fatehabad
25-06-2019 Legislative Assembly in District
Fatehabad
69, A297-83721/MA During the General Election to the | Facehabad
Dated 26-09-2019 Legislative Assembly in District
Fatehabad
70. B343-65/MA Dated | During the General Election to the | Fatehabad
27-09-201% Legislative  Assembly  in  District
Fatehabad
71, | 8406-23/MA Dated | Regarding ban on bumirg of residus | Fatehabad
M -10-21% during harvesting of paddy crop in
Fatehabad district.
72, B322-41/MA Dated | During the General Election to the | Fatehabad
I7-09-2049 Legislathve Assembly  In District
Fatehabad
73, | 6463-B2/MA Dated | Regarding ban on belt, hockey, loud | Fatehabad
17-07-2019 sound afer the arrival of Kavadis in
district Fatehabad
74, BATI-05/MA Dated | During the General Election to the | Fatehabad
18-10-2019 Legislative  Assembly  in District
Fatehabad
75, EF17-47/MA Dated | During the General Election to the | Fatehahad
16-10-219 Legislative  Assembly  in District
Fatehabad
76. 8831-52/MA Dated | During the General Election to the | Fatehabad
18-10-2019 Legislative Assernbly in District
Farehabad
77. | B853-72/MA Dated | During the General Election to Lhe | Fatehabad
18-10-2019 Legislative  Assembly in District
Fatehabad
78. | 8896-15/MA Dated | During the General Election to the | Fatehabad
18-10-2019 Legislative  Assembly in  District
Fatehabad
79, BEDG-I0/MA  Dated | During  the General Election to the | Fatehabad
18-10-2019 Lagiclative Assembly in District
Fatehabad
80, | 9220-50/MA Dated | Regarding ban on burning of residues | Fatehabad
O5-11-101%9 during harvesting of crops in district
Fatehabad
A1, 9373-18/MA Dated | Regarding making arrangements in Shia | Fatehabad
0%9-11-2019 Central Wagf Board of LLP. vs. Sunni
Central Wagf Board LLP. and M. Siddig
and ather cases an 09.11.2019 in District
Fatehabad
82. | 101-118/MA Dated | Regarding strike by Haryana Roadways | Fatehabad

04-01-2020

emaloyess in district Fatehabad
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a3, 2316-2415/ MA Regarding making arrangements in case | Fatehabad
Dated 21-03-2020 af COVID-19 in district Fatehabad
a4, G704-63/M4 Dated | Regarding making arrangements in case | Fatehabad
09-06-2020 of COVID-19 in district Fatehabad
a5, 5121-50/M4 Dated | Regarding ben on burning of residues | Fatehabad
11-04-2020 during harvesting of crops in  district
Fatehabad
86, 5432-5531 /MA Regarding making arrangements in case | Fatehabad
Dated 15-04-2020 of COVID-1% in district Fatehabad
a7. F161-TZ00 MA ﬁurim_:, the proper functioning of mustard | Fatehabad
Dated 28-04-2020 procurement
[Ty O079-9128 /MA Regarding making arrangements in case | Fatehabad
Dated 18-05-2020 af COVID-19 in district Fatehabad
849, 1119711250/ A Regarding making arrangements in case | Fatehabad
Dated 01-07-2020 of COMID-19 in district Fatehabad
o, 14 3ES- 455 /A Ttega.rdfing ban on burning of residues | Fatehabad
Dated 25-09-2020 during harvesting of crops in district
Fatehabad.
91, 15151-75/MA Dated | Regarding ban on burning of residues | Fatehabad
12-10-2020 during harvesting of crops fn district
Fatehabad
92, 16507-38/MA Dated | Regarding strike by Haryana Roadways | Fatehabad
19-11-2020 emplovess in district Fatehabad
53, 16761-80/MA Dated | Indian farmers union, farmers and others | Fatehabad
74-11-2020 announced to march to Pelhi
0, 17609-678 /MA Regarding making arrangements in case | Fatehabad
Dated 12-12-2020 af COVID-19 in district Fatehabad
95, 872-9211/MA  Dated | About making republic day celebration in | Fatehabad
25-01-2021 district fatehabad
Gh, T8930 3629 Ma Begarding making amangements in caze | Faiehabad
Datad 27-03-2021 af COVID=1% in district Fatehabad
97 4061-4165/MA Regarding ban on burning of residues | Fatehabad
Dated 07-04-2071 disring  harvesting of crops in district
Fatehabad
04, 13275-91/MA Dated | Crving over burning of crop residue | Fatehabad
01 -10-2021 during harvesting in district Fatehabad
99. | 14459-74/MA Dated | During visit of the Honorable Chief | Fatehabad
14-11-2021 Minister, Haryana GOvE.
hoo. 526/ MA Dated | About making republic day celebration In | Fatehabad
15-01-2022 district fatehabad
fol. 1764/MA Dated 25- | During the nationwide strike by the | Fatehabad
03-2002 Federation employees in district
Fatehabad for their demands
02, T709- 1815/ MA During Bhihwani Goard Exam in DMstrict | Fatehabad
Dared 28-03-2022 Fatehabad
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O3, 1936-47/M4 Dated | Regarding ban on burning of residues | Fatshabad
01-04-2072 during harvesting of crops in district
Fatehabad
H (04, 2389 /A Dated 21- | Regarding ban on burning of residues | Farehabad
Oad-30232 during harvesting of crops in district
Fatehabad
i} 097-31137/ WA Risk of death due to drowning due o | Fatehabad
Dated 26-05-2022 strong and high depth while bathing
irsbde the canal in district Fatehabad
106, 3114-1126/ MA Section 144 in district Fatehabad in view | Fatehabad
Dated 26052021 of the current situation and terrorist
incidents In the neighboring state of
Punjab
HO7F, 3324-44/M4 Dated | During  Municipal  Council/Municipal | Fatehabad
09-06-3022 elections in District Fatehabad
108. A16T NN Dated 12- | Regarding ban on belt, hockey, lowd | Fatehabad
07-1022 sound after the arrival of Kavadis in
district Fatehabad
M09, A911/MA Dated 20- | During animal related disease in districk | Fatehabad
08-2022 Fatehabad
110. 4BB4/MA Dated 13- | During the making of Independence Day | Fatehabad
08-z022 celebrations in District Fatehabad
111 T003/MA Dated 22- | Regarding ban on buraing of residues | Fatehabad
09-2012 during harvesting of crops in district
Fatehabad
112 7450/MA Dated 16- | During Zilla Parishad and Panchayat | Fatehabad
11-2017 LSamitl Electlons in District Fatehabad
(EEN ZBB-305/M4 Dated | During wisit of the Honorable Chief | Fatehabad
19-01-2023 Minister, Haryana Govt
114. 470/MA Dated 24- | During making district level republic day | Fatehabad
01-2023 function in district Fatehabad
15, ERESMA Dated 05- | Baba Pradeep, who was taken out from | Fatehahad
03-2013 Gurdwara  Chandpura in  district
Fatehabad, durlng the making of the
main granthi in the Gurdwara
16, 1205-29/MA  Dated | During appointment of local employees | Fatehabad
10-04-2023 in Gorakhpur nuclear power plant In
district Fatehabad
f17. 1969/ MA Dated 13- | Regarding ban on burning of residues | Fatehabad
04-2023 during harvesting of crops in district
Fatehabad
f1R. 1660/ WA Dated 19- | At Examination Venwe in District | Fatehabad
i05-2013 Fatehabad
FH. 1914-315/MA Dated | Farmers in  Shahabad of [Dustrict | Fatehabad
O7-06-2023 Kurukshetra in District Fatehabad
a0 3111/MA Dated 23- | During  the  examination at the | Fatehabad
06-2023 examingtion venue in district Fatehabad
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121, | 2333.50/M4 Dated | Village Chandpura during flood in district | Fatehabad
14-07-23 Fatehabad
22, | 2360/MA Dated 17- | During flood in district Fatehabad Fatehabad
07-1023
173, | 2494/MA Dated 11- | During the arrival of Honarable Chief | Fatehabad
08-2023 Minister in District Fatehabad and making
Independence Day celebrations
District Rewari
- g Period of Purpose Place where the section
Ho. | imposition of 144 was imposed
Section 144 :
_1__..': 13.01.2015 Far recrod of visiting persion Distt, Rewari
2 | 11.02.201% For maintain Law & Orders Dristt. Rewari
3 17.03.2015 Feerying /Transporting of the end | Distt. Rewari
products by the Abattpirs in open
veshicles
4 17.03.2015 Red. Safty B Secorty for School Bus Distt. Rewari
5 17.03.2015 Req. Selling of meat Distt. Rewari
& 17.04.2015 For movement of convoy of veh 'E.lﬁ.m | Distt, Rewari
7 17.04.20n5 To close the l1qu::|r wends in ML C. Limit Distt. Rewari
8 22 04 20N % Reg, prohibit the brick klin for buring ristt, Rewari
straw of wheat
9 040562015 Baning an burm of straw wheat/paddy Distt. Rewari
10 14.06.2015 instal CCTY Camers and Guards fn Distt, Rewari
Banks/ ATWs
11 14.07.2015 Education of Guest Teachers Distt. Rewari.
12 30,07 2023 Thekri Pahera Distt, Rewari
13 30,07 202 % Update of visitors in hotles Distt, Rewarl
14 03.08.2015 Reg, Kanwar Yatra Distt, Rewarl
13 04.11.2015 Reg. Dewall Festival Distt, Rewari
1& 10.11.2015 Sale gurad for preventing the loss of Distt. Rewari
human life
17 03.12.2015 Instal CCTY Camers and Guards in Dvistt, Rewari
Banks/ATMs
18 06012016 Rea. GP General Election-2016 Distt, Rewar
19 06.01.2016 Reg, ban for selling of Liquor Distt, Rewari
20 06.01.2016 Reg. we of loud speakers Distt. Rewari
21 11.01.2076 Aeg. ban for selling of liquor in GP With in 3 KM of polling
Election area
2 04.05.2016 Ban on buming of Straw of paddy/wheat | Distt, Rewari
23 20.05.2M6 Ban on selling liquor reg M.C. Election With in 3 KM of polling
anrea
24 20.05.2016 For Law & Order for M.C., Election Distt, Rewar
5 17.08.2016 Ban on China Dor Distt, Bewari
25 31.08.2076 For Strike of Sarvs Karamchari Sangh Distt, Rewari.
Haryana
) 03 11.20n6 Install fog light on vehicles Distt, Rewar
28 16.12.2016 Ban of fire in afr | Distt, Rewari
29 05072017 Conduct of Exam. of D,Ed/D.EL.ED | ‘With In two hundarded
araund of Exam. Centres
40 243.10.207 For puchasing of Millet | Distt, Rewari
1 21.11.27 Ban of DJ Distt. Rewari
32 [13.02.2018 Law & Oder on Balidan Diwas Distt. Rewari
a3 05.02.20M8 Sec. & 5r. Sec. Exam. With in two hundarded
around of Exam. Centres
34 07.03. 28 Ban on DJ & Fire Crackers Distt. Rewarl,
35 30.04.2018 Ban on burning of Straw of paddy/wheat | Distt. Rewari
(36 [07.05.2018 Ban on 0 — Distt. Rewari
a7 25.05.2018 Reg. Addmission for BPL Students 134-K Distt. Rewari ]
a8 21.06. 2018 Yerification of rent persons | Distt. Rewari
39 21.06.2018 Install CCTY Camers and Guards in | Distt. Rewar
Banks/AThs
40 21.06.2018 Reg. Verfication of Empolyees in | Distt. Rewari
Company
41 05.07.2018 Ban on [ Distt, Rewari
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42 16.07.2018 | For verification of outsider in Hotles Distt. Rewar
43 30.07.2018 | Ban on China Manza Distt. Rewari
e 23.08.2018 Ban on get-togather in canal banks Distt. Rewari
45 05.12.2018 Instruction reg. vehicles accident due to | Distt. Rewari
fogey weather
46 15.04.2019 Ban on get-togather in canal banks Distt. Rewari
47 05.05.201% Reg. Law B Order for Dharans Distt. Rewari
48 25.07.2019 Reg. Law & Oders on Maha Shiv Ratri Distt. Rewari.
49 | 79.07.201% | For diversion of heavy vehicles Distt. Rewari
a0 02.09.2019 R.'E'E Sec. & 5r. Sec. Open Exam. ‘With in twe hundarded
HAE around of Exam, Ceritres
51 10.09.2019 Reg. Ganesh Visarjan Distt. Rewari
7] 18.09.2019 Exam. for the Post of Clerks With in two hundarded
around of Exam. Centres |
53 26.09.2019 IE.:l'-r ?: Order during the Vidhan Sabha Distt. Rewari
ection
54 17.10.2019 Law & Order during Visit of Hon'ble Distt. Rewar
Prime Minister
55 08.11.201% Install CCTY Camers and Guards in Distt. Rewari
Banks/ATMs
56 08.11.201% Law & Order during Ramjanambhumi-
Babari Masjid hearing
57 13112019 HTET Exam. With in twoe hundarded
- . around of Exam., Centres
58 20.12.219 Instruction for vehicles due to Foggy Distt. Rewari
Weather
59 0F.01.2020 Install CCTY Camers and Guards in stt. Rewari
Banks/ATMs
60 13.02.2020 Divort of vehicles Distt. Rewar
&1 22.02.2020 Law & Order for launching of "Shooter Distt. Rewari
Flim™
62 02.03.2020 Reg. CAA Distt. Rewar
B 01.07.2020 Reg. Lock Down Distt. Rewari.
64 15.07.2020 Reqg. Movement of heavy traffic Distt. Rewari.
k5 21.07.2020 Install CCTY Camers and Guards in ristt, Rewar
| Banks/ATMs
66 | 04.08.2020 Movement of Heavy Vehicles Distt, Rewari
¥ 11.08.2020 Festival of Shri Krishna Jamashti Distt. Rewari
[} 13.08.2020 Prohibit roaming/movement of cattle Distt. Rewari
&9 29092070 Install CCTV Camers and Guards in Distt, Rewan
Banks/ATMs
70 20.10.2020 Movement of heavy vehicles Distt. Rewari
A 11. 11 2020 Covid-2019 directions Distt. Bewari.
7 21.01.2021 Verify the character of employess of Distt. Rewar
Companies
3 15.02.2021 Instatll CCTY Camers and Guards in Distt. Rewari
Banks/ATMs
74 15.02.2021 Ban on blocking of roads/railway tracks | Distt. Rewari
atc
73 13.03.2021 For wearing of Masks Distt. Rewari _
76 16.04.2021 Install CCTY Camers and Guards in Distt, Rewar
Banks/ATMs .
77 22.06.2021 Install CCTV Camers and Guards in Distt, Rewar
Banks/ATMs
7B 10.08 2087 Ban on FU _IE of drown Distt. Rewari
79 12.08.2021 Ban on China Manza Distt. Rewarl.
D 12.08.2021 Verification of tenants Distt. Rewarl
| 81 25.08.2021 Install CCTV Camers and Guards in Distt. Rewari
Banks/ATMs
82 25.10,2021 Install CCTV Camers and Guards in Dstt. Rewan
Banks/ATMs
L] 25.11.2021 Ban on flying of drown Distl. Rewar
B4 07.12.2021 R%Erlt_rgl}f heavy vehicles Distt. Rewari
85 13122021 HTET Exam With in two hundarded
around of Exam. Centres
Bb 17.01.2022 Veritication of outsider visitors Dvistt. Renwari. |
E7 18.01.2022 " install CCTY Camers and Guards in Distt. Rewari
| Banks/ATMs
EB 09.03,2022 | Ban on China Manza Distl. Rewari
B 47,03, 2022 | Agistation of Haryana Roadways Unions Distt. Rewarl N
%0 | 29.03.2012 | Exam. of Sec. & 1. Sec. Open Scheal With in_two hundarded




62

Bl § around of Exam. Centres
N 15,04.2022 Ban on burning of Straw of paddy/wheat | Distt. Rewari
a9z 15.04.2022 Install CCTY Camers and Guards in Distt. Rewari
i | Banks! ATMs
93 | 21.04.2002 Distt. Rewari.
04 19.06. 2022 Youth Sangathan against Agnipath Distt, Rewari
Lcheme
95 28 06,2022 Install CCTY Camers and Guards in [vstt. Rewar
I Banks/ ATMs
9% 01.07. 2002 LG/ PG Exam. With in two hundarded
around of Exam. Centres
oy 10.07 . 2022 Ban on China Manza Distt, Rewari
98 19.07. 2002 Reg. HCS Exam. Distt, Rewar
99 06.0B.2022 Ban an Dharna's Distt, Rewarl
100 | OB.0B.2002 Ban an Drown Distt. Rewari
101 | 20.08.20d2 Movement/Purchage of Cattales Distt. Rewari
102 31.08.2022 Install CCTY Camers and Guards in Distt. Reward
= Bamks/ ATMs
103 | 31.10.2022 Install CCTY Camers and Guards in Distt. Reward
Banks/ ATMs
104 | 26.12.2012 HTET Exam. With in two hundarded
around of Exam. Centres |
105 13.01.2023 Install CCTY Camers and Guards in Distr. Rewarl
Banbsd ATMs
106 | 20.01.2023 Verification of paying guest etc Distt. Rewarl
107 | 27.03.2013 install CCTY Camers and Guards in Distt. Rewar
Banks/ATMs I i
108 28.04.2013 Flying of LAY /drown | Distt. Rewar
109 30.05.2023 Install CCTY Camers and Guards in Distt. Rewar
Banks/ ATMs
110 24.07.2023 Ban on China Manza Distt. Rewari
111 | 31.07.2023 Ban on Keeping of Arms and Assembly of | Distt. Rewar|
3or mare Persons "
112 03.08.2023 Thikri Pehra Distt. Rewar|
113 07.0&.2013 Revoke of oders dated 31.07.2023 Distt. Aewarl
District Palwal
-1 Feriod of imposition | Purpose Place where the section
| N, of Section 144 144 was imposed.
l. 09.04.2015 to CCTV installation at Pumps'Banks etc [strict Palwal
0F.06, 2015
2, 13.07.2015 Guest Teacher Protest District Palwal
S 9092015 to next 02 | ooy ok 7 ST @Y 07.00 PM 3 10.00 PM [irricy Palwal
months
4. 29092015 tonext 02 |y & wEw & T 7 Ao T | District Palwal
momnths
3, 16,02 2016 s A & o District Palwal
f, FTO620018  to me'ﬂ' Eﬂﬁ TR A EE T & [isarter Palwal
31062016 EALIC
7 04072016 WET T FARE # geeg @ G A g | District Palwal
il
2 2007206 [red AJGPG Examination Dismrict Palwal
26.07.2016
i 0082016 | Ban an correction fluid & Thinner [Fistrict Palwal
1k, o108 2016 SKE & worker union sirike Dhistrict Palwal
11. 20, 10,2006 CCTY installation at Pumps/Banks etc Districe Palwal
12, | 19.10.2018 U & THE o AT J Fant | District Palwal
13. 24102016 ﬂqmﬂ; & yaaT W Dristrict Palwal
14, | 24.10.2016 TS BT T & WO & e COTV gy | District Palwal
ary
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15. | 27.10.2016 MHM FEEIRRT #r 22ad F 2 Districs Palwal
16. | 30.112016 w3l mw o dod Ay | District Palwal
17. | 13122016 a3 R # Ggm o uEh 8 District Palwal
WL ATy

18, [ 27012017 T sEET District Palwal
19, | 03.04.2017 i HEe A E District Palwal
20. | 26.09.2017 . T ey District Palwal
21, | 13122017 NHM ST #1 =E & 2R Distiet Palwal
23, | 23012018 T Seen S stre District Palwal
23. | M02.2013 e RoE FE e a1t Disrict Palwal
24, | 21022018 ffee @ &1 s=0a & o= District Palwal
25. | ZZ.02.2018 et S0 (00 Favmrey ) Disrict Palwal
26. | 09.04.2018 ARE &2 (GEN/OBC/SCST) Diswrict Palwal
27. | 15.10.2018 | s sda gfREe o Disrict Palwal
28. | 20.12.7018 I 2o S TEeT R ST Diswict Palwal
29, | 29.04.2019 #HE i = S A Disrict Palwal
30, | 09.10.2019 TE & = 6 AT wE a District Palwal
3 [ 1LI0300e | oy T T A District Palwal
32, | 07.11.2019 HTET & afer & =Hre | District Palwal
33, | 09.11.2019 A AT & WATCT U WIS M | Disict Palwal
34, | 11.12.2019 AN Aisn @ A9 Disirict Palwal
35. | 18122019 CAR e District Palwal
36. | 03.02.2020 T AT District Palwal
(37, | 03.02.2020 ST T District Palwal
38, | 27.02.2020 RsF THET District Palwal
39, | 27.42.2020 CAn fad District Palwal
40, | 17.03.2020 COVID-19 District Palwal
41, | 28.04.2020 % wlie A o Digiwict Palwal
42, | 24.05.2020 T = & S District Palwal
43. | 29.05.2020 fedr stw & 2R District Pulwal
44, 19412020 ¥ TEm District Palwal
45, | 05.07.2020 gas gET & 2 District Falwal
46. | 24.08.2020 COVID-19 Digwict Palwal
47, | 154092020 LG T & 2 District Palwal
48, [ 23.10.2020 i N S i District Palwal
49, | 10.11.2020 COVID-TY District Palwal
50. | 25.11.2020 femeht w0 (I fro gt District Palwal
51, | 07.12.2020 AT &2 (Rrae Tiage) District Palwal
52, | 17.01.2021 SH.SEL. Exam District Pzlwal
53. | 06042028 KMP Toll Diistrict Falwal
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54, [ 13042000 g s A FAw Ay | District Palwal
55 | 08102021 T e ——— 0 District Palwal
6, 17002021 CM Haryana visit at Skill University Dudhoka Dviariet Palwal
57, | 24.01.2002 A JET 0T & Diistrict Palwal
58 | 07.022022 Ferme w0 T 3 w ‘District Palwal
A0, | 5,02 102 UG/ pG i & 2l Driztrict Falwal
ol 24 0320022 U/PG T & Sha [aiserlet Falwal
61, | 04.04.2022 iR wEdm 5 F9E al | District Palwal
62, | 04.05.2022 CCTV Installation at Pumps/Banks etc, District Palwal
b3 1 1.052022 CHSE Exam [iserict Palwal
64, 15.06,2022 i ofiwz, g District Palwal
63, | 30.062022 UG/PG T & el District Palwal
66, | 22.07.2022 Open/Re-appear Exam District Palwal
67. | 20083022 I SERE Sras & e District Palwal
68 16092032 T I J S ail oo Distrier Palwal
69 [ 03012002 CM Harvana visit at sihol village District Palwal
700 | 04112022 CET Exam - District Palwal
Fa B 14,11.2032 Z. P, Panchayat sarmiti. sarpanch electicn Drisrrict Palwal
72, [ 25002002 HTET Exam District Palwal
73 | 1A220m UGIPG ofET & 24 District Palwal
T4 | 25.012023 Republic Day [istrier Palwal
75 | 22022023 Sr. Sec. Exam Diistrict Palwal
T, 172.02.2023 CESE Exam [Miserict Falwal
77 | 11042023 CM Haryana visit during Jansamwad District Palwal
78, | 16.05.2023 UGIFG Ther & he Diistrict Palwal
T, 30.05.2023 UGIPG mimr & 2toe Diistrice Palwal
80. | 24.06.2023 CM Harvana visit at Gadpari District Palwal
Bl. [ 06.07.2003 Rye Elections Panchaynt Districk Pabwal
B2, 06.07,2023 Kawad Yatra [xistrict Palwal
83, | 21.07.2023 Ohpen/Re-appesr Exam District Falwal
R4, HAOT223 0 MNuh Danga Dvisrrict Palwal
| 0R.0%.2033
District Mahendergarh
Sr Period of | Purpose Place  where the
(v imposition . of section 144 was
Section 144 B imposed
. [ 16-01-2015 | Intimation to respective Hotels & Cyber | Distt. Mahendergarh
. cafes to register customers details in CCTHS
citizen Portal
s 20-01-2015 | Imposing  prehibition  against the sale of | Distt. Mahendergarh
China dori made of synthetic- regarding
filling of status reports in CWP Mo, 437 of |
2015-H.C. Arora Vs State of Punjab & Others. i
1 09-12-2015 | @l e AT a3 Fswedl e smant ary | | Distt. Mahendergarh
4 12-02-2015 | & fée=t feew REe @@ @ Aot | Distt. Mahendergarh
FAFAHA] GRT A9 WU |
3 02-03-2015  #eshodifrar dwsh gwm R | Distt. Mahendergarh
| (Frafe ek ofemd st 2o
6 29-04-2015 | wimon {EEE TEONRT WEGT 99 9w g den | Distt. Mahendergarh
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o # oAgw oy BT o A T
v fedt B 2004 & RBrg A

03-05-2015

& y=feE =, W &4 wEem T F
o e FeeTE W OETHT 400 500
e A HUA ARl & e A e 0
T TR T B R sl & el

LY A

16-06-2015

Al oo fwRrmem deow & dovso
qliensl @ 4o O @ AR B

TIeEh A ToaTaT
aAE o200 W w
afafr &

13-07-2015

Fhamn A JERE SUNE aNE § T
wet wAard Agg A oad s dw omw
HAW sUNE SEYET HLAWE @ A9 AERER

T # W@ =W @9 3N 7 FF =90 T
& TEE W A% T TR T | T T e
| STE a9 T & T |

forn wgmeTs &

FRneror wrast @ Fasn
HEAET AR B 200
AT dE # |

10

31-12-2015

Lol re e

Distt. Mahendergarh

Lk

31-12-2015

To Ban Lowd Speaker during Eleciion period

Distt. Mahendergarh

12

17-03-2016

Agitaticn for acceptance of their demand by warious
Fohap Panchayals of Jai Cormmunicy,

Distt. Mahendergarh

13

28-05-2016

Agitation for accepiance of thelr demand by vnrluu&
Khayp Panchayars of Jai Community

5 | Distt. Mahendergarh

14

24-06-2016

WEE UH Wfen saRn oA T o e

fﬂaﬂﬁmmﬁﬂmﬁﬂﬁr{rmmﬂm:

Distt. Mahendergarh

15

03-03-2017

HEoElT Ay s (dEw e )
et S -2007

s fmn @ oo
T TR OfEm degl
#r 200 Wex & o

#

16

19-05-2017

G wieoos # wvew & oo & aw @
FOdmEr i FeE O O B OnE Org ugeer O
mraE T &

Distt. Mahendergarh

17

05-07-2017

#ipraoeze  sfrovzo wa fesh iR
Aol o7 ol JEE 2007

Distt. Mahendergarh

18

22-08-2017

TEfRa AR 4 H@ear Hte & @rems e
e U7 I sepEnl g P camwwn o #He
A & aoe & T

19

26-09-2017

o Ak T e att & odw s |
AR AT |

Distt. Mahendergarh

Distt. Mahendergarh |

12-12-2017

TAOTEIDUAD FHAAT T fEaTd §4 09
fFafae tew givasl & o 3cue oee &
o pudl

FIFET FATES g
SOFEY g arEl
HEN; OO & 2
AT & ol # |

| &1

[ETE S

24-01-2018

maa fres Rifea & & @mor St e
# d@= wF #@=d & w89 & ar

Distt. Mahendergarh

23-05-2013%

Tao #ieme B @ & A0t o ¥ R A
T EHA B Few # P U Oy RO @
HerAe g & fonet & @ aw niEe s
e T & T

Distt. Mahendergarh

245-05-2018

Awos T # mw A oo A g owww @
S TR O O UEEYT d HeEAn @
7= & e owffq =mer &= =9 &
T |

Distt. Mahendergarh
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24 | 06-03-2018 | #doslr die dbosh (W s Roe) | sfmmon fen g
wfrem? 719 -zo8 g w o At
& 200 HeT & oinh
&N
43 16-04-2019 wEEA g & Hewd | Distt. Mahendergarh
76 | 24-01-2001 | During Republic Day celebration at Distt, | Distt, Mahendergarh
head Quarter Narmaul
27 19-04-2023 Playing of DJ System and Loud Speaker after | Distt. Mahendergarh
10 PM
25 29-07-2023 During Visti of Sh. Biplab Kumar Bev | y=1s ®vdr aApe
Hon'ble MP Rajyva Sabha, Hon'ble former dterdr |
Chief Tripura and Parbhan, BJP, Harvana
| Pardesh
29 | 01-08-2023 Incidence occurred in Distt. Muh of Haryana | Distt. Mahendergarh
31-07-1013
a0 04.08-2023 Incidence occurred in Distt. Muh of Haryana | Distt. Mahendergarh
31-07-2023
31 | 11-08-2023 | Chinese Thread/Manja Distt, Mahendergarh
District Muh.
[&r Period of | Purpose Place  where the
Mo. | imposition of section 144 was
section 144 imposed
1. 14-07-2015 During Khap Panchayat Meeting rstrict Huh
| 2, 04.03.2017 to | HBSE Exam Exarn centers
27.03.2015 .
3 01.09-2015 to | During Haryana Roadways Strike | Bus Stand and workshop
20-09-201% of distt, Muh
4. OB 11.2015 During HRIDC Wark at Bojka Meo Al Rojka Meo HIIDC
Work al Rojka Meo
5. 23.12.2015  to | During General Election 2015 District Muh
01.01.2016
6. 06.11.2015 | HEIIDC Development Work Rojka Meo
7. 14-11-2015  to | HTET Exam Exam Center
15-11-2015 |
B. 10-01-2016 o | GP/PS/ZP Election 2015 Diskt, Huh
28-01-2016 |
9. 20112015 to | Miming Related District Muh
19.06. 2016
10. 0B8-03-2016 2P Chalrman/Dy. Chairman EL Muh/HNagina/Punhana
Block
11. | 16-03-1076 to | Prohibit of China Dor District Nuh
15-03-2016
12. 24-02-2016 During Jaat Reservation District Muh
13, 02-06-2016 During Khap Panchayat District Muh
14, | 18-06-2076 | HTET Exam District Nuh
15. | 24-02-2016 Election of Chariman/Dy. Chariman of ZP/P5 District Muh
16, | 22-04-2016 to | Dwring Crop residue burning District Huh
22-06-2016
17, 15.03. 2016 In View of Khap Panchayat of Jaat community istrict Huh
18, | 08-03-2016 1o | HBSE Exam Bistrict Huh
23-03-2016
19. | 20-02-2016 During Khap Panchayt Gathering District Nuh
| 28, 23-08-1016 [:l.II'H'I'E Haryana Roadways Workers Strike District Muh
1. 0&-03-2016 During PS Chairman/Dy. Chairman EL Wush Tauru Block
72. | 24.10.2017 to | During Crop residue burning District Nuh
23122017
13.12.207 HHM employees strike Bistrict Mush
24, O7.03.2017 to | HBSE Exams Examination Centres
23.03.1017
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25, 03,04, 2017 During Crop residue burning District Huh _
26, 29.06.2017 During Bye election at village Sakras Willage Sakras I
| s | 23.08.2017 to | During Dera sacha sauda Guru Ram Rahim Case Dstrict Muh |
| 28,08.2017 .
8, | ZF.09.2017 1o | HBSE Exam Exam Centres |
16.10.2017
29. | 06.07.2017 to | HBSE Exam “Exam Centres
27.07.2017 :
30. 07-0BE-2018 Haryana Roadways Strike District Nuh !
31. 25:-04-2018 o | During Crop residue burning Dvistrict Huh |
| 24.06.2014
32 12-05-2018 o | MC Tawmu Election MC Tauru
13-05-2014
33, | 07-07-2018 to | HBSE EXAM Mear Exam Center
26-07-2018
34, O4-05-2018 Bye Election Block Magina/Ferozepur |
Jhirka
2, 05-09-2018 to | HBSE EXAM Exam Center
20-09-2018
36, | 26-10-2018 to | During Crop residue burning Drstrict Nuh
| 25.12.2018
7. 'I 05-01-2019 o | HTET Exam District Nuh
| 06-01-2019
38, | 1610-2018 to | Harvana Roadways Strike District Nuh
17-10-2018
. 15-07-2014 HBSE Exam Exam Center
40, | 05-09-2018 Haryana Roadways Strike District Nuh
41, | 12.05,2019 Prevention of Defacement of property District Nuh
47, | 12052019 General Election Lok Sabha 2019 District Nuh
43, 20.10.2019 ko | Free movement of wehicle in General Election | District Mubh
31102018 1019
44, | 21-10-2019 to | Safe custody of EYM General Election 2019 YMD Collage Nuh
24-10-2019
45, 22.07-2019 to | During Kanwar Yatra District Muh
31-07-2019 I
46, 24-10-2019 During Counting of Yotes Voting Counting Certer
47, 16-11-2019 to | HTET Exam Nuh Exam Center
17-11-2019
48, 25-12-2019 CaAL Bill District Huh
tol3.02.2020
49, 15-02-2019 to | CBSE Exam | District Muh
24-04-201 %9
50. 11-05-21%  to | Election District Nuh
12-05-2019
51. [ 0911-2019 to | Avodhya Land Dispute District Huh
10-11-2019
52, 12-05-2019  to | Election Vating District Huh
23-05-201%9
53, 2-09-201Y Vidhan Sabha Election 2019 District Muh
2110206
54, 05-09-201%  to | HBSE Exam Exam Center
19-09-2019
55. 12-05-21% Lok Sabha Electicn 20149 District Muh
aé. 04-09-20M1%  to | HBSE Exam Exam Center
19-06-2019
7. I9-07-201%  to | HB3E Exam Exam Center
30-07-219
58. 21-10-2019 General Election 2019 District Muh
59. 26-10-2019  to | Durlng Diwall Festival District Muh
271039
&, 26-10-201%  to | During Diwali Festival District BMuh
27-10-2019
61. | 21-02-2019 HHM employee Sirike “District Nuh
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&2, | 27-09-2019 to | Filling Nomination 0/a 500 ()
02-10-2019 Huh/Ferozepur
Jhirka/ Punhanas/Taur
63, | 07-01-2019 to | Movement of SKS Haryana District Muh
09-01-201%
B4, | 12-09-2019 Lok Sabha Etection 2019 District Nuh
and 23-05-2019
85. | 21-10-201% and | Haryana Vidhan Sabha Election District Huh
24-10-2019
i or-07-201% Bye Election Hagina Block
&7, OF-03-2019  to | HBESE Exam Exam Center
08-03-2019
6. 26-10-2020 1o | HBSE Exam Mstrict Huh
| 25-11-2010
69, | 10-09-2000 to | Mining Activities District Muh
09-11-2020
70, | O8-12-2010 Bharat Band District Nuh
71. | D9.01.2020 CAA Bill District Nuh
7Z. | 15-04-2021 to | Crop residue buming District Huh
| 14.06.2021
73,5 | 283-(9-1020 o | Crop residue buerning Dstrict Muh
2r. 110020 alllll
74, 18-05-2020  to | Covid-19 District Muh
31-05- 2020
75, 25-11-2020  to | Haryana Roadways Strike District Muh
26-11-2020
76. | 10-09-2020 Kishan Pardarsan Bistrict Huh
77. | 02-01-2021 o | HBSE Exam District Nuh
03-01-2021
Fi:H 12-12-2020 Covid-19 District Muh
79. | 23-11-2000 | Covid-19 District Nuh
BO, | 12-12-2020 to | Kishan Movement District Muh
14-12-2020
Ei. | 1B-09-2020 to | Kishan Pardarshan District Muh
20-0%9-1020
_ﬁl 3-03-2020 Covid-19 | District Nuh
B3, 09-02-2020 Sarpanch Member EL | Block  Jhirka/Pingwon
Block
B4, 09-02-2020 Sarpanch / Mamber Election Block Ferozapur
Jhirka ! Pingwan
B9, 10-05-2020  to | Mining Activities District Huh
0%-07-2020
"Bh. | 0L-03-2011 o | HESE Exam Exam Center
15-03-2021
B7. 18-08-2021 o | HBSE Exam Exam Center
03-09-1021
B8, | 18-12-2021 to | HTET Exam Exam Center
19-12-2021
g9. 06, 0. 2021 Covid 19 200 meter of KMP woll
Fleza
(90, | 07.04.2011 Erop residue buming District Huh
9. 08-09-2021 ' to | Mining Activities District Muh
07-11-2021
02. | 09-09-2011 to | Mining Activities District Muh
08-11-2021
93. 19-01-2021 HBSE Exam Exam Center Huh
94, | O7-09-2011 to | HBSE Exam Exam Center
22-09- 2021
95, 0B-07-2021 1o | Mining Activities District Muh
oy-09-3021
96. | 03-12-2012 to | HTET Exam Exam Center
O4-12-20032
47, 24053028 1o | MC Election District Muh MC Limit of District Wuh




| 22.06.2022
98. 29-09-2002 ° to | HBSE Exam District Muh
17-10-2022
99, 21-12-2022 o | During 5h. Rahul Gandhi Yisit Dristrict Muk
22-12-H22
100, | 21-04-2021 o | Burning of Garbage District Muh
31-08-2022
101, | 20-0B-20232 Dﬂq}ﬂﬂ_ﬂi akin MMsease Bistrict Huh
102, | 30-10-I022 & | Yoting Counting Center District Nuh
02-11-2003
103, | 10-10-2022  to | Dihwali District Huh
OF-12-2022
104, | 24-02-2023 1o | CBSE Exam Exarm Centar
053-04-2023
| 105. | 15-08-2003 | Independence Day - District Huh
106, | 11-02-2023 to | CM Visit District Nuh
12-02-2003
107, | 26-07-2023 to | HBSE Exam District Muh
23-0B-2023
108, | Z2F-02-Z023 o | HBSE Exam Exam Center
28-03-2023
(109, | 18.07.2023 | Hon'ble CM Visit District Muh
110, | 31.07.2023 to | Communai Violence during Brij Mandal Jal | District Nuh
till further | Abhishek Yatra
arders
District Gurugram
&r. Period of Purpose | Places  where  the
Mo, Imposition of | section 144 Was
Section 144 imposad.
1. | 02-01-2015 Direct All  the Headmasters/Principals  and District Gurugram
Managers [Owners of all the educational
institutions to install CCTV Cameras, of good
guality and capacity bhaving at lsast one month
data back-ups, in their premizes to identify the
culprits more easily with the help of CCTY
| Footage.
2. | 02-01-2015 Prohibit /han Hooka Bars. District Gurugram
3. | 02-01-2015 Direct all the Owners of Guest Houses, PGs, District Gurugram
Celebration paints, Vatikas and Gardens to install
CCTY Cameras with proper lighting and facilitate
security guards in 24x7 at their Guest Houses,
Celebration Points-Vatlkas, Gardens etc within
15 days of the issue of these orders and will
maintain at least one month back-up data of
these CCTY Cameras.
4, | 02-01-2015 Direct all the Owners of Guest Houses, PGs, District Gurugram
Celebration points, Vatikas and Gardens to install
CCTV Cameras with proper Ughting and facilitate
security guards in 24u7 at their Guest Houses,
Celebration Points-Vatikas, Garders etc within
15 days of the issue of these orders and will
maintain at [east ome month back-up data of
I these CCTV Cameras.
5. | O2-01-201% Direct all the Owners of Autos in district to make District Gurugram
necessary police verification of thelr drivers In
which thelr present and recent residence
addresses, name with photos and thelr two other
withress with full name, addresses and photos
would be clearly mentioned, within 15 days of
the issuse of these orders and will maintain their
proper written record/Sregister in this regard
also,
6. | 02-01-2015 Direct the Owners/Managers of Pubs and Bars to Dristrict Gurugram
install CCTY Cameras in their premises and also
on entrance and cxit gates and areas within 15
days. The CCTV Cameras should be of good
quality and the footage be kept stored, at lease




Ta

| for 30 days.

02-01-2015

| Direct all the Managers/Owners of Toll Plazas,

Jewellery Shops and Petrol Pumps to install CCTY
Cameras in Toll Piazas, Jewellery Shops and
Petrol Pumps to indeptify the culprits more
easily, within 10 days of the isue of these
oreers.

02-01-2015

District Gurugram

it is mandatory for the BP0 Sector, Call Centers,
Business Establishments, Corporate Sector and
employers 1o equip thelr vehicles, (for picking up
and dropping ) with GFS systems within a month.

District Gurugram

0Z-01-2015

Prohibit/ban the use of Loudspeakers/DJ's
between 10:00 FM to 06:00 PM in the interest of
sleep and peace of the people and the future of
the students.

District Gurugram

10,

0z2-01-2015

Direct &ll the bank Managers to install CCTV
Cameras with proper lighting and facilitate
security guards in 147 at all the ATMs within 15
days of the issue of these orders and will
maintain at least one month back-up data of
these CCTY Camieras,

District Gurugram

11,

07-04-2015

Prohibit/ban Hooka Bars.

District Gurugram

1

09-04-2015

Direct all the Headmasters/Principals and
Managers JfOwners of all the edwcational
institutions to install CCTY Cameras, of good
guality and capacity having at least one maonth
data back-ups, in their premises to identify the
culprits more  easily with the help of CCTV
Footape.

District Gurugram

13.

09-04-20 &

Direct all the Cwners of the security agencies to
get the antecedents/character, of the Guards
vierified, as mandatory, before they are enrolled
in service, | further direct the Security Agencies
to get the arms licences of such guards,
registered with the Licensing Authority.

District Gurugram

14,

09-04-2015

Mract all the Cemers of Autos in district to make
necessary palice verification of their drivers in
which their present and recent residence
addresses, name with photos and their two other
withness with full name, addresses and photos
would be clearly mentfoned, within 15 days of
the issue of these orders and will maintain thefr
proper written record/register in this regard also

15

~1f. |

0-04-2015

09.04-201%

District Gurugram

Prohibit/ban the wse of Loudspeakers/DJ's
between 10:00 PM to 0600 PM in the interest af
sieep and peace of the people and the future of
the stisdents,

District Gurugram

Business Establishments, Corporate Sector and
employers to equip their vehicles, (for picking up
and dropping] with GFS systems within a month.

District Gurugram

09-04-201%

Direct all the Dwners of Guest Howsss, PGs,
Celebration points, Yatikas and Gardens to Install
CCTY Cameras with proper lighting and facilitate
security guards in 24«7 al their Guest Houses,
Celebration Points-Vatikas, Gardens etc within
15 days of the izsue of these orders and will
maintain at least one month back-up data of
these CCTY Cameras.

District Gurugram

5. |

09-04-2015

Direct all the Managers/Owners of Toll Plazas,
Jewellery Shaps and Petrol Pumps to Install CCTY
Cameras in Toll Plazas, Jewellery Shops and
Petrol Pumps to indentify the culprits more
easily, within 10 days of the issue of thess
grders

09-04-2015

Direct the I:ﬁidmtsﬁrcpurt about their tenants
and domestic servants alongwith their local and
permanent home addresses alongwith their
attested photas and photo identify cards to the
respective police station within 10 days of the
izswed of these orders so that their antecedents
and home addresses can be werified from the

District Gurugram

District Gurugram
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also direct the Member of RWAs and Housing
| Societies, Controllers to install CCTY Cameras in
their respective areas and Housing Sccieties
Immediately to identify the culpeits.

20.

09-04-2015

Direct all the bank Managers to inmstall CCTY
Cameras with proper lighting and facilitate
security guards in 24x7 at all the ATMs within 15
days of the issue of these orders and will
maintain at least one month back-up data of
these CCTY Cameras,

District Gurugram

21,

09-04-2015

Direct all the Managers/Owners of Toll
Plazas/Toll Taxes to imstall CCTY Cameras of
good guality at their Toll Plazas/Toll Taxes
within 10 days from the issuance of these orders
and they are further directed [oo savemaintain
I at least one month back-up data of these CCTY
Camaras.

District Gurugram

2.

0%-04-201 5

Impose prohibition of sale, storage and purchase
of the sakd Ching Dori which is purported (o be
dangerows to human life, all the traders, general
public and all comcerned in the district of
Gurgaon indulged in sale, storage and purchase
and other usages of this China Dor.

District Gurugram

23.

28-04-2015

1. The digging of new borewells/tubewells in the
entire area is prohibited and totally banmed for
any prupose and thus illegal.

2, Mo ground water will be extracied for
coimmercial use.

District Gurugram

24.

16-01-2015

Direct all the Cwners/Managers of Hotels/Cyber
Cafes to get their establishments registered on
the Pollce Partal "Harsamay 24%7
www harvanapolicepnling. gov.in” so that the
strick surveillance ic kept on terror activities and
for maintenance of law and order and public
peace amd further to thwart any  watowand
incident. The registration process must be
compieted within a weak,

District Gurugram

5.

02-M-2015

Direct the residents to report about their tenants
Paying Guest and domestic servants alongwith
their local and permanent home addresses
alongwith their attested photos and photo
identify cards to the respective police station
within 10 days of the issued of these orders so
that their antecedents and home addresses can
| be verified from the police stations of the
| concerned to district and also direct the Member
| of RWAs and Howsing Societies, Controllers to
Install CCTV Cameras in their respective areas

and Housing Societies immediately to identify

the culprits.

District Gurugram

75-05-2015

Prohibit as a measure of precaution, the |

presence of unauthorized persons & the working
of Photo 5tat Machine during the examination
time, carrying of fire arms and other articles
capable of causing injury, ralsin sloans and

exhibiting placards withinm the radies of Il.‘.lll.‘]-I

| rmeters of the examination centres situated,

District Gurugram

T,

13-07-2015

| Direct the Khap Panchayvats, supporting groups
and Guest Teachers to refrain from  holding
processions, dhamas and demonstrations for the
maintenance of Law & Order public peace,
| tranguillity and hbamnmony in the public interest.

DHstnct Guragram

09-07-2015

Direct all the Owners of Guest Houses, PGs,
Celebration paints, Yatikas and Gardens to install
CLTY Cameras with proper lighting and facilitate
security guards in 2457 at their Guest Houses,
Celebration Points-Vatikas, Gardens etc within
15 days of the isswe of these orders and will
maintain at least ane month back-up data of
these CCTV Camerad,

District Gurugram

29.

09-07-2015

Prohibit/ban  the use of Loudspeakers/DJ's
between 10:00 PM to 06:00 PM in the interest of
sleep and peace of the people and the future of

District Gurugram




| the students. |

30.

09-07-2015

| data back-ups, in their premises to identify the
| culprits more easily with the help of CCTY
| Footage.

Direct All the Headmasters/Principals and
Managers [fOwners of all the educational
fnstitutions to install CCTY Cameras, of good
guality and capacity having at least one month

District Gurugram

at.

09-07-2015

It is mandatory for the BPO Sector, Call Centers,
Business Establishments, Corporate Sector and
emplovers o equlp their vehicles, (for picking up
and dropping) with GPS systems within a month.

District Gurugram

32.

09-07-2015

Impose prohibition of sale, storage and purchase
of the said China Dori which is purported to be
dangerous to human Life. All the traders, general
public and all concerned in the district of
Gurgaon indulged in sale, storage and purchase
and other usages of this China Darl.

33.

09-07-2013

| registered with the Licensing Authority.

District Gurugram

Direct all the Owners of the security agencies to
get the antecedents/character, of the Guands
verified, as mandatory, before they are enrolled
In service. | further direct the Security Agencies
to get the arms Llcences of such guards,

District Gurugram

34.

ELS

09-07-2015

e

Direct the residents to report about thelr tenants |
and domestic servants alomgwith their home
addresses alongwith their attested photos of to
the respective police statlen within 10 days of
the fiisuwe of these orders so that  their
antecedents and home addresses can be verified
from the police stations of the concerned.

Dlstrict Gurugram

1. The digging of new borewells/tubewells in the
entire arga is prohibited and totally banned for
any prupsose and this illegal.

2. Mo ground water will be extracted for
commercial use.

Districk Gurugram

36,

9-07-2015

Cafes to get thelr sstablishments registered on
the Paolice Portal “Harsamay FELY)
wwew_ haryanapoliceonline.gov.in” so that the
strict surveillance 1s kept on terror activities and
for maintenance of law and order and public
peace and further to thwart any untoward
incident. The registration process must be
completed within a week,

Districk Gurugram

7.

03-07-2015

ia.

09-07-2015

| 'Direct all the bank Managers to install CLTV

Direct the residents to report about their tenants
and domestic servants alongwith their local and
permanent home addresses  alongwith  their
attested photos and photo identify cards to the
respective police station within 10 days of the
Izsued of these orders so that their antecedents
and home addresses can be verified from the
police stations of the concerned to district and
also direct the Member of AWAs and Housing
Societies, Controllers to install CCTY Cameras in
their respective areas and Housing Societies
Immediatety to identify the culprits.

District Gurugram

Cameras with proper lighting and facilitate
security guards in 24x7 at all the ATHs within 15
days of the issue of these orders and will
maintain at least ome month back-up data of
these CCTY Cameras.

District Gurugram

39,

05-11-2M3

Prohibit as a measure of precaution, the
presence of unauthorized persoms & the working
of Photo Stat Machine durimg the examiration
time, camrying of fire arms and other articles
capable of causing injury, rmaisin slogans and
exhibiting placards within the radius of 200

mekters of the examination centres situated,

District Gurugram

09-07-215

Direct all the Owners of Autos in district to make
necessary police verification of their drivers in
which their present and recent residence

Districk Gurugram
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addresses, name with photos and their two other
withness with full name, addresses and photos
would be clearly mentioned, within 15 days of
Lhe issue of these orders and will maintain their
proper written record/register in this regard
also.

41, | 09-07-2015

Direct all the Managers/Owners of Toll Plazas,
Jewellery Shops and Petrol Pumps o install CCTV
Cameras in Toll Plazas, Jewellery Shops and
Petrol Pumps te indentify the culprits more
easily, within 10 days of the issue of these
orders,

District Gurugram

| carrying of weapons of offence viz fire anms,
sward, gandassas, tathies, barchhas, bhallas,
| jellies, kmives, cycle-chaing, within the whale

area of IMT Manesar and ZKM distance from the
boundaries of IMT Manesar and HH-E, with in the
territory with immediate effect and do hereby
also prohibit any  procession  without  prios
permission of the administration.

42, | 09-07-2015 Direct the Owners/Managers of Pubs and Bars to District Gurugram
install CCTY Cameras in their premises and also
on entrance and exit gates and areas within 15
days. The CLCTY L{ameras should be of good
quality and the footage be kept stored, at lease
for 30 days.
|43, | 09-07-2015 Prahibit/ban Hooka Bars District Gurugram
44 | 15-07-2015 Prohibit the gathering of five or more persons, District Gurugram

45. | 31-07-2015

Impose complete ban on flying drones and
Gliders im the skies of the entire month of Aussust
2013 to avert any possible mishappening.

District Gurugram

46, | 21.09.2015

within the area.,

47. | 2B-09-2015
48, [ 12-10-201%

| Prohibit a5 a measure of emergency. the carrylng |

of any weapons of offence like arms, sword
barchhas, bhallas, Lathis, knives, cycle-chains,
and other weapons of offence by the public

District Gurugram

Prohibit as a measure of precaution, the
presence of unauthorized persons & the working
of Photo 5tat Machine during the examination
time, carrying of fire arms and other articies
capable of causing Enjury, rafsin slogans and
exhibiting placards within the radius of 200
meters af the examination centres situated.

DHstrick Gurussram

Pass the following order and direct that the
order be strictly complied with by all to whom it
is directed.

District Gurugram

49. | 09-11-2015

That the Owners and Managers of both the toll
Plazas shall provide dedicated Emergency lanes
pn either side of the toll Plazas for free, brisk
and unhindered movement of aAmbulances, Fire-
Tenders and YVIP ¥Vehicles to ensure safety of

life and property.

District Gurugram

50. | 28B-12-2015

Frohibit @ @ measure of emergency, the camying

of any weapans of offence like Fire arms, sword,
gandasas, lathies. barchhas, Jeli, Knief, cyde-
chabng, and other weapons of offence by the
public in the area.

District Gurugrarm

51. | 12-09-2015

Direct  all  the Headmasters/Principals  and
Managers J/Owners of all the educational
institutions to install CCTY Cameras, of good
guality and capacity having at least one month
data back-ups, in their premizses to identify the
culprits more easily with the help of CCTV
Foxatage.

T

52. | 10-12-20M6

Direct all the owners of licensed arms not to
carry their arms during celebration in marrizage
on celebration venues and so that marriage
fuctions remain joyiful and peacefull.

District Gurugram

53. | 28-11-2016

Invoke and order to stop the issuance of fresh
licences for sale and stocking of fire crackers in
order to save infants, children and elderly who

are prame to lung diseases, Asthma and breathing |
pallution |

disorders. owing to  the critical

District Gurugram
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conditions., |

a4,

06-11-2016

33,

m——

Prohibit as a measure of precaution open burning
of Garbage/Waste/Leaves/Plastic materfal or
any such materfal which cawses of likely to cause
Air Poilution and aggravates smog formulation in
the city.

District Gurugram

I7-10-2016

Crder to take the following preventive steps 50
that safeguard of the motorcade of Hon'bie
Prime Minister may nmot be compromied at any
cost.

District Gurugram

26-10-2016

Ir,

A T e

Profibit the striking employees of RHM in the
Hoszpital area.

Drstefet Gurusram

Impose comiplete ban on flying remote controlled
Drones and Gliders in the skies.

Distrct Gurugram

38.

03-06-2016

Profibit uniawful activities blocking of roads,
passages, rallway tracks, water channel, power
houses etc by the agitators and assembly of 5 or
more parsons carrying of any weapon like fire
arms, sword, Lathi, Barchha, Kulhari, Jellies,
Gandases, Kmief and other weapons.

District Gurugram

5%,

10-02-201&

Prohibit as a measure of precauvtion, the
presence of unauthorized persons & the working
of Photo Stat Machine during the examination
time, camrying of fire arms and other articles
capable of causing injury, raisin slogans and
exhibiting placards within the radius of 200
meters of the examination centres situsated,

Districk Gurugram

&0,

16-03-206
o
15-05-2016

On acoount of demand for Jaat Reservation.

Districk Gurugram

&1,

0-01-2016

Prohibit as a measure of precaution and to
ensure safe and peaceful VVIP at Mational
Institute of Solar Energy, 19" Milestone,
Faridabad Road, Gurgaon that o procession,
dhama of demonstration shall be held around the
2000 mtr area.

¥R

01-09-2016

Prohibit the unian leaders to assembly whith the
500 mtr form the bus stand and Haryana

Roadways Workshop.

63.

| 34.08-2016

Impose complete ban on flying remote controlled
Drones and Gliders in the skies.

District Gurugram

03-08-2016

Impase comolete ban on flying remote controlled
Drones and Gliders in the skies,

District Gurugram

&5,

29-05-2016

10-05-2016 to
till completion
of election
process

On account of election of Magar Parishad, Sohna

For exam of computer instroctor and Junior
Computer Instrector,

District Gurugram

an 22-05-2016

Within the area of
sofna, Gurugram

&f.

23-03-20M6 to
25-03-2016

Prohibit as a measure of precaution the
presence/stocking of synthetic colors/dyes for
sale by Kirvana MWerchants/Betailers to Holi
Festival.

District Gurugram

30-12-2017

Direct all the owners of licensed arms not to
carry their arms during celebration venues and
public places so that the Gala day remains jovous
and peacefull.

District Gurugram

12-12-20017

Frohibit assemibly of four o more persons within
the 500 Mir radiue of Government Health Facility
and sites to be visited by VVIPs,

District Gurugram

Gr-08-2m7

Direct the residents to report about thelr tenants
and domestic servants alongwith their local and
permanent  home  addresses  alomgwith  their
attested photos and photo identify cards. The
Cyber Café owner should keep the remister of
cyber café wsers with their full details.

e

Ti.

O-0-2007

Direct all the Owners of Autos in district to make
necessary police verification of their drivers in
which thelr present and recent residence
addresses, name with photos and their two other
withness with full name, addresses and photos
would be clearly mentioned, within 15 days of

District Gurugram

ﬁEEtFiEEEumEmm
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the fssue of these orders and procure their 1D
proof, Driving License, Police Verification,
enquire about thelr previous family/gatrimonial
background i.e. about their involvement in amy
criminal cases, The owner of three
wheelersfautos  will maintain their proper
written record/register about the drivers.

03-02-27

Direct all the Owners of Autos in district to make
necessary police verification of their drivers in
which their present and recent residence
addresses, name with photos and their two other
withness with full name, addresses and photos
would be clearly mentioned, within 15 days of
the issue of these ocrders and will maintain their
proper writken  record/ register in this regard
also,

District Gurugram

73.

04-06-2017

Prohibit wunlawlul sctivities, blocking of roads, |

passages, etc by the agitators and assembly of &
or more persons, carrying of any weapons Like
fire arms, sword, gandasa, lathis, barchas,
kularis, jails, knife, and other weapons of
offence likely to cause obstruction in the
maintenance of peace and tranguillity in the
radious of 100 mtr form the bus stamd and
Harvana Roadways Workshop.

Bistrict Gurugram

T4,

04-04-200 7

73.

| Prohibit the gathering of five or more persons,
| carrying of weapons of offence wviz fire arms,
| sword, pandassac, tathies, barchhas, bhallas,

jellies, knives, cycle-chains, within the whole

| ares of IMT Manesar and 1KM of IMT Manesar

Chowk with immediate effect and do hereby also
prohibit any procession withowt prior permission
of the administration.

District Gurugram

15-03-2017

Prohibit unlawful activities damage of public
property, blocking of roads, passages, raflway
tracks, railway platforms & its establishments
etc byt eh agitators and assembly of 5 or more
persons, carrying of any weapons like fire arms,
sword, lathis, barcha, kularis, jellies, knife, and
other weapons of offence likely to cause
obstruction in the maintenance of peace and

tranguitlity.

e .

District Gurugram

76,

09-03-2007

Prohibit the gathering of five or more persons,
carrying of weapons of offence wviz fire arms,
sword, gandassas, tathies, barchhas, bhallas,
jellies, knives, cycle-chains.,

District Gurugram

03-03-27

Prohibit the gathering of five or more persons,
carrying of weapons of offence viz fire arms,
sword, gandassas, tathses, barchhas, bhallas,
jelties, kmives, cycle-chains within the radios of
SO0 mitr of Maruti Suzuki Plant IMT Manesar.

District Guougram

vB.

06-03-200 7

T T

Prohibit the gathering of five or more persons,
carrying of weapons of offence viz fire arms,
sword, gandassas, tathies, barchhas, bhallas,
jellies, kmives, cycle-chains within the radius of
300 mtr of Maruli Suzuki Plant IMT Manesar,

District Gurugram

Prohibit unlawful activities, blocking of roads,
passages, eto by the agitators and assembly of 5
Qr more persons, carnying of any weapons like
fire arms, sword, gandasa, lathis, barchas,
kularis, jalls, Eknlfe, and other weapons of
offence likely bto cause obstruction in the
maintenance of peace and tranguillity,

District Gurugram

03-02-207

That the Thigr Pehra should be strictly enforced
in every village.

District Gurugram

B,

03-02-217

Prohibit/ban Hooka Bars,

B2,

03-02-217

Direct All  the Hesdmasters/Principals and
Managers /Owners of all the educational
institutions to install CCTY Cameras, of good
quality and capacity having at least ome month
data back-ups, in thelr premises to dentify the

District Gurugram
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culprits more easily with the help of EC‘I"n.I'i
Footage.

83.

03-03-217

Direct all the Owners of the security agencies to |
get the antecedents/character, of the Guards

verified, as mandatory, before they are enrolled

in service. | further direct the Security Agencies
to get the arms licences of such guards,
registered with the Licensing Authority.

District Gurugram

03-02-2n7

Direct all the Owners of Autos in district to make
necessary police verification of their drivers in

which their present -and recent residence |
addresses, name with photos and thelr two other |

withmess with full name, addresses and photos
would be clearly mentionsd, within 15 days of
the 1ssue of these orders and will maintain thelr
proper written recordregister in this regard
also.

District Gurogram

85.

03-02-2017

Prohibit/ban  the wuse of Loudspeakers/Dl's
between 10:00 PM to 06:00 PM In the interest of
sleep and peace of the people and the future of
the students.

District Gurugram

03-01-217

It is mandatory for the BPO Sector, Call Centers,
Business Establishments, Corporate Sector and
employers to equip their wehicles, (for picking up
and dropping] with GPS systems within a month,

03-03-2017

an

District Gurugram

Direct all the Owners of Guest Houses, PGs,
Celebration points, Vatikas and Gardens to install
CCTV Cameras with proper lighting and facilitate
security guards in 24x7 at their Guest Houses,
Celebration Points-Vatikas, Gardens etc within
15 days of the issue of these orders and will
maintain at least one month back-up data of
these CCTY Cameras.

District Gurugram

03-02-2017

Direct the residents to repart about their tenants
and domestic servants alongwith their local and
permanent  home  addresses  alongwith  thedr
attested photos and photo identify cards to the
respective police station within 10 days of the
tssued of these orders so that their antecedents
and home addresses can be verified from the
police stations of the concerned to district and
also direct the Member of RWAs and Housing
Socleties, Controllers to install CCTV Cameras in
their respective areas and Housing Societies
immediately to identify the culprits.

9.

03-02- 2017

0.

District Gunigram

Direct all the bank Managers to install CLTV
Cameras with proper lighting and facilitate
security guards in 24x7 at all the ATMs within 15
days of the issue of these orders and will
malntain at least one month back-up data of
these CCTY Cameras.

District Gurugram

| 03-02-2017

Direct all the Managers/Owrers of Toll
Plazas/Toll Taxes to install CCTV Cameras of
good quality at their Toll Plazas/Toll Taxes
within 10 days from the issuance of these orders
and they are further directed to savesmaintain
at least one month back-up data of these CCTY
Cameras.

District Gurugrarm

H.

03-02-2017

impose prohibition of sale, storage and purchase
of the said China Dord which is purported to be
dangerous to human life. All the traders, general
public and all concerned in the district of
Gurgaon indulged in sale, storage amd purchase
and other usages of this China Dori.

District Guregram

ox.

03-02-217

1. The digging of new borewells/ tubewells In the
entire area is prohibited and totally banned for

any prupose and thus illegal.
1. Mo ground water will be extracted for
commercial use,

District Gurugram

23,

03-02-217

DMrect the Cwhiers/Managers of Pubs and Bars to
install CCTV Cameras in their premises and also
on entrance and exit gates and areas within 15

days. The CCTV Cameras should be of good

District Curugram
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quality and the footage be kept stored, at legse
for 30 days.

18-01-2n7

Direct all the Cyber Café Owners, P.G. Guest
Houses, Hotels, House Owners, Offices to keep
recoreds entered in register and 1.0 Proof of
their [enants/servant/visitior/guests & Arms
License holders should not carry their arms in

5.

10.08.2017 ©o
16.08.2017

--------

District Gurugram

OF-09-20n8

pisiinlipd

District Gurugram

passages, etc by the agitators and assembly of '5
OF Mmore persos, carryire of any weapons ke
fire arms, sword, gandasa, lathis, barchas,
kularis, jails, kaife, and other weapons of
offence  likely to cause obstruction in the
matntenance of peace and Lranguillity,

Diserict Gurugram

7.

04-09-2018

Prohibit undawful activities, bloecking of roads,
pessages, etc by the agitators and assembly of 5
or more persons, carnying of any weapons like
fire arms, sword, gandasa, lathis, barchas,
kularis, jails, hknife, and other weapons of
offence likely to cause obstruction in the
maintenance of peace and tranguillity,

District Gurugram

98,

24-07-2018

Prohibit the gathering of five or more persons,
carrying of weapons of offence wviz fire arms,
sword, gandasa, lathis, barchas, hularis, jails,
knife, oycle-chains etc within the whole area of
IMT Mansesar.

District Gurugram

16-07-2018

Prohibit the gathering of five or more persons,
carrying of weapons of offence viz fire arms,
sword, gandasa, [athis, barchas, kularis, jails,
knife, ovcle-chains etc within the whole area of
IMT HEI‘EEEE.I’

District Gurugram

1040,

23-01-2018

Banned the use of Drone, Micro Light Air Craft,
Glider /Power Glider, Hot Alr Ballon, Kite Flying
and Chinese Micro Light.

District Gurugram

101.

25-04-20118

Asaram in event of Judgement against him by the
Jodhpur Court.

District Gurugram

102,

05-04-20n8

Bharat Bhand oy
Group/Organisations

serveal Dalit

District Gurugram

103,

02.04-2018

Bharat Bhand by serveal Dalit

Group/Organisations

District Gurugram

104.

21-02-2018

Bharitya Kisshan Sangh for Delhi Ghero,

District Gurugram

103,

29-01-218

Prohibit as a measure of precaution, the
presence of wnauthorized persons carrying of fire
arms and other articles capable of causing
Irjury, rafsing slogans and exhibiting placards
within the radius of 200 meters of the Cinema
Hall/ Multiplexes.

District Gurugram

106.

23-01-2n 8

Film Padmavat

Diskrict Gurugram

107.

24-01-2018 to
26-01-1018

Republic day .

District Gurugram

108.

108.

20-07-2n8

All India Motor Tramsport Congress Delhi has
called for “Chakka Jamm™ and same situation at

Rajiv Chowk in Gurugram.

Rajiv Chowl, Gurugram

16072018 to

18.07.20n8

Manesar and other Labowr organizations are
gathering will get assembled at Rajiv Chowk, HH-
&, Gurugram.

District Gurugram

110.

I5.07.1018

The employees and Labour organizations of
Honda Scooter and Motorcycle India  Lid.
Gurugram are going to in frant of Plot Mo, 1 & 2,
Sector 3, IMT Manesar, GUIUGram.

District Gurugram

111.

10.08.2018 to
16.0B.2018

Independent Day 2018

Discrict Gurugram

112,

06.08.2018 to
o7 .0B.Z0E

S

113,

04,09, 7018 to
05.09.2018

The Haryana Roadways Joint Action Commitiee

=r Discrict Gurugram

have give a call for agitation

{ District Gurugram

114,

05.09.2018 to
20,09, 2014

The Secondarys/sr. Secondary (Open School Afl
Category) Examinations Septernber, 2018

District Gurugraim

115

06,09, 201 B rill
further onder

The Haryana Roadways Joint Action Committee
have give a call for agitation

District Gurugram
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30.07.2n9

116, [ 07.09.Z2078 to | The INLD have given a call for Haryana Bandh District Gurugram
08.09.2018
117. [ 10.08.2018 to | It has been informed that Input recetved from | District Gurisram.
16.08.2013 intelligence Agencies Indicate that U ferrorist
Groups are desperately planning to execute
termorist. activity on eve of the most important
national festival, Gurugram.,
118, | 13.09.2013 to That there is apprehension of disturbance due to | District Gurugram,
15.09_2018 offering of prayer by the members of a
community in open places as well as threatening
call given by other commumity and likely
disturbances in various place in  Gurugram,
= District Gurugram.
119, | 13.10.2018 to | The Haryana Roadways Joint action Committée | District Gurugram
17.10.2013 have give a call for agitation.
120, | 18.10.2018 to The Haryana: Roadways Joint Action Committee | Mstrict Gurugram
19.10.2018 have give a call for agitation.
121 | 18.10.2018 to For Dussehra Celebration District Gurugram
' 19102018
122, | 19.10.80M8 to The Haryana Roadways Joint Action Committee | District Guerugram
| 22.10.2018 have give a call for agitation,
123, | 22100018 vo The Haryana Roadways Joint Action Comamittees | District Guenugram
23.10.2018 have give a call for agitation,
124. | 26.10.20M8 to The Haryana Roadways Joint Action Committes | District Gurugram
23.10.2018 have glve a call for agitation
125. | 31.10.20M8 to | The Haryana Roadways Jolnt Action Committee | District Gurugram
QF. 11,2018 have give a call for agitation, = —
126, | 30.10.2018 to | At Diwall Cerebration, The safety of people due | District Gurugram
I o811, 2018 to emergent pollution in the Dhistrict.
127, | 10,1108 o The Exarmination for Group-[ posts. Dristrict Gurugram
11.11. 2018 AND
17.11.2018 to
18.11.20M8
128. | 171120180 | The Prme Mintster of india will be visiting at | District Gurugram
1911 2018 Sultanpur Gurugram. -
129, | 23.11.2018 For Buorsting fire crackers during Eurupurl_:“' “Diistrict l'ﬂ-urugmn
celebration
130. | 24.01.2018to | Ban on use of Drone on Republic Day Celebration | District Gurugram
26.01. 2018
131, | 25.12.201B e | For Bursting fire crackers to be prohibited on | District Gurugram
26,12,2018 and | other days pre and post Christmas Day and Mew |
31127018 and | Year eve. i
01.01. 2019
132, | OB.0S.Z01B to | The general public coming from variows places of | District Gurugram
a7.03.2019 Garugram: district for their work at D.C. office,
S Office, Saral Kendra, Tehsil/Sub Tehsil
Office and various other offices situated in Mini
Secretraiat is facing difficulty in entering the
respective offices due to the agitation/Dhama
Pardarshan and handing over of Gyapan/Demand
letter by the various
organizations/ association/unions.
133, | 20.01.2019 to It has been informed that input received from | District Gurugram
26,01, 2019 intelligence Agencies Indicate that all terrorist
Groups . are desperately planning Eo  execute
terrorist activity on eve of the most important
national festival,
134, [ 07.01.2019t0 | The Haryana Roadways Sarve Karamchari Sangh | District Gurugram
09.01.2019 {Cancermed Akhil Bhartiya State Govt. Employvees
Fedration) have given a call for agitation
T135. | 16.04.2019to | To General Election to the Lok Sabha-2019 at the | District Gurugram
23.04.201% time of filing of Momination.
136, | 0M.04.2019to | That prohibitory order under section 144 Cr.PC | District Gurugram
30.06.2019 regarding firing during marriages and other
functions be issued for the maintenance of Law
& Order.
137. | 09.07.2079ta | To commencement of examination of D.L.Ed. | District Gurugram
30.07.2019 {Re-appear/Regular], Secondary/5r, Secondary of
Board of School Education, Bhiwan! Haryana,
138, | 29.07.2019 0 | o= oy & Zhe District Gurugram
| 3007 20019
139, | 35.07.2001% to e O & 2R Matrict Gurugram
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[ 140, | O8.08.2019 to It has been Informed that Input received from | District Gurugram
19.08.2019 intellipence Agencies Indicate that all terrorist
Groups are desperately planning to execute
terrorist activity on eve of the most important
national festival.
141 | 25102019t | The purpose of Community fire cracking during | District Gurugram
28102019 Diwali Festival Celebration.
147, | 2B I019 o The Hon'ble Trarsport Minister, Govt. of Haryana | District Gurugram
274229 will inaugurate buses to plying under E-Tickting
Machine and Kilometer Scheme from Bus Stand
Gurugram.
143, | 18-03-2020t0 | Covid-19. District Gurugram
31-03-2020
144 | (01-12-2080° | On call of Gherao of Delfl by Bhartlya Kissan|  District Gurugram
Unign & Kissan Organization.
145, | 06.04.2021 and | Farmer agitation District Gurugram
shall remain in
enforce for a
period of one
maith
146. | 11-08-2021 to Independence Day District Gurugram
15-08-2021
147, | 25.04,. 2027 till | The Covid-1% pandemic District Gurugram
e further order
148, | 1B. 122021 & For Haryana Teachers ELigitility Test 2027 BisLrict Gunugram
19.12. 2081
149, | 31-10-2021 That amidst the covid-1% pandemic District Gurugram
150, | 03902021 During By-Election of ward no, 34, Municipal | District Gurugram
Corporation, Gurugram
151, | 26.09.2081 On account of written Examination (OMR Based) | District Gumigram
for the post of Sub Inspector (malej & Sub
LU | | Inspector (Female)
13%. | 19.09.2021 That Hom'ble Vice President of India is visiting at | District Gurugram
Gurugram. o
153, | 12.09.2021 On accownt of Mational Eligibility cum Entrance | District Gurugram
Test (UGH2021
154, | 12.09.2021 Gn account of Written Examination HES (Ex. Br.) | District Gurugram
& other Allied Services Preliminary Examination-
202
155, | 28.03.2022 The Haryana Roadways Sangha Mercha have given | District Gurugram
B a call for agitation
29032022
156, [ 12.02.2022 The visit programme of Hen'ble Chief Minister, | District Gurugram
Lo Haryana
13.02,3022
1587, | 12.02.2022 Visit Programme of Hon'ble Chief Minister, | District Gurugram
to Haryana Ban the use of unmanned Aerial Vehicles
13-02-2022 {e.g., Drones, atc)
158, | 05.03.2022 to Visit Programme of Hon'ble  Chief Minister, | District Gunugram
06,03, 2023 Haryans Ban the use of unmanned Aesrial Vehicles
ie.g., Dronss, etc)
159. | 09-03-2022 Visit Programme of Hon'ble Chief Minister, | District Gurugram
Haryana Ban the use of unmanned Asrial Vehicles
je.g., Drones, atc)
160. | 12-03-2002 Visit Programme of Hon'ble Chief Minister, | District Gurugram
Harvana Ban the use of unmanned Aarial Vehicles
ie.g., Drones, etc)
161, | 28.03.2022 Harvana angha Morcha District Gunugram
to
29-03-2003
162, | 01.04.2022 Visit Programme of Hon'ble Chief Minister, | District Gurugram
Harvana Ban the use of unmanned Aerial Yehicles
(e.g., Drones, etc)
163. | 20.04.2022 Visit Programme of Hon'ble Chief Minister, | District Gurugram
B Haryara Ban the use of unmanned Aerial Vehicles
21.04. 2022 {e.2., Drones, etc)
164. | 21.04.2022 T OEE N dE G TR g sy = | District Gurugram
e fae & g #ge # Fo, T8 aee &
o i fae # o A 1 giaay Jo
1865, | 27.04.2022 T ogd HE, O i.'-‘E g, 48 iRy e District Gurdgram
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166, | 10.05.2022 YWisit Programme of Hon'ble Chief Minister, | Mstrict Gurugram
Haryana Ban the use of unmanned Azrial Yehicles
| {e.g., Drones, etc)
| 167 | 1BE19.05.2022 | Misit Programme of Hon'ble Chief Mimister, | District Gurugram
| Haryara Ban the use of unmanned Aerial Vehicles
(e.g., Drones, etc)
166, | 12.06.2022 General Elections for the sests of Chalrperson | Municipal Councll
and member of all the ward: of Municipal Council | Sohna, Gurugram
Liwn Sohna, Gurugram
169, | 16.06.2022 General Elections for the seats of Chairperson | Municipal Council
o and member of all the wards of Municipal Council | Sohna, Gurugram
22 06-2022 Sahna, Gurugram
170, | 19.06, 205 Visit Programme of Hon'ble Chief Minister, | District Gurugram
E Haryara Ban the use of unmanned Asrial Vehicles
| | 20.06.2022 le.g., Drones, etc)
171, | 29.06.2023 Visit Programme of Hon'ble Chief Minister, | District Gurugram
E Haryana Ban the use of unmanned Aarial Vehicles
30.05.2022 (e.g., Drones, etc)
172, | 19.07.2022 Visit Programme of Hon'ble Chief Minister, | District Gurugram
Haryana Ban the use of unmanned Aesrial Vehicles |
e.g., Drones, etch |
173, | 235.07.20:2 Visit Programme of Hon'ble Chief Minister, | District Gurugram
Haryana Ban the use of unmanned Aerial Vehicles
{e.g., Drones, etc)
174. | 15.08.2022 Visit Programme of Hon'ble Chief Minister, | District Gurugram
id Harvana Ban the use of unmanned Aerial Yehicles
16.08.2022 {e.g., Drones, etc)
175, | 20.08.2022 Lumpy Skin Disease Ristrict Gurugram
176. | 0B.09.2022 A call for agitation by 5anjha Morcha Union District Gurugram
177 [ 11052022 Visit Programme of Hon'ble Chief Minister, | District Gurugram
Harvana Ban the use of unmanned Asrial Yehicles
. _ lesg Drones,etcy
178, | 14.09.2022 | To prohibit sale of tabocco &related products in | District Gurugram
| vicinity of Governmentf Private S5chool S
179, | 2B.09. 2022 Ta prohibit curb slaughtering, creelty and illegal | District Gurugram
transportation of Camels
180, | 29.08. 2022 Secondary/ 5r. Secondary Exam District Gurugram
to
17.10.2022
181, | 15.10.2022 | Visit Programme of Hon'ble Chef Minister, | District Gurugram
Haryana Ban the use of unmanned Aerial Vehicles
{e.g., Drones, etc)
181, | 02.11.2022 Visit Programme of Hon'ble Chief Minister, | District Gurugram
Haryana Ban the use of unmanned Asrial Vehicles
{e.g., Drones, etc)
183. | 04.05.7022 Visit Programme of Hom'Ble Chiel Minister, | District Gurugram
to Haryana Ban the use of unmanned Aerial Vehicles
05.11.2072 (e.g., Drones, etc) :
184. | O7.11.2022 Fanchyati Election | District Gurugram
i)
12112022
185. | 05.11,2022 Air Quality Management District Gurugram
186, | #V.11.2002 Ban the use of drons and bursting of creckers by | District Gurugram
marriage Halls situated on Old Delhi-Gurugram
_| Road and Sheetal Mata Road.
187. | 21.11.2022 | Visit Programeme of Hon'ble Chief Minister, | District Gurugram
Haryana Ban the use of unmanned Aerial Yehicles
(e.g., Drones, etc)
188, | 06&07T. 112022 | Vislt Programme of Hon'ble Chief Minkster, | District Gurugram
Haryana Ban the use of unmanned Aerial Vehlcles
{e.g., Drones, etc)
189. [ 1B&19.12.2022 | Visit Programme of Hom'ble Chief Minister, | District Gurugram
Haryana Ban the use of unmanned Aerial Yehicles
{e.g., Drones, eic)
190, | 22623,11.2022 | Visit Programme of 5h. Rahul Gandhi District Gurugram
191, [ 05.01.2023 Visft Programme of Hon'ble Chief Minister, | District Gurugram
o Haryana Ban the use of unmanned Aerial Vehicles
_____ 07.01.2023 {e.g., Drones, etc)
192. | 16.04.2023 UPSC Exam Ristrict Gurugram
193. | 30.04.2043 Wisit Programme of Vice-President of India | District Gurugram
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194, | 21.05.2023 HPSC Exam o District Gurugram
195, | 20&21-05-2023 | Visit Programme of Hon'ble Chief Mimister, | District Gurugram
Haryana Ban the use of unmanned Aerial Vehicles
(e.g., Drones, etc
1%, | 31.05.2023 lllegal Strike by sanitation workers of Municipal | District Gurugram
Corporation, Gurugram
197, | 04.07.2023 Visit Programme of Hon'ble Chief Minlster, | District Gurugram
Haryana Ban the use of unmanned Aerial ermcies
(e.g., Drones, ste
198. | 13&14-07-2023 :‘ﬂg Meeting Ban the se of unmanned Aerial | District GuUrugram
Vehicles (e.g., Drones, etc
199, | 25.07.2023 to Independence day Ban the use of unmanned | District Gurugram
13.08.2023 Aerial Wehicles (2.g., Drones, eic and direct all
the Cyber café, P.G., Guest House, Hotels |
House owmers, to record detalls in register and
1D, Proof of the  tenants/servants/
YWisitors/ Guests.
200 | 31-07-2023 to Woilance in district Hubh Dstrict Gurugram
07-08-2023 o
201 | 01-08-2023 ¥Yoilance  in  district Huh for  Selling  loose | District Gurugram
petrol/Diesel to any person
District Faridabad
5. Period of PuUrpose Places where the
Mo, imposition of section 144 was
Section 144 imposed
1 03-06-20& to | Jat Agitackon Whale Faridabad
03-08-2014 |
Z 10-11-2016 | PM Visit Faridabad Surajkund Area
3 08-01-2017 | MLF Election Whole Faridabad
4 8-01- 27 | Jat agitathon Whale Faridabad
5 25-0B-2H7 | Dera Saccha Sauda Satsang Bhawan Sikri Around and in Village
Sikri
b 08-0%-2017 Prevent unlawful activities | Yillage aikri,
inside and outside of the | Ballabgarh, Faridabad
premmizes af Maam Charcha
| Ghar, Village 5ikri, Ballabgarh .
7 1709207 ta | Open School Exam Around each exam
16-10-2017 Center
09-10-2017 | Fire Crackers on Diwall Festival Whale Faridabad
1Z-11-2017 | MDU Exam Around all MOU
affiliated Colleges
10 13-12-2017 Strikireg of NHM Employees Arcund all
| Hospital /CHC/FHC
11 | i5-01-2M8 Soreening of Movie Padmavat Arcund each PYR
12 02-02-2E to | Surajkund Mela Arcund Surajkund Area
13 | 18-02-2018to | Balidan Divash & Delhi Ghera Whaole Faridabad
| 23-02-2018 .
14 | 08-03-2018 to | Haryana Board Exam Around each exam
{ 03-04-2018 Center
15 | 07.05.208 Prevent of selling meat in Open Area Whole Faridabad
16 | 07-052018 Prevent of burning of leaf Whole Faridabad ;
17 03-06-2018 UPSC Examn Around each exam |
Centar
18 07-07-2018 to | Haryana Board Exam Around each exam
| 16-07-20M8 Center
19 05-09-2018 to | Open Scheool Exam Around each exam
L I0-09-20M8 Center
I0 | 13-10-2018 Control air Pollution Whole Faridabad
A 12-05-2019 Loksabha Election ‘whale Faridabad
iz 71-09-2019 to | Haryana Vidhan Sabha Election 2019 Whale Faridabad
__l3Inag2me |
23 16-11-2019 ta | HTET Exam Around each exam
17-11-2019 | Centar
4 20-03-2020 | Cavid-19 Whaole Faridabad
15 18-04-2020 Covid-19 Whale Faridabad
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26 04-05-2020 to | Covid-19 ‘Whote Faridabad
17-05-2020
7 11-06-2020 Covid-19 ‘Whole Faridabad
8 31-07-2000 Covid-19 ‘Whole Faridabad
19 10-08-2020 to | Covid-19 Whole Faridabad
30-08-2020
30 | 15-08-2020 independence Day Whaole Faridabad
3 18-08-2020 illegal R.O & Tubewell Connections ‘Whale Faridabad
2 15-09-2020 LG /PG Exam Around each exam
S Center
13 04-10-2020 LIPSC Exam Around each exam
, Center
34 26-10-2020 to | Haryana Board Exam | Around each exam
23-11-2022 | Center
15 25-11-2020 Dethi Chaly March | Whale Faridabad |
36 | 02-01-2021 ta | HTET Exam | Around each exam
03-01.2021 - | Center
7 19-01-2021 Haryana Board Exami Around each exam
Center __
iB 19-01-2021 | Haryana Board Exam Around each Exam
| Centars o
19 -0 - 203 | Nation wide Chakka Jaam Bus Stand Ballabgarh
and HIT
() 1a-0d- 2021 | Bhim Rao ambedkar Jayanti ‘Whale Faridabad
41 I7-04-2021 | Covid-19 ‘Whale Faridabad
42 | 14-06-2021 to | Khori Demolition Around Khorl area
| 2902021 |
a3 | 07-D8-2021 to | HSSC Exam Around each exam
08-0E- 2021 Center
44 13-DE-2021 Independence Day Whaole Faridabad '
45 18-08-2021 to | Haryana Board Exam Around each exam
03-049-2021 Center
46 05-09-2021 EFFO Exam Around each exam
e v —— — cmter
47 07-0%-2021 Harayana Open Exam Around each exam
Center
4B 12-09-2021 HCS Exam Around each exam
Center
49 26-0%-2011 H=5C Exam - | Around each exam
Center
a0 09-10-2021 to | UPSC BExam Arcund each exam
10-10-2021 Center
M 18-10-2021 to | HPSE Exam Around each exam
1-10-201 Center
32 14-11-2021 HDA & CDS Exam Around each exam
Center
53 12-12-201 HYSC Exam Around each exam
Centar
5 26-01-2022 Republic Day Whole Faridabad
55 DE-02-2022 to | Voting Coumting of UP election Whode Faridabad
10-02-202 2
& 10-02. 2022 to | Vidhan Sabha Election UP 2022 Whode Faridabad
10-03-2022
57 30-03-2022 to | Haryvana Board Exam Araund each exam
A7-04-200 Center
58 06-04-2022 Burning of rem&ins of crops Whole Faridabad
59 10-04-2022 NDA & CDS Exam Around each exam
Center
40 22-04-2022 Burning of Tudi in Bricks kiln Each Bricks Kiln
i AT-04-20RT Burnirg of Tudi in Bricks kiln Each Bricks Kitm
62 | 12052022 | installation of CCTV Camera in Banks _| Al Banks of Faridabad
63 12-05-2022 Compliance of RBI Guidelines All Banks of Faridabad
e 04-06-202F o | MCF Election Whole Faridabad
19-06-2022
45 05-06-2022 UPSC Exam Araund each exam
Center
il 05-06-2022 LIPSC Exam Araud each exam

Center
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&7 16-0k- 2022 Agniveer Scheme Whole Faridabad
L% 09072027 UG /PG Exam Around each exam
Center
&9 | 16-07-2022to | Haryana Board Exam Arpund each exam
19-08- 2022 Camnter
T0 18-07-12 to Independence Day Whole Faridabad
15-08-2022
n 15-08-2022 Independenca Day Whale Faridabad
72 I0-08-2022 NDA Cxam Around each exam
Center
73 19-09-202Z to | Haryana Board Exam Around each exam
17-10-2022 Center
T4 10-10-2022 1o | Use of Crackers Whale Faridabad
31-0-2023
75 IT-10-2022 to | Chintan Shivir Around Function
28-10-2022 Yenues
T 05-11-2022 to | CET 2022 Exam Haryana Around each exam
06-11-2022 Center
7 20-11-2022 Used of unmanned aerial Yehicles Around CM Yisit Area
T8 17-11-2027 to | Courts Subordinate Exam Around each exam
24-11-2022 Center
T 1 12-11-2022 wo | Zila Parishad & Panchayat Elections All Elections areas
| 25112022
B0 | 03-12-2022 ta | HTET Exam Around each exam
| 04-12-2022 . Center
E1 | 21-12-2022 High Court Punjab & Haryana Driver Exam Around esCh exam
Center
B2 | 22-12-20272 to | Dharat Jodo Yaira Around route area
14-12-2022
B3 05-01-2023 High Cowrt Pumjab & Haryana Exam Around each exam
Center
&4 16-01-2023 Republic Day Whaole Faridabad
B5 03-02-2023 to | Surajkund Mela Around Surajkund Area |
19-02-2023
86 15-02-2023 to | CBSE Exam Around each exam
5-04-2023 Center
a7 27-02-2023 to | Harvana Board Exam Around esch exam
| 18-03-2023 Center
g3 08-04-2023 Used of unmanned aerial Yehicles Around CM ¥isit ares
B9 15-04-2023 to | NDA & CDS Exam Around each exam
16-04-2023 Center
90 17-05-2023 MDU Exam Around all MDU
affiliated Colleges
91 I1-05-2023 HPSE Exam Around esch exam
Eeﬂq_ter
57 I8-05:2023 LUPSC Exam Around easch exam
Center
93 15-06-2023 EFFO Exam | Around each exam
Center
o #7-06-2023 Installation of CCTY Camera In Banks and | All Banks of Faridabad
Compliznce of BBl Guidelines
85 05-07-2023 Kawad Yatra | Whale Faridabad
24 OF-07-2023 to | Bye Election of Panchayat | Around each Election
09-07-2023 li Center
97 25-07-2023 Chires Marjha ] Whaole Faridabad
EE] 31072023 Brij Mandal Dharmik Yatra | Whaole Faridabad




Annexure-H

b) The detail of places where the Suspension of Telecom Services in the State:-

S | Order start | Order il | Distriets for which suspension | In connection with
No.  dated date orders were issued )
¥ 20.02.2016 2602.2006 | Kaithal During Jat Agitation
260822016 200022016
3. 18.02.2016 170320016 | dind View of normal situation after Jar
Agitatio
3. 18.02.2016 - Panipat To maintain law & Order in the
District  Panipat  during  Jat
Agitagion |
K, 19.02.2017 - Panipat To maintain law & Order in the
District Pamipat during (Kala
Diwas)
5, | 26022017 | - Panipat T'o maintain law & Order in the
District Panipat during (Balidan
Dhivwas)
. 18.02.2016 | 00.03.2016 | Rohtak During Jat Reservation Agitation
T, 18022016 010320016 | Sonipat Regarding Jat Reservalion
Agitation
8. 18.02.2017 20.02.2077 | Sonipat Regarding Jat Reservation
Agitation '
2, 19.03.2017 - Sirsa Dwring Jaat Aarkshan
| 03062016 - Faridabad Jat Agitation
1. 19022016 25.02.2016 | Jhajjer Regarding Jat Reservation
Agitation
12. | 02.03.2016 |- Jhajjar Regarding  Jat  Reservation
Agitation
13. | 17.03.2016 - Jhajjar Regarding  Jat  Reservation
Agitation
4. | 23.03.2016 - Jhajjar Regarding  Ist  Reservation
Agitation
15. | 31.05.2016 Jhagjar Regarding  Jat Reservation |
Agitation
16, | 28.00.2017 30012017 | Jhajjar Regarding  Jai Reservation
Agitation
17. | 25.02.2017 - Thajjar Regarding  Jat Reservation
Agitation
13, | 17.03.2017 |- Jhajjar Regarding  Jat  Reservation
Apitalion _
19. | 24082017 [27.08.2017 | All Haryana Verdict 1o be announced in case of
s Sant Ram Rahim
. [ 2n08.2017 20.08.2017 | All Harvans -io-
21, | 21082017 20.08.2017 | Dera Sirsa {lease line) -do-
22, | 29082017 3D0R.2017 | Ambala, Kuorukshetra, Kaithal, | -do-
Jind, Hisar, Fatchabad and Sirsa
23. | 08.09.2017 10.09.2017 | Sirsa Sanitization  process  of  dera
Headguariers
24, | 24012007 26.11.2017 | Jind, Hansi, Bhiwani, Hisar, | Public rallies a1 Jasiva (Rohtak) &
Fatehabad, Kamal,  Panipat, | Jind
Kaithal, Rohtak, Sonipat, Jhajjar
| and Charkhi Dadn
25. | 08.11.2019 | 10112019 | Nwh,  Yamunanagar,  Sohna | Judgement of Hon'ble Supreme
(Gurugram) and Hathin (Palwal) | Count in Ramjanambhoom-HBabri
b ) masjid case
26, | 26.01.2021 27.01.2021 | Sonipat, Palwal, Jhajjar Kisan apitation on Red Fort on
26" lanuary
27. 27.01:2071 2R.001.2021 | Sonipat, Palwal, Thajjar Kisan agitation on Red Forl on
| 26" January
28, | 28.01.2021 20000.2021 | Sonipat, Palwal, Jhajjar | Kisan agitation on Red Fort on |
26" January
(29, | 29012021 30.001.2021 | Sonipat, Palwal, Jhajjar, Ambala, | Kisan agitation
Yamunanagar, Kurukshetra,
Kemal, Kaithal, Panipat, Hisar,
Jind, Eohiak, Bhiwant, Charkhi




Dadri, Rewari, Fatchabad and
| Sirsa_
30. | 30.01.2021 21012021 | Sonipat, Palwal, Jhajjar, Ambala, | Kisan agitation
Yamunanagar, Kurukshetra,
Karnal, Kaithal, Panipat, Hisar,
Jind, Rohtak. Bhiwani, Charkhi
Dadri, Rewari, Fatehabad and
Sirsa
gl | 310132021 01.02.2021 | Sonipat, Jhajjar, Ambala, | Kisan agitation
Jﬂurulashv:lﬁ, Karnal, Kaithal,
| Panipat, Hisar, Jind, Rodak,
Bhiwani, Charkhi Dadri,
Fatehabad and Sirsa
32, | D1.02.202] 02.02.2021 Kaithal, Panipat, Jind, Rohtak, | Kisan agitation
Charkhi Dadri, Sonipat and Jhajjar
330 | 02.02,2021 0302202 ] Kaithal, Panipat, Jind, Rohtak. | Kizan agitation
= Charkhi Dadri. Sonipat and Jhajjar
. [ 03.02.2021 04.02,2021 | Kathal, Imnd, Rohtak, Sonipat and | Kisan agitation
Jhajjar
35, | 04.02.2021 05.02.2021 Smﬂpm and Jhajjar Kizan agitation
36. | 05.02.2021 06.02,.2021 | Sonipat and Jhajjar Kisan agitation
37, | 06052021 07092021 | Karnal Kisan Mahapancheavat
318, | 07.09.2021 07.09.2021 | Kurckshewa, Kaithal, Jind and | Kisan Mahapanchayas
Panipat
39, D8&.09.2021 D&.09. 2021 Karnal Kisan Mahapanchavat and further
continue dhama
rPD. 09.09.2021 09.09.2021 | Karnal Kisan Mahapanchevat and further
- continue dhama
41, 16.06.2022 17062022 | Palwel MNew  Army recruitment Policy
{Agniveer)
42, 16.06,2022 17062022 | Sub  Division  Ballshgarh  of | New Army  recruitment  Policy
| Faridabad (Agniveer)
43. | 17.06.2022 18.06.2022 | Mahendergarh New Army recruitment Policy
| (Agnivesr)
44, 17.06.2022 | 18.06.2022 | Palwal and Sub  Division | New Army  recruitment  Policy
Ballabgarh of Faridabad {Agniveer)
g5, | 26022023 ZB.02.2023 | Nuh vinlence
46. | 31.07.2023 | 02.082023 | Nuh Violence in Nuh
47, | 31.07.2023 | 02.08.2023 | Faridabad Violence in Muh
48. | 31072023 02082023 | Palwal and Sub Dhvision Sohna, | Yiolence in Nuh
Patawdi & Manesar of district
Gurugram
49, | 02.08.2023 05.08.2023 | Muh, Faridabad, Palwal and Sub | Violence in Muh
Division  Sohna,  Patasdi &
R Manggar of distnct Gurugram
=1 (5.0, 2023 D8.08.2023 | Nuh Violenge in Muh
Sl | 05082023 07.08.2023 | Palwal Vielence in Mub
32, | 06082023 07.08.2023 | Sub Division Ballabgarh of district | Violence in Nuh
| Farilabad
a3, | OB08 2023 | 1082023 Muh | Violence in MNuh
54, 11.08.2023 13.08.2023 | Nuh Vislence in Nuh
55. | 26.08.2023 28.08.2023 | Muh To prevent any disturbance of
peace end public order in the
Jurisdiction in district Nuh




